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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No. 446/2023
IN THE MATTER OF
Rambabu ...Applicant
Versus
Nagar Nigam Rudrapur & anr. ...Respondents

Response Affidavit on behalf of Nagar Ayukt, Nagar Nigam,
... Rudrapur, in compliance of Order Dated 16.08.2024 passed by this

w_"?P" dmlﬂo;t'ble Tribunal in the present matter

>4 * _ “\‘H«_-*"I

.

Y ';) (’ \ /I, Naresh Chandra Durgpal Age about 49 years, s/ o Shri Jagdish
A\-/*‘;}L{:hand.ra Durgpal, presently posted as Nagar Ayukt, Nagar Nigam,

%}""‘:—"T?"fi(hdrapur, do hereby solemnly affirm on oath and state as under -

1. That the deponent is the Nagar Ayukt of the Respondent no. 1
(Nagar Nigam, Rudrapur) in the present matter and as such he is
fully acquainted with the facts of the case deposed below

%/.
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2. In pursuance of the order dated 16.08.2024 passed by this Hon'ble
Tribunal in the present matter. (Annexure-1) wherein compliance
report of the aforesaid order has been sought for complete
disposal of legacy waste collected under Municipal Corporation
Rudrapur area and solid waste generated daily. The point wise

details in relation to this are as follows-

In relation to point no. 5 of order dated 16.08.24 -

3. It is submitted that Municipal Corporation Rudrapur is
committed to systematic and scientific disposal of solid waste and

_in this sequence, in August, 2023, a drone survey was conducted

; _' by the deponent to determine the actual quantity of garbage
= ""o'l"}‘ected at the trenching ground at Paharganj for disposal, in
' ./é\“\ whlch about 53000 tonnes of legacy waste was found on the site.

W }
" ﬁghotocopy enclosed) (Annexure-2).

4. That the deponent invited tender on 17.10.2023 for solid waste
management for disposal of about 53000 metric tonnes of legacy
waste (photocopy enclosed) and on 06.12.2023, through tender,
firm was selected and work order was issued to M/S Daya Charan

& Company, Daabri Extension New Delhi for the work of disposal
of 53,000 MT legacy waste. (Annexure-3)

|4
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5. The said firm has disposed of 53,000 metric tonnes of old legacy

W

waste till June 2024 and approximately 21,000 metric tonnes of
fresh waste collected daily from August to 14.05.2024 which was
collected at the same site (No fresh waste has been dumped at site
after 14.05.2024), i.e. a total of 74,000 metric tonnes of waste has
been disposed. As per the terms of the contract, the disposal of

RDF/bio soil as per rules has also been done by the aforesaid firm.

. The firm has informed that they have adopted the method of Bio-
S mining and Bio Remediation for the treatment of legacy waste.
;.-A;":cording to which, after disposal of 53,000 MT legacy waste and
-+ 21,000 metric tons fresh waste, i.e. a total of 74,000 metric tons

" waste, 8761 MT RDF, 8970 MT Inert and 54677 MT biosoil has been

obtained and 1592 MT moisture (Only 2.15% of total waste) has
evaporated into steam due to mechanical segregation and air

blower machine. (Annexure - 04)

Certificate regarding disposal of RDF of legacy waste have also
been submitted by the said firm (Annexure - 05).

The biosoil received by the firm was tested by a NABL certified
Lab and it was found that the said biosoil is environment friendly
and can be used for filling in low places. Accordingly 39,312 MT
of biosoil was dumped at the under-construction vending zone
site by Rudrapur Municipal Corporation out of total 54,677 MT.
About 273 MT of biosoil was dumped at the Low Lying

v
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segregation point in Sidkul arca and the remaining 15,092 MT of
biosoil was made available to the general public on their demand

(list enclosed) (Annexure-06).

The firm has collected 8,970 MT inert for scientific disposal and
has kept it safe at a deserted place, which will be disposed of as
per the instructions of the Pollution Control Board after the
construction of SLF. Since the Municipal Corporation does not
have the facility of SLF right now, it has been collected on 06 acres
of land of the Municipal Corporation, which will be disposed of
as per rules after the establishment of SLF. (Annexure - 07)

For the establishment of SLF, the Municipal Corporation had
issued a notification in various newspapers in the month of
January 2024 and July 2024, but even after several efforts, the
action on it could not proceed due to non-availability of land to
the corporation. The garbage at the site where the complaint of
dumping of garbage has been made has been dumped since the
1990s, from the inception of Municipality. That the Municipal
Corporation selected several sites with the District Administration
and Forest Department many a times to shift the said site from
there, but due to the objections from Forest Department's to the
land being in elephant corridor and reserved forest area, and
further objections that trenching ground cannot be within 20 km
periphery of Pantnagar Airport and non-availability of land in the

¥



842

urban populated area, it could not be shifted elsewhere. Efforts are
ongoing by the Municipal Corporation to purchase land. As soon
as the land is obtained, the said inert will be disposed of.

(Annexure-08).

11. Municipal Corporation Rudrapur has sent a letter to obtain No
Objection Certificate (NOC) from Pollution Control Board
phe . ‘_Kashlpur for disposal of inert and biosoil, in response to which

o W\
7 P </~ Pollution Board has informed through its letter dated 16.11.2024
< 5 3 NARE®S 3TC \ %
{ Q| o : thiit the application form of Municipal Corporation for
?né:h’\\\ $|$hormahon under SWM rules has been sent to Board
B0 N,
" »\ et é'—'leadquarters Dehradun. (Annexure - 09).

J A 4 \
-*‘..‘"‘1;1?\. i
-

"7 12. To solve the problem of disposal of old legacy waste as well as
complete disposal of solid waste generated daily, tender was
invited by Municipal Corporation Rudrapur on 24.02.2024 for
setting up and operating a fresh waste plant and on 16.03.2024, the
process of installing the plant was started by entering into a
contract with the successful bidder. A Trommel of 600 MT/day
capacity has been installed at the concerned plant, where scientific
segregation and disposal of fresh waste is currently being done

with the help of machines and manpower as per requirement

(Photo enclosed) (Annexure-10)

Y
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13. In Addition to that, since Rudrapur is part of the Haldwani

£

14.

Cluster, recently a Memorandum of Understanding (MOU) is
executed between NTPC and Haldwani Cluster to manage and
process solid waste in the region. This collaboration entails
pl:pcessmg 500 metric tons of solid waste per day into torrefied

charcoal, providing an environmentally friendly alternative to

. ‘traditional fuels. This initiative aims to reduce the solid waste

.

_ H“‘“{Sgﬁrden in Rudrapur and Haldwani, by converting solid waste into

séfut torrefied charcoal, and promote sustainable waste
=15

. " management practices. (Annexure-11)

. e

“ This project aligns with NGT's principles of environmental
protection and sustainability by minimizing landfill waste,
reducing environmental pollution, and enhancing resource
recovery through charcoal production. Since Rudrapur Nagar
Nigam is already a part of Haldwani cluster, action could not be
taken to set up a separate fresh waste plant, which has also caused

delay in disposal of legacy waste.

Due to the delayed disposal of the garbage of Rudrapur Municipal
Corporation in Haldwani cluster, a request letter has been sent by
the Municipal Corporation, Rudrapur to its headquarters Urban

Development Directorate, Dehradun to separate it from the said

cluster. M
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15 Municipal Corporation, Rudrapur has purchased 10 acres of land
from its own resources in Fazalpur Meharola Ward No. 25, in
which Waste to Energy Plant has been established in 06 acres in
PPP (Public Private Partnership) mode, in which the work of
disposal of wet waste generated daily under Municipal

Corporation Rudrapur area has been started (Photo attached)
(Annexure-12).

-

7 ,-:i

I{Pfhémmed firm has started the work of disposal of wet waste
b setting up a Compressed Biogas Plant and currently the
\ R ' mrned firm is disposing off about 25 MT of wet waste daily
N s ﬂllmlgh the plant. In which 600-kilowatt electricity is being

ASAAN,
» *ﬁ4

S coh pmduoed daily and the process of increasing the capacity of the
. concerned plant to 50 MT per day is underway.

17. Apart from the above, tender has been invited by Municipal
Corporation Rudrapur for Development of Integrated Municipal
Solid Waste Management including Door to Door Collection,
Transfer and Transportation, Material Recovery Facility cum RDF
Facility, Wet Waste Processing Facility & Scientific Sanitary
Landfill for Disposal of Residual Inert in Municipal Area of
Rudrapur Nagar Nigam on Long Term DBOT Basis on Public
Private Partnership Mode on 14.10.2024 in which 03 firms have
participated, whose selection process is in the final stage

(Annexure-13). \/
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18. Regarding solid waste collection, it is submitted that the
Municipal Corporation, Rudrapur is working in all areas to
arrange for complete disposal of the daily generated and

accumulated solid waste within the Municipal Corporation area.

There are a total of 40 wards under the Municipal
Corporanon, Rudrapur area, out of which 2 zones of 20 wards
each have been created and 02 different outsource companies have
Begn contracted in both zones for door to door garbage collection,
g Wthh first of all do the work of door to door garbage collection
t;hrough door to door garbage collection vehicles.

About 120 tonnes of solid waste is generated daily in
Rudrapur Municipal Corporation, which is taken to the MRF
centers of the Municipal Corporation after source segregation and
in relation to the total solid waste generated, 66 MT wet garbage,
42 MT dry garbage and 12 MT inert are received. Out of which 25
MT wet garbage is being disposed of at the compressed biogas
plant and the remaining 41 MT wet garbage is being disposed of
through composting. Thus, at present the garbage is being
completely disposed of daily by the Municipal Corporation and it

is not being dumped at any place.

19. In relation to point no. 6 of the order dated 16.08.2024 passed
earlier by this Hon'ble Tribunal, - Pollution Control Board,
Kashipur, Uttarakhand has informed through its letter dated

y



846

20.11.2024 that - Total 490 Units are located in the Catchment of
River Kalyani / Begul & Out of 490, Units, 438 Units
established/ operating in the Industrial Estate (ITE, Rudrapur) &
52 Units are established/operating in Rudrapur, outside of the
Industrial Estate.

294 Units established in Industrial Estate, are discharging their
treated effluent into River Kalyani after Primary treatment in their
ln-I—Iouse ETP & final treatment in CETP & 01 Unit, M /s Roquette

Indla Limited, Rudrapur is chscharged its treated effluent into

Bwer Begul after treatment in its In- House ETP having tertiary
< treatment system. Other 143 Units established/ operating in

Industrial Estate are reuse/recycled in their treated effluent in

their process/ utility application & Horticulture purposes/Land
disposal.

52 Units which are located in Rudrapur outside of the Industrial
Estate area are not discharging any effluent into River
Kalyani/Begul.

Latest Quality of Final cutlet of CETP & Final QOutlet of one Unit
M/s Roquette India Private Limited, which is being discharged
into River Kalyani/River Begul respectively after inhouse
treatment is attached herewith. As per reports, Parameters are

within prescribed norms (Annexure -14)
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In relation to point no. 6, separate point wise report is as follows-

(a) In relation to point no. 6 (a,b,c,d) of the order dated 16.08.2024
passed earlier by Hon'ble Tribunal, itis humbly submitted that the
Consent report, Water consumption report, In-house ETP report
and Quantity and mode of transfer of the pre-treated effluents to
“*s.._ the CETP report of the industries established in SIDCUL area,

Y N Rudrapur have been received from Uttarakhand Pollution Control

ASTOG .“_'3Boat:rd, Kashipur are enclosed herewith. (Annexure-15).

b ; . {b) In relation to point no. 6(e and g) of the order dated 16.08.2024

a4 passed earlier by Hon'ble Tribunal, it is humbly submitted that the

- details of CETP established in SIDCUL area, Rudrapur, Consent
report and capacity report are obtained from Uttarakhand
Pollution Control Board, Kashipur are enclosed (Annexure-16).

(c) In relation to point no. 6(f) of the order dated 16.08.2024 passed
earlier by Hon'ble tribunal, it is to humbly submitted that the
details of industries established outside SIDCUL area, Rudrapur
but within Municipal Corporation Rudrapur area, Consent report,
water consumption report, in house ETP report and report of
Quantity and mode of transfer of the pre-treated effluents to the
CETP have been obtained from Uttarakhand Pollution Control

Board, Kashipur and are enclosed (Annexure-17).

v
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20. Regarding point no. 7(i) of the order dated 16.08.2024 passed
earlier by Hon'ble Tribunal, it is humbly submitted that with
respect to areas other than the industrial area under Municipal
Corporation, Rudrapur; (1) Uttarakhand Peyjal Nigam Rudrapur,
Kashipur and (2) Uttarakhand Jal Sansthan Udham Singh Nagar
have been nominated by the Uttarakhand Government to
streamline the work related to water supply and scientific disposal
of sewage at all places.

; Regarding the availability of sewer lines within the city area, it
~ 'has been informed by the concerned departments that it is not

pesmble to lay sewer lines due to high water level within

R -‘-Rudrapur area. In this sequence, for the alternative of sewer lines

and to make Kalyani river pollution free - Executive Engineer,

Uttarakhand Jal Nigam Rudrapur has informed through its letter
no. 46/ Namami Gange Kalyani/01 dated 08.01 2024 and letter no.
2869/ Namami Gange Kalyani/184 dated 22.11.2024 that in the
Namami Gange program in Udham Singh Nagar district, the
estimate of construction of 1&D STP etc. from the drains falling
into the Kalyani river flowing from Rudrapur city was prepared
by M/S NJS Engineers India Pvt. Ltd, New Delhi, according to
which Uttarakhand Drinking Water Corporation Rudrapur has
prepared an estimate of 39.00 MLD and sent it to National Mission
for Clean Ganga (NMCG), New Delhi. After the approval of the
said scheme, the work of STP and related sewer line will be

y

started. (Annexure - 18).

11
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=--'_'"eather by Hon'ble Tribunal, it is submitted that by the month of
June 2024, all the legacy waste was scientifically disposed of by the

23.

849

At present, a 125 KLD capacity FSTP has been installed for the
disposal of septage under Rudrapur Municipal Corporation.
Through which the sewage of the residents of the entire urban area

is being disposed of through 14 private tankers.

. (Apart from the above, an FSTP of 125 KLD capacity is

constructed in Nagar Nigam Rudrapur jurisdiction where all

I‘t'._\-*f.‘._,reglstered Desludging Vehicles are emptied for scientifically
""--d:sposed of faecal Sludge). (Annexure- 19)

Rega‘dmg point no. 7 (ii) of the order dated 16.08.2024 passed

Municipal Corporation Rudrapur, the status of which has been
clarified in point no. 1 and at present, the process of constructing
a beautiful park at the said site has been started and tender has
been invited to convert the said site into a children's park. (Photo
of the park and tender enclosed) (Annexure-20).

In addition to the above, quality data of Kalyani river is also being
enclosed and submitted (Annexure- 21).

It is humbly submitted that the complaint filed in the Hon'ble
Tribunal by the complainant regarding the legacy waste of

W

12
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Rudrapur Municipal Corporation, it is respectfully submitted that
the Municipal Corporation has completely disposed of the legacy
waste by working relentlessly, and also after disposal of legacy
waste at the site, a park has been constructed by planting trees and
doing fencing work. The people of the surrounding area have
benefited from the said work and the work of the Municipal
Corporation has also been praised by various newspapers and
Rudrapur has been completely freed from the old garbage heaps.
This work of the corporation has also been praised in the book
“Tales from 75 cities Journey of Swachhata 2024” published by the
Urban Housing Department of the Government of India. Various
photographs, newspaper cuttings and video clippings regarding

the said work are being annexed herewith. (Annexure- 22)

That present Response by way of affidavit on behalf of Nagar Ayukt,
Nagar Nigam, Rudrapur is being filed for kind consideration of this
Hon'ble Tribunal in compliance of the directions passed by this
Hon'ble Tribunal, for kind perusal of this Hon'ble Tribunal, the same
may kindly be accepted by this Hon'ble Tribunal and the deponent
hereby undertakes to comply with every direction passed by this
Hon'ble Tribunal.

DEP NT

13
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VERIFICATION

1, tht abmmamed deponent do hereby solemnly affirm and declare
that the conttjn}s of the above response affidavit (Para 1 to 23) are true
and correct to my knowledge, based in record, no part of it is false and

nothing material has been concealed therefrom.

Verified at on this day of November., 2024

- i il
identified The Signature Ol
Executars deponent has have

sianed befcre

ADVOCATE GQ

Regd. No. UF‘ 515'”83 UA-1139/04

ST-N"D”"- Mob- 9927043936
Datae b\\l - Advocate for Nagar Nigam, Rudrapur

\dernticd by Shn
Conteats of this &

o | A 9911600411

Notar‘fUF;;a%z} C-65, 1t Floor, Neeti Bagh, Delhi - 110049
Distt

afidat are himanshupal.delhi@gmail.com
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By #85-

/ NGT/ 202425 fee— / /2024

IRER SR,
70 I FRA ARSI (NGT),
T8 facen |

A0 THOWI0SI0 ERT O.A. No.446/ 2023-Rambabu Vs Nagar Nigcam Rudrapur &
Anr. ® T § RT MY fRFiH 16.08.2024 &) IFUTTH AT B T4 H|

HUAT ISWd fqvgd Ao oS0, T3 facell gRT WIRG QW HE&AT 446 /2023

Rambabu Vs Nagar Nigam Rudrapur & Anr. fSA® 16.08.2024 BT T<H TV TR BT BE I
(Brm HerE)(Eerad —1)| T TR 7 SR &Frd TaHd diRil 9 Ud gfafed
I &M alel 31 IR & Juf FRARer @ forl A0 THo0SH0c0 §RT UIRG e &1 SaTe
e arel T § @ wy # fIgaR fawr R -

1.

H0 TAOSHOCI0 ERT d H UTRT Q¥ faidh 16.08.2024 @& a5 |0 5 & |ael # 37T BRIl
7 & TR 1M SaR o/ JURIE & JaRd qum deifie ®U § FRIRY 8 Ufiag & o
S ¥ § TR T BEQR gRT S, 2023 § GBS R ¢ U988 W (6 §g &
® T MERY T 9G] AKIAS AT BT FURT B TG S A4 BT T AT, o
Il TR ST 53000 T R RS U1 9197 7| (BT Here) (Hered —2) |

O RIS Yawe B TR [WTH W&YR §RT o9 53000 HIfed e fomdll ave & MRor
?q f&id 17.102023 &1 (AT ST @1 T8 (BRI Helw) qr fald 06122023 @I
ST & A | WH @1 TI9 R0 AT AR0T UUS BRI, QT8 URICIN I8 focell @I 53,000
MT @RI R & FIRARY @GRl 3 S ed OR foba T | (Heio—3)

. IF WH NI AIE S 2024 TP 53,000 HgH T RMAT iRl e AT 37T AIE W

14.05.2024 TP UfAfed TR HI dvC T 21,000 Hfed e s S I W T b
AT AT (No fresh waste has been dumped at site after 14.05.2024) arerfd Gl 74,000
Aifedh o 9% &1 AR fobal S gl 2 | 3Fee @ IAER JIROSI0UH0 / IR Aisel bl
FEHER MR 1 weid BH gRT 8 b T B |

HH ERT T ST T 8 b S §RT ol d’¢ & IUDR 2] Bio—mining TAT Bio
Remediation T TRIPI AT AT | fSrAeh SR 53000 MT Rl 9% Tg 21,000 HIfgeh
T B R FATT B 74,000 Hfgd T RE & [RRARY IWIT 8761 MT RDF, 8970 MT

(PR JB—2 W)

15
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@

gIC U4 54677 MT IRMIGe UG g3l & AT 1592 MT oM Haiidd ARRIRH T4 TR
&laR 7IF & BRYT moisture (Only 2.15% Of Total Waste) a9 & ®Y H Teldl BIaR S8
T 2| (Hel e — 04 )

. B4 gN Wl 9% & RDF & FRIRT & W # g o3 o wgd fev @

(el — 05 ) |

HH §RT UK qrArIIe o7 TH0T0d10Tct0 T ofd & Sird exardl T TaIwRT S1d gl
fr a0 IS TR B o & dl el WM W R H WEd e A ©
TEIER & TR 7 §RT 54677 MT & WIU& 39312 MT NS Bl TR M &Y §RI
[T e WM W W STl 1, 273 MT dRIISd & Redhel &3 § Low Lying
segregation point TR STl AT TAT AT 15092 MT TS Pl AT @ FT TR
STD] JUCTE] T AT (Al o) (Hel=d—06 ) |

. H¥ T 8970 MT S Bl A R ¥ FRIRYT 8 Thd I T o I W gRied

T 7 8, o] TROTEos v geErd wafaRer A de & FReaR e a)
fem ST | gfes anfl TR I @ U THOTGoTE a1 GfeT T © gEfel TR R @1 06
TS YA W 3! THd (BT A1 & | FTFHT SLF &1 U1 & Ugar] MEAgaR R
feam SHTQaT | (el — 07 )

. SLF &I ¥JIUAT 8 R {774 gRT faff= FArER O3l | A8 SIeR) 2024 TA1 18 Sells 2024

Y a9l SR @1 TS ol W) by WA @ dq 1 (R @ 4fH Iuee T 8 & BRU g9
R B AW Tel 3¢ Ul | o I R gel S o R @ 8 9@ W g9l 9
1990 & TG ¥, TR Uifeldl B & IRM A & G Sl off & 8| TR M a9 9
UTAIq TR T gRT Sad W Bl 98l W F7F Rue B 9H 2q el aR el TR
Td 9 fOITT & T &% WAl B 79 fBar T, A 9 T g™ @ W & gei
PIRSR, ARG a9 &5 8 T GaWR TIRUIE & 20 forowfio uRel & gfeim Irsve W amufty
& PRU U9 TRIY 3@l & § YA e 81 81 UM & BRYT g9 35 Rive T8l
O HET B | TR R B oA @ TN O € | O 2 W e Bkl 8 S g
BT TRAROT B QAT ST | (Her=Td—08 ) |

TR FM SR ER1 ¢ U4 AR & FRAORT 8 Uguu A g el 9
ST AT UF UTE dRA B UF UG b T g e UisTR H Uy dls gRT AU
U3 QT 16.11.2024 | A BREAT WA ® fb TR A B THOSC[OUH0 & Fvid
authorisation under SWM rules @I 3dg U7 ds 1y a?_\’li_*[ &1 UG fhar R 2|
(el — 09 ) |
TR 7 BR gRT [®F ol G & MR & Fe—d1f Qe ®U 9 IdTad 8 arel
I JURTE & YU FRARYT &1 FHRT & [WRARV 8 faih 24.02.2024 DI H I WS B
U T e @ fog (faqr s @ g ot der fAAid 16.03.2024 dI AHA
ffIQTRTAT W oIdy TR TY wic SRCIA oy ST & HRIaTEl QTRA @ T,

(FRT: I%-3 W)

16



11.

12.

13.

14.

15

16.

854
()

e @I W 600 MT/day &HAT & Trommal I TR AT &, W&l AARIBATTAR FHI

T AFARIad & AT W HY R T dG ©U W SRR vd fSNid & dr aawe J
foar S RET 8 (Wier ot ) (Fe=a—10) |

In Addition to that Rudrapur is part of the Haldwani Cluster, and Recent Memorandum of
Understanding (MOU) Between NTPC and Haldwani Cluster to manage and process solid
waste in the region. This collaboration entails processing 500 metric tons of solid waste per
day into torrefied charcoal, providing an environmentally friendly alternative to traditional
fuels.The initiative aims to reduce the solid waste burden in Rudrapur and Haldwani, convert
solid waste into useful torrefied charcoal, and promote sustainable waste management
practices. This project aligns with NGT’s principles of environmental protection and
sustainability by minimizing landfill waste, reducing environmental pollution, and enhancing
resource recovery through charcoal production. X e g T& A 8 Begl Fedlex bl
N M ¥ JUd HY R WlT o O S BIRAE] el Bl o Wl T BROT A SR

e o ARy § e gon 7| (Fera—11)

gl dodey H WaR TR 7 & dg & dodl 4 MER T 89 & SR TR A9
BEPR GRI AT AT e fabr FQeeld, TevIgd Bl S dove’ § UAS bR bl
IR 3 UG far g

TR M FEQR GRT T GEEAl 4§ 10 The Y BIIelqR Hexlall ale &l 25 H 3
ol TS © RTH 06 Uds W 9 T UGl Wil @ Al dodiodo A # @l Sl
o TR T BER &3 Sl o wU ¥ Icifed i del el SURME & AR
BT Y™ a1 o @l § (BT Hor) (Heraa—12) |

N
g
BT

T B ERT BURS IR WiC S WU B U Ilel URTE BT IR BRI 3R
HR a1 T qT 99 H G B gRT Wi & "EYH ¥ ofNd WY ¥ T 25 MT
3qURIe BT FMRIRYT far o 81 & | o fafes 600 fohall are faggd &1 Ieured fdhar o
BT & 1Y 8 et Wic & &Ml 931h% 50 TPD by S &1 Sridre! oM 2 |

39 B ART TR W TSR R G0 TR 7 SR &7 & oY Development of

Integrated Municipal Solid Waste Management including Door to Door Collection, Transfer
and Transportation, Material Recovery Facility cum RDF Facility, Wet Waste Processing
Facility & Scientific Sanitary Landfill for Disposal of Residual Inert in Municipal Area of

Rudrapur Nagar Nigam on Long Term DBOT Basis on Public Private Partnership Mode E)

fore ferd 14.10.2024 &1 ffaeT ST &= < T 8 99 03 B gRT UfAURT fohar T €,
e Tae o yfdhar sifcm @R # 8 (Hera—13) |

O IR UHAIGRY & Feg ¥ ad - & fb TR 7MW, SR gRT TR 774
AT ofNd WY W IIed qUT bl B Al BN AR & ol AR @) @rewen
2] 1 &3l § Rl {6y O jE 7 | TR R, SERR SEEd o 40 a6 aRerd g,

(sFHTT: TB—4 R)
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855
)
[P | 20—20 dT€l @ 2 WM 99IY Y & T SR ¢ SR del SOl oq QM oMl H 02

SAET—3TCT HSCHIN HAT Bl LT AT 71 &, FFd §RT HaULH SR T SR AYRIC
Y M & A SR—C—SR Bl GUTY BT I HA1 Il 7| TR 1M e A
il ST 120 S 314 JJURTE S~ &1 V8l & o A ARARE @vd gy R M &
THORNROUHO Dal TR of SR Il & Ud dol Scu= O JAYRIT & ATUel 66 MT el el
42 MT @1 Gl AT 12 MT 1 U<l BieT & | 4 | 25 MT el Fs &1 FRART Baivs
qEN Wi W AT O RE1 8 TA1 FRY 41 MT el F3 B AR FHIRET & gRI
foram T %&T B | 399 UOR AN § TR W gRT G @1 Q0 w9 yfafes fRaRer fean

ST &1 & dor fdt o veret ©R s/ 8} fobar o <=1 2

A0 UAOGHOEI0 §RT Yd ¥ NG Sf<¥l fadidr 16.08.2024 & fdvg W0 6 & Hae # Uguul

R 9IS PTG, STRIGUS GRT AU U3 fAG 20.11.2024 §RT (AT IRRT & b Total
490 Units are located in the Catchment of River Kalyani /Begul & Out of 490, Units, 438
Units established/operating in the Industrail Estate (IIE, Rudrapur) & 52 Units are
established/operating in Rudrapur, outside of the Industrial Estate.

294 Units established in Industrial Estate, discharging their treated effluent into River Kalyani
after Primary treatment in their In-House ETP &final treatment in CETP & 01 Unit, M/s
Roquette India Limited, Rudrapur is discharged its treated effluent into River Begul after
treatment in its In-House ETP having tertiary treatment system. Other 143 Units
established/operating in Industrial Estate are reuse/recycled in their treated effluent in their
process/utility application & Horticulture purposes/Land disposal.

52 Units which are located in Rudrapur outside of the Industrial Estate area are not discharging
any effluent into River Kalyani/Begul .

Latest Quality of Final outlet of CETP & Final Outlet of one Unit M/s Roquette India Private
Limited, which is being discharged into River Kalyani/River Begul respectively after inhouse
treatment is attached herewith. As per reports, Parameters are within prescribed

norms (Gl h—14)

fog 90 6 & TY § PH—JUS fIgaR T FETER o

(a) A0 THOSNOCI0 §RT U4 H UTRA Qe &b 16.08.2024 & fd=g H0 6(a,b,c.d) & Hae H
HAd HRAN © 6 ke &9, ®IR H UG IR @I Consent AT, water
consumption 3T, in house ETP 3T Tq Quantity and mode of transfer of the pre-
treated effluents to the CETP &1 3T STRIGUE UGyYT I §rs, HIAR | U R
Tl (el d—15) |

(b) 10 TA0SH0CI0 ERT yd # WIRT 3Me¥ faidr 16.08.2024 & 475 H0 6(c and g) & Hee H
A PR 7 fb Reqd &3 ®eYR H WU CETP @ fdavvl, Consent 3T Ud
AT DI RN STRIGTS YTV FE30 IS, FIAR F U IR Hord ¢ (Hed—16) |

(¢) 0 TAOSIOCI0 ERT Yd H WIRT 3Me¥ faid 16.08.2024 & fag %o 6(f) & |y # 31aTd
BRI & b RFSqel &, FEqR ¥ de) U TR (/M SaQR eFlaia i Sar &
fdaRT, Consent 3RS, water consumption 3T, in house ETP 3T Ud Quantity and

mode of transfer of the pre - treated effluents to the CETP D AT ITRITS ECL
R 918, PRIGR | U R Fold & (G id—17) |

(PRT:_g5—5 W)
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(5)

18. 10 THOSHOCI0 §RT Jd H UING Q¥ fAid 16082024 & fd=g |0 7(¢i) & HaWl # @
PR 8 [ TR 7, SR eawia Aefa & & JIfiRad ¥a ®Fdl | SJeyd d
Hae B d9e AR gl B gEe o) @ fol SaREvs ueE & &R 9
JCRIGTS UgoTel T HEQR, SRR U6 SRIGUS Oel |eel SudRE TR fdeT i
2| TR &FFad WaR A8l & SUSdT & de9 § Gafdd fI9rT gRT 31avTd d_m T
[ FEQR AT O WR Hal 31 & BRU AR ATS [dBMT F9a Tal ¢ | 34 HA A
R gl & dhed qT Sl Tal B YUV Jod $RA o SERA AW, SeRraEve
S U WER GRT 3 UAIG 46 /IR TR Gl /01 foAlR 08.01.2024 6 Ui
2869/ “THIM T HodTol /184 T 22.11.2024 RT 3FATd IR AT & b Wug SemRiE
TR ¥ TAIH W HRGE § YR BER TR W YaiEd 8 @ bedil T4l 4 fR I ATl
¥ 3150 TUs 1o YHociodio T gRNfE T &1 M/S NJS Engineers India Pvt. Ltd, New
Delhi ¥ Uidheld TIR HRAT AT T, e SR ION@US Ugaldd 7H WqR §RT 39,
00 MLD &1 Wddheld IR B gU National Mission for Clean Ganga (NMCG), New Delhi
BT A TN T | IFT AOMT b WGl & SWId GH0SI0q0 Td dedeell HiaR g &1 R
HRAT R fear Sean | (Here— 18) |

19. M H TR W SR od ded &1 MERY TG 125 H0UA0SI0 &R &l
THoTHOCIodo SRIIT T 8, forde g1 weyul Wl & & (ARl & Ho—uiel Bl 14 ol

Sl B ARH W RARYT BRI o @ 2 |

(Apart from the above a FSTP of 125 KLD capacity is constructed in Nagar Nigam
Rudrapur jurisdiction where all registered Desludging Vehicles are emptied for scientifically

disposed of faecal Sludge). (HeTi-id— 19)

20. H0 TAOSHOCI0 §RT 4 H UIRT 3Me¥ i 16.08.2024 & fdvg w0 7(ii) & Hag H 37aTa
PR 2 6 TR M SR R A8 S 2024 06 G9K Al RC F ded W 9§
R @R foar ar o, foral Refd fovg do 1 W o) < g © d 9o § S
W W G U BT A0 A B BRIAE YRS PRl T 7 o el W fIegd qd
T W H TEIT B B forw faer oma R & T B (e @ wie vd fFfder o)
(el TP —20) |

21 SWA & JfaRad dearh T @1 q@rferd) e W o R WRqd fhAT S W@ ®
(e - 21) |

ABlqd ®ER TR M & Nl d%e & Wy A RibEdedl M a9 gRT Sl

Rierad o feea # 3ol & T § SHa |dY H IR 3Od IRl © fb TR O gR
AR e 1 g WR W PR R g¢ I MRIRT a3 f&ar T 7 9 € e 9 &
e R FRARY & U¥ETd Ja 9T UG GRET B F bR gU U BT IO fHAT S g B |
(PR y—6 W)
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6)

ST B H AU G &F B oIl DI AW YT o 2 a1 RIS FHER wE & gR1 A
TR M & a1 @ JRE @ T2 a0 SR B [ e [/ GBS D o | qad o o
gl 3| fM @ 39 e @) IR WY MRG WRGR @ AN AN T gRT eIl qedd
Tales from 75 cities Journey of Swachhata 2024 H ¥ W fear T 2| S9 A & @y H
faf=T BICRIG, FHER W= & e den fAfsar et Gor o) 39 oFRY & 91 ufva @
O R8N 2 b e Rierd o THEE @ R [GA1 S g & galeny S Rierd @l ffad
wY A FRAIRT SR Bl Ul B | (HelTa— 22)

ol — BICTTh, THER U3l &I BicT Ud fafsar dwefifir

20



An neé&. 2

RUDRAPUR LEGACY. WASTE REPORT 2023 - 772 777 #¥237

Average level of dumped waste at existing dump site
Average waste height from ground level is given below

Aver .
heighatg;f Plot Average height of | Total Height of
(Waste dumped waste in | waste in meters
Ground level | d d pn (C-A)
in meters umped) mes
A B C D
1 334.41 7.92
326.
oy 2 328.64 2.15
Legacy Waste quantity
Total Quantity of
*Average .
. Total Quantity waste (MT)
Area height of
Place . of waste (Cum) Approximate Remark
(in sqm) waste . .
(Meter) Approximate (0.850 mtin1
eter
cubic meter)
Plot-1 7115.2 7.92 56,352.384 47,899.526 | Total
Plot-2 | 26795 215 5760.925 2896.786 | 2u2ntity of
waste is
based on
Total primary
97947 sqm. | o e | 62113.309 cum 52,796.312 MT. | analysis

*Note -

« Waste quantification was done by Digital terrain modeling (DTM) & 3D mapping
using photogrammetry software DronDeploy and WE DODM.

e The average height of dumped waste has taken after the 3D mapping hight profile
and current road and surrounding area.

e Density of waste considered in 1 cubic meter .850MT as per current site condition.

Zigina Technology Private Limited
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il.com visit-www.

faqId- H wgal, 2023

NOTICE INVITING TENDERS
Online bids are invited from experienced pidders for selection of pidder for the

pioremediation and Clearing © diation, Biomining, Rishaes
Recovery and scientific Rejects Disposal at Rudrapur a5
B The bidders shall  have o submit their
wgy;gklggieﬁgg:i_n and upload the relevant documents from
30-10-2023, 05:00 pm.

2. The bidders inten
registered on the c- pracurcmcnt web s

the above portal is mandatory. . Nigam
3. conditional tender will not be accepted and liable tO be rﬂeﬂlﬂl‘- Nagar Nigd
Rudrapur reserves the right to accept or reject any or all tender without assigning any reasons

bids online on the website

18-10-2013. 11,00 am 1

ding 10 participate in this tender are required 10 get enrolled/
gnrolment lregistration on

ite hups:{/uktendcrs.go\r.in

thereof.
~%0- —%0~
(e T ) (et ()
TR A HEMR
iy fm, Wl fzfrin 7T

Vis‘ut-www‘nag:rnimmrudrapuf.com

—

— G, 203 )

Tel-0594-‘l-242-!00 E-maili- nagamlgnmrudrapur@gmail.com
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NAGAR NIGAM RUDRAPUR
GOVERNMENT OF UTTARAKHAND

NS VPET ORI -1 . - U— Da‘e'--‘-q-\'\"’\q ©23

Notice Inviting Tender
flowing work ds listed below and W Il by

Online bids are invited from experienced bidders for the fo . '
r time schedule (key dates) in the notice

received online on the website ww 4 ki ylegs,cuvin as pe
published on the above website.

- — ,
Details and key dates
and Clearing of 1

1__5_';"1’;_'!.__ o Events : tes
1. | Hame of the work [ selection of Bidder for the B-orememat_:or_\ ng
l Legacy Wasie through pio-remediation, Rupmining

? Resource ReCOVEry and saentific hejects Disposal al

1 Rudrapur aiic_r_:S\:.'IE‘i rutet. o i

-

I]

2. Modeof Biasubmission T =
3. | Tender Fee and Bid Security Tender Fee: Rs. 10,000/+ 18% GST = 11,800 (Rupecs

|

Eleven Thousand Eight Hundred Only) in form of DD in
favour of Municipal Commissionar, Nagar Migam Rudrapur
EMD Fee:Rs. 6,00,000/- (Rupecs Six Lacs Only) in torm of |

‘- | BG/FOR in favour of Municmal Commissioner Nagar thiram

! = - __q P.udlaum B oA
[' —2 T Date / Time of Publication of i 18/10/2023, 11:00 AM
| | Tender uﬂ-!g_b;ue s N
[ s, | Last Date of receiving queries by mail | 21/10/2023,02:00 ]
| | inagamigamrudrapur@emailcom) |- R S —
| 6. ‘_Datt_o-of Pre-bid meeting | 21/10/2023 03:00 PM (Onting) .
(7. | Last Date/Time of Bid Submission 26/10/2023, 03:00 PM -
"8, | Last Date / Time of Submission of Tender | 37/10/2023, 11:C0 AM -
| | Fea & EMD '
| jfee s e s ———e .
|9 | Date of Bid Opening 27/10/2023, 03.00 PM o
|

10. [_Sid Submission Address I_\Ia_gé_r'uig,am Rudrapur

11, Helpline No. of e-Procurement ‘

| cen 1

T Mote:

1. The Bidder shall have to submit their bids onhine and upload the reipvant doduments from as
per key schedule (key dates)

2. The bidders intending to participate in this tender are required to get enrolled /registered an
the e - procurement website wvov uktenders govin. Enrolment /registration on the above
portal is mandatory.

3 Tender documents can be purchased only online from hittps:.//uitenders govin by making
online payments as specified above as pef key dates. The bidder nhall_h;\'c {&J&submit their
bids online and upload the relevant documents from as pet time scheduie (key dare!

4 Conditiona! tender will not be accepted and liable 10 be rejecteq. RN reserves the nphl
accept or reject any or all tender without assigning any reasons thereal, |

1 T :

Municipdl Commissioner
Nagar Nigam Rudrapur
Udham Singh Nagar

23
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- Tel.05944-242400 E-mail-nagarnigamrudrapur@gmail.com Visit-www.nagarnigamrudrapur.com

W@ o |, /¥030/ 202324 feeTa: .06 feawr, 2023

BRI |

W3

M/s Daya Charan & Company

First Floor, RZ-79-80, Main Road

Dabri Extension, New Delhi

South West Delhi— 110045

Email —info@zerowasterecycler.com *

fagg- Wﬁmmmqﬁmﬁﬁaﬂﬁﬁmmﬁwﬁawmmmﬁugm
Waste ® CPCB @ TP & AR FRART @ 9 H1

TR qﬁmﬁmwﬁmwmﬁmﬁm;ﬁwmﬁ

wﬁamswooﬁﬁﬁamgaw Wane$cpca$m$aaﬂﬂﬁwme§nﬁam

ﬁqimoa.mozsa’smﬂfsmai‘fﬁz.’ﬁm&mwéﬁmmﬂo/agwa%mﬁgﬁmmﬁ
UGG AT 53000 Hgd T Legacy Waste 3 CPCB @ AF@ @ ITAR PR ol JARTA B

oS 1012y o an e 0E--23
TRfR- ReTReR /TNE Feied, TR AT G 3 ARy i ifd|

i
TR 149, v

o|C iz 7w
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862 Annexure No. 4

—

1, Lok Vihar Colony, Fajalpur Mahraula, Rudrapur, Uttarakhand
244923, India

Latitude Longitude
28.966651666666667° 79.40349833333333°

Local 05:23:14 PM Altitude 210 meters
GMT 11:53:14 AM Friday, 08.12.2023

Latitude Longitude

28.96661333333333° 79:403575°

Local 06:09:31 PM Altitude 210 meters

GMT 12:39:31 PM Friday, 08.12.2023
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Apr 25,2024 12:57 ‘05PM

| 118°SE
‘Lok Vihar Colofly

~Fajalpur Mahraula
Kumaon Division
Uttarakhand
Altitude:174.5m
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Annexure No. 5 864 @

Smart
OTILITIES

An Esse! Growp Ertercrse

Solid Waste
Management

Disposcd Certificate

Sbaneon 004 Date -25.04.2024

Wihis nonzon Solutions
Rudharpur UK

atcly disposcd 691.986 MT of RDE/MI P received from M/s Horizon Solutions
Cnadean Soee Mage Magam Recharpor UK at Jabalpur MSW pvt Ltd (Waste to Energy
wrasra No 372 3.0 and 2 then Samcanya Green City. Village- Kathonda,

AL e Been aisposcoin accordance to tne rule & guideline provided by the

.-:‘T'" -
e h
- NG,
e R IVL /./e
i s /O
’ .J‘f . > \
-t/ :J_r’ - \. '
-;1\ -.._,1.‘.]"
Jabalpur MSWPVE LI\ N e
\» a.r} —
£ N vy ATih
Authorized Signatery S o

Jabalpur MSW Private Limited
Khasara No. 375, 376 & 379, Village : Kathonda, District : Jabalpur, Police Station : Marhotaal

rﬁ[ 5SE | Post Office : Vijay Nagar PIN : 482002
allliga Regd. Off Essel House, B-10, Lawrence Road, Industrial Area, New Delhi 110 035

M
Ul U\ CIN -U900010L2013PTC247509

DR R V- O O O OF
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.- 865 ,

‘!; Slnér Solid Waste
UTILITIES | Management

Ay st Caem o [ rams o e

£
| Disposed Certificale

Qet Ne JBEMSW/L onizon /003 Date -28 03.2024

1(1

/s Horizon Solutions
Rudharpur UK

(eccived from M/s Horizon Solutions
ur MSW pvt Ltd (Waste to Energy
Green City, Village- Kathonda.

L aTC s 833.490 MT of iRDE P
. Sae Manar Nigam Rudharpu UK at Jabalp

. smt, &=asra No 375 3/6and 379 Near Samdarilya

4£2007 MP?

TR

acampu

| 5 141 1 nas been disposed in accordance to the rule & guideline provided by the
r ,.:r-‘:p,crﬂ

2

Thanking you

Jabalpur NS

-
futhornzed Signatory

Khasara No 3 ; Jabalpur
75,376 & 379, Village : Kathonda, District Jabalpfr. me:vs::l:::: ti’ltlr'r?c:lt'?;

- Essel
l [ﬁ {{E (— 1 — Post Office - Vijay Nagar PIN : 482002
‘ eqgd Off E .
L -AJ 9 ssel House, B-10, Lawrence Road. Industrial Area, New Delhi 110 035
CIN -U90001DL2013PTC247509

. |
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IR

866 o

- o

'-—an .~ | Solid Waste
UTIL 1 IES | Management

An Bl Group Ereeroeme

Disposed Certificate

i3 MSWIHorizon /002 Date 91.12.2023

<t NO

To,

/s Horizon Solutions
Rudharpur UK

| 1 received from Mis Horizon Solutions
abalpur MSW pvt Lid (Waste to Energy

ar atf
et nsposaed 55.105 MT of P2DF 1A
anya Green City. Village- Kathonda,

. :_‘;"“ Y (41
g Ste Nagar Nigam Rudhatpa JK at J
-asra Nu 275 376 and 379 Near Samd

w -y ITl
22307 1P

‘e 12DF & MIP has been disposed In accordance to the rule & guideline provided by the

ien Dpvornment

[ hanking you ,-’f\.td. N\
o ¥ N
| ;."-.. y = “\ % ‘\\ [

| -

£
M -fk |.’;
VAT L
JI‘ Ay ‘\ 39
D

) A
s0¢ 3.;“};;1(;?\}.\_‘;}5;};‘.

Jabalpu

Author:

Esse
[, (@ JI Post Office : Vijj
Ll @ Regd. Off E : Vijay Nagar PIN - 482002
I ssel House, B-10, Lawrence Road, Industrial Area, New Delhi 110 035
CIN -U90001DL2013PTC247509
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Disposed Certificate

4
Ret Noo JBL/MSW/Horizon /005 Date -10.06.202

To,

M/s Horizon Solutions
Rudharpur UK

ar Sir

n_; ve safely disposed 1688.820 MT of RDF/MLP received from M/s Horizon Solutions
- 3nadzan; Site Nagar Nigam Rudharpur UK at Jabalpur MSW pvt. Ltd (Waste to Energy

i 4mt Khasra No 375.376 and 379, Near Samdariya Green City, Village- Kathonda,
Jazalpur 482002 MP

. B2DFA ILP has been disposed in accordance to the rule & guideline provided by the
rtral Government

nanking you P
f y ’ \.“, b
valpur SW Pyt Lt Jh
thorized Signalory =7
Jabalpur MSW Private Limited

Khasara No 375, 376 & 379, Village : Kathonda, District : Jabalpur, Police Station . Marhotal
Post Office : Vijay Nagar PIN : 482002

Regd. Off, : Essel House , B-10, Lawrence Road, Industrial Area, New Delhi 11003
CIN - U900010L2013PTC24750

30
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mart Sohtj Viasta
UT|L|TIE Manageme

Disposed Certificate

.05.05.2024
Ref No—JBL/MSW/Horizon 1004 Date

To,

M/s Horizon Solutions
Rudharpur UK

e SO'UtiOﬂS
| F P from M/s Horizon
We have safely d1SDOSGd 307.970M of RD IML received fr o (VV o ;

lpur MSW p
Pahadgan Site Nagar Nigam Rudharpur UK at Jaba ;
Plant}.gKhasra No 375,376 and 379, Near Samdariya Green City, Vﬂlage Kathonda.

Jabalpur,482002 MP.

The RDF& MLP has been disposed in accordance to the rule & guideline provided by the
Central Government.

Thanking you S——

&
[l Al

A 'nonze\l‘bfgnatory .‘3‘.?_3 - 1';__1__--; -.!_;,,"/".
/ Sidh

552 Jabalpur MSW Private Limi
03B 2 i e Limited
F9SPI 1asara No 375, 376 & 379, Village : Kathonda, District : Jabalpur, Police Station , Marhotal

Post Office : Vijay Nagar PIN : 432002

Regd. Off. :
g9d. Off. : Essel House , B-10, Lawrence Road, Industrial Area, New Delhi 110035

CIN - U30001DL2013PTC24750%
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57 SILYERTOAN

y L= =

%’) PAPERS LIMITED

Dated- 08/02/2024

Certificate Of Material Received For Co-Processing

om M/s DAYA CHARAN AND

It is to certify that we have received the RDF set out below. Collected fr
am Vihar, C2, palam Vihar,

COPMANY situated at Third Floor, TF- 446, palam Corporate Plaza, pal
Gurugram, Haryana- 122017, at our waste to energy plant Silvertoan Papers Limited situated at 9" km,
Bhopa Road Muzaffarnagar {U.p.) during the month of January-2024. M/s DAYA CHARAN AND
COPMANY has lifted the below mentioned material from Telephone exchange Colony, Gandhi Colony
rudrapur, Uttrakhand, 263153.

—TTpeetwane | O Rece ceived (MT)
| ROF T

Month -

- Ja'Iﬁ%y iUMj -

Thanking you with regards
For Silvertoan Papers Limited
\ff“\?//

Authorised Signatory

HNLA o ' 1 04
¥ #9113 MEKTR), B7%aN 000, 9756264900
v d Il Al T
TN eTEEDre b T

[MDIA & CIN ' U21012D1

32
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§, SILVERTOAN

APERS LIMITED

Dated- 06/04/2024

Certificate Of Material Received For Co-Processing

It is to certify that we have received the RDF set out below. Collected from M/s DAYA CHARAN AND
COPMANY situated at TP Ground, TP Ground, Sultanpur Road Cantt, Lucknow, Uttar Pradesh- 226002, at
our waste to energy plant Silvertoan Papers Limited situated at 8" km, Bhopa Road Muzaffarnagar (u.p.)

uring the month of March-2024 M/s DAYA CHARAN AND COPMANY has lifted the below mentioned
material from Telephone Exchange Colony, Gandhi Colony Rudrapur, Uttrakhand, 263153.

.?.fc_r{th___ - - | TypeofWaste Qty. Received (M.T.) R
MARCH-2024 | ROF 65.2

Thanking you with regards
For Silvertoan Papers Limited
\_(:TT T a
v &

Authorised Signatory

975664000, UTSH TGN
vl Mol
AwCIN LYWL 2DL e
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S, SquhTOAN

- rA | LT MITE

Dated- 07/06/2024

Certificate Of Material Received For Co-Processing

It is to certify that we have received the RDF set out below. Collected from M/s DAYA CHARAN AND
COMPANY situated at Telephone exchange Colony, Gandhi Colony, Rudrapur Uttrakhand-263153 at out
waste to energy plant Silvertoan Papers Limited situated at 9= km, Bhopa Road Muzaffarnagar (u.r.
dunng the month of May-2024.

,r_a'\::qu_z_l_}_Hq_ | Type of Waste Qty. Received (M.T.)
[ May-2024 ROF 79.170

Thanking you with regards

For Silvertoan Papers Limited
e :‘-..'l Ehenas Ir'_' '
_ i 1<

Authorised Signatory '~.';_":‘ .



1T E

s, siLvrToAN

Dated- 07/05%/2074

Certificate Of Material Received For Co-Processing

ow. Collected from M/s DAYA CHARAN AND
Rudrapur Uttrakhand-263153 at out
\opa Road Muzaffarnagar (U.P))

It is to certify that we have received the RDF set out bel
" .
COMPANY situated at Telephone exchange Colony, Gandhi Colony,

waste to energy plant Silvertoan Papers Limited situated at 9= km, Bl

during the month of April-2024,
honth Typc of Waste Qty. Received (M.T.) \
April-2024 ROF 57.180 B 1

Thanking you with regards

U\

Authorised Signatory

35
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ORIENT

ORIENT

MOb.:g

Name of A
genc
Dlsposal Site Locau:n

lansath Roag

Croraes0/51 /50

Corporate OMce ; 360

873

Board

25

UTILIZATION CERTIFICATE
DAYA CHARAN AND COMPANY, LUCKNOW
/ Address : Orlent Board & Paper MIlls b
Muzaffarnagar, Uttar Pradesh - 253

Lid.,
001

Lid.

& Paper Mills Pvr. ~T%

pTC087594

4 + GSTIN: 09AAACO1963D1ZM * c:u:umtznuw
1002 (U. P)

North Civil Line, Saket Colony, Muzaffarnagar -

]
et weight

S.
O mmm in KGS
Moy ————] c P | _inKE2—
1 31-May-2024 ____g_}___— No. Material ’_/:_'ffo_s._.—/m’ 37,960
132029 55— —R8N0sads T W 40,160
>Jun-2024 | 53— HR5555445 TW 41,545
a 6-Jun-2024 > HRS555445 TW 42,535
S | 8-Jun-2024 ] PB13BE93gg ‘“‘-—W 25,395
| 6 g-w———as___ PB13AR9686 o S0F_ {Oden % er Mills PVt Ltd. ..-————"‘65'6'
= q 29 —_T’ETE——__ RDF O(iW#ﬂ___——-
E 14-un-2024 | 3¢ T oranio386 | RoF OM———{@&
8 | 1S-Jun-2024 | 37 PB13AR9686 | Ror o:M [ 37.970
T T Touraoar L | UP19T4006 | worJonem pearo & Paret MO G T 43,368
o T 1o s gom | UPL2AT785 | nor rient Board 8 Paper MIUS 22 20——177746,550
Lll \ 16-Jun-2024 40 EBBBE%BG R0F _orient Board 226 Mf::s P:t' le. 4€,200
{12 [ 16Jun-2024 = :;3AR9686 RDF  |Orient Board & Paper Et”s pqt‘ Ltd' 23330
\ 13 1 17-Jun-2024 43 up Sl ROF__|orient Board & Paper {“5 Put‘ L(d‘ _’ﬁ
| 12 [ 17-lun-202a | aa 21CNB600 | RoF _ovient Bosfd & POOET AT T 28,600 |
HRSSAPG8A1 | ROF |Orient Board & Paper Mills PV 11C.
| 15| 20-Jun-2024 48 UP21CT8600 mor lorient Board & Paper Mills Pvt. Ltd. ar oy
[ 16 | 20-Jun-2024 45 RJ14GHS079 ROF  |Orient Board & Paper Mills Pvt. Ltd. 46,895 |
17 | 20-Jun-2024 | 46 RJ14GH9098 ROF _|Orient Board & Paper Mills Pvt. Ltd. 45,585
18 | 20-Jun-2024 47 RI114GH9105 ROF _ |Orient Board & Paper Mills Pvt. Ltd. 45,495
15 | 20-Jun-2024 51 RJ14GH9093 RDF__ |Orient Board & Paper Mills Pvt. Ltd. 50,875
20| 21-Jun-2024 52 RJ14GH9096 RDF  |Orient Board & Paper Mills Pvt. Ltd. 38,910
21 l 22-Jun-2024 54 UP21CN8600 RDF  |Orient Board & Paper Mills Pvt. Ltd. 41,470
22 | 22-)un-2024 53 HR5555445 ROF  |Orient Board & Paper Mills Pvt. Ltd. 52,020
23 | 22-Jun-2024 59 UP12AT6611 RDF  |Orient Board & Paper Mills Pvt. Ltd. 33,605
[_2,»; 22-Jun-2024 56 RJ14GHZ9098 RDF  |Orient Board & Paper Mills Pvt. Ltd. 46,900
[_25 22-Jun-2024 60 RJ14GHS093 RDF  |Orient Board & Paper Mills Pvt. Ltd. 42,215
| 26 22-Jun-2024 57 RJ14GHS079 RDF Orient Board & Paper Mills Pvt, Ltd. 41,105
27 | 22-Jun-202 58 RJ14GH9105 RDF Or:cnt Board & Paper Mills Pvt. Ltd. 41,700
28 | 23-Jun-2024 61 RJMGHQ(.;Q% :g:z gr!ent Board & Paper Mills Pvt, Ltd. 45,990
26 | 23-Jun-2024 62 UH;E:?S;JG = 0;'?'“ anrd & Paper Mills Pvt. Ltd. 38,500
30 | 24-Jun-2024 63 UPl . {L‘ﬂl oard & Paper Mills Pvt. Ltd. 38,275
FBI 24-Jun-2024 64 UP12AT7855 RDF__ [Orient Board & Paper Mills Pvt. Ltd. 401
(32| 24-Jun-2024 | 65 RJ14GH9098 | ROF  |Orient Board & Paper Mills Put, Ltd. 28, >
33 | 24-Jun-2024 66 RJ14GH9079 __REF__M‘E'M & Paper Mills Pvt. Ltd. ‘ngig

Works : 9th Km,, Jansath Road, Mu

— i e el e

Regd. Office : Unit No, 31

9/

zaffarnagar-251 001 (UR) « E-mall . ik
OUA RN KR ‘;';_'_"_’”l'l»l i

o e e

‘;. vardhman City 2, Commerclal, A

36
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P mapeﬁ@gmallmﬂ

EXRAFT PA P RRS -5
e tadsiotd N

Al Road, NEW DELI - 1

SRS ——
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874
'QR“?Nl Board & Paper Mills I’V,'f.:.,.lr'd'
L | L

Oora,

o )_,,.....m-l‘

CINi UZ!UI‘Z?)LI'J??I’I' (¢ U‘IE_T-;J?

.
b =

Y0/ 51 /44 o G4TIN | 0OMAACOIEIDIZN

s ——

251002 (U 1)

.

Ofice 1 460, Noruh vt Lino, Sakat Colony Muzallurnaghr”

UTILIZATION CERTIFICATE

N

Dhm:‘;‘t‘ OF Afoncy | DAYA CHARAN AND COMPANYs lUC""“”""’u 4
Site Lntnllon ’ Address 1 Orlent poard & paper M|||l pvls 7]

lonsath Roag, Mutaflarnagar, Uttar Pradesh * 251001 '}WJ;W

WA : G5
Vehiclo | in KO3 _J

, Challan
Date site
Al 25-4un-2024 | 67 | o mills Pyt L
\
{

1 729
25-1un-2024 \ 68 s LI I, Of Dfi"l_i‘_’_,....-———“

Iy b balea d. i
Mills 2. g 33,450

UP2 1CNK( . vl B Paper g

(0 Mor - |Orent PO ey TPV UL 7 s

16| 26:0un-2024 | 70 | UPI2ATGG11 | Ko [orient board b

br__{orent DOty pyt. LUd: ]
W [ o200 |1 | unricriens | i (omencoad A e MOS0 27

Iy PVL
38| 26-un-2024 | 73 | RIIAGHO09E | KD [Orlent Board & P2 WM::;: put. LUd. __....i‘-z—'—lf-g—
51 26Jun2024 | 69 | RI1AGI9096 | nor (WW [ 41,753
,"'”\ 26-un-2024 | 72 | RI14GH9105 or - [Orlent uonrd!’np‘w”;mns pvt, L1 ___...;"-l-fié-
La1| 27-un-2024 | 74 | PB13BEYIB6 | ROP _|Orlent Doard & FACE- Mills Pvt. Ltd. 42,703,
22| 27un2024 | 76 | W1aGH9093 | R w&‘lﬁ."i"ﬂmﬁpﬁ'“ d‘ 38,055
{a3| 284un-2024 | 77 | HRS555445 nOF M&mmwmw: = 43,920
a2 | 28-Jun-2024 | 78 | RJ1AGHIO79 | HOF Orient Board & Papel CrRTY 24,730
| 45| 29-)un-2024 {79 | RJ14CHI098 ROF ormnlnoard&f’aﬂc”m ’ 'ud 40.255
26| 29-un-2024 | 80 | UP21CT7615 } AOF Orient board & Poper m::* ';": == 38,985 |
47| 29-un-2024 | 81 | UP21CT7441 | ROF Oricnt(loald&PﬂFfrﬁo'TAL’ L s
The above listed material has been recelved and safaly utilized / stored at the mantloned site.
13]4;51 r'f!?’i]
Signature of user
Works : 9th Km., Jansath Road, Muzaffarnagar-251 001 (U.P) » E-mall ; or{ene
SN Manufacturees of | QUAITYCKRAPEBOARD & KRAKT: Sy
Regd. OM it Mo, = e SIERE T T E
ce 1 Unit Ho. 319/9, Vardhman City 2, Commerclal, Asaf Al Road, NEW DELHI - 110 002 LR SR
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18, SILY ERTOAN

Dated- 07/03/2024

Certificate Of Material Received For Co—Processin

It ic to certify that we have received the RDF set out below. Collected from M/s DAYA CHARAN AND
COPMANY situated at TP Ground, TP Ground, sultanpur Road Cantt, Lucknow, Uttar Pradesh- 226002, at
our waste to energy plant Silvertoan Papers Limited situated at 9" km, Bhopa Road Muzaffarnagar (u.r.)
DAYA CHARAN AND COPMANY has lifted the below mentioned

during the month of Feburary- .2024. M/s
pur, uttrakhand, 263153.

material irom Telephone exchange Colony, Gandhi Colony Rudra

e [ Type of Waste_ ) 1
(Fepwarpiold . 1BOF s o

Thanking you with regards
fFor Silvertoan Papers Limited

e

Authorised S‘ignatory

/ DOy (L MDA @ P :
- e v LI e
| . it Wt 9. -1 11 JHAETEY. Q7S6T6B000, 925670500

vk ! con

o CIN:

38
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Smart
CITICTIE

Disposed Certificate

Ref No—JBL/MSW/Hornizon /003 Date -13.05 2024

To,

M/s Horizon Solutions
Rudharpur UK

el Solutions
VW 51.090 MT of ROF/MLP received from M/s Horizon SO
e have safely disposed 3 9 B thastete o ’

- : ™ - T pmome 1 m aw e ] r\nq

Fahadgan, Sine Nagar Nigam Rudharpur UK at Jabalpur MUY |

Plant) Knésra No 375 376 and 379 Near Samdariya Green City. Village- Kathonda
Jabalpur 482002 MP

Tre RDF& MLP has been disposed In accordance to the rule & guideline provided by the
Central Government

Thanking you X
S ; 501
Jabalpur Nﬁ}ﬂp\{fuﬂ By

- - 717, ’.’.,
Authorized ngnatory.' -

Jabalpur MSW Privats Uimited
balpur, Police Station Marhotaa!
Post Office : Vijay Nagar PIN - 482 002

Khasara No 375, 376 & 379, Village - Kathonda, District - Ja

Regd. Off. : Essel House, B-10, Lawrence Road, Industrial Area. New Delh 110 03¢

QN - USO001DL2013PT( 2q750v




i i 40
(alized in Processing and Scientific &ZZaI of Waste”

/AYACHARAN §& COMPANY (1

sleading Manufacturing of MSW Machineries | Legacy Waste Bio Mining | Fresh Waste
segregation | Landfill Management | Landfill Reclamation and Bio Remediation

‘ cST No:- O7AHBPA2893 D1ZR zerowasterecycler.com

Customer Care:- 1 +91-72-9004-9003
("} RZ-79-80, Dabri Extension (Main). Dabri New Delhi- 110045 Emall:- Info@zerowastorecycler.com_‘
REF. NO.: DAYA/SS/2024-25/215

DATE: 14.08.2024

T0,

THE NAGAR AYUKT
NAGAR NIGAM RUDRAPUR,
UDHAM SINGH NAGAR
UTTARAKHAND

Subject — Regarding unavailability of RDF disposal certificates.

We would like to inform you that RDF certificate for 6290 M.T had been submitted out of 8761

M.T balance 2470 M.T RDF had been dispatched to Bhal Paper mill Kashipur for disposal and its
certificate is awaited for submission.

As soon same will be received it will be submitted to your kind office.

For DAYA CHARAN AND COMPANY -

Daya Chatat oy e
forud: -
e egnaton
Authorized Signatory =1
Q —— —— -
19—/ L - g H{“\'“;?' -
S ~ P
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Disposal of Bio-Soil
_//——-_____________._._._-—-—-—-
Party name inMT

N

1 Smart Vending Zone on NH 87 Beside Vidyut vibhag 39312.00
2 Waste Segregation Point at Low Lying area SIIDCUL 273.00
3 Manjeet singh (private party) 7357.00
a Satyaprakash (private party) 4485.00
> 3250.00

Shukla Transport Parking Area (Private Party)

| ]
Total 54677.00




Annexure No. 6

. DELHI

879
2 | ENALYTICAL RESEARCH LABORATORY

Plot No. o
0.2 (A-2) Timber Block , Jhilmil Industrial Area, Delhi- 110095

E- mai : i
- 01!:::11 darltesting@gmail.com , www.darltesting.in
= _3545_5?9 109717324010, 9971520106 , B595224665.

~ "'t],"'\ - —
i--‘-a"- IL‘”‘ ’m.,f.,.. ﬁ-’rm.

42

} Format No. DARL/QF/50

R Na: - i -— e ——— e ——

gl . ! 829240610M001A | Date of Receipt 10/06/2024

M_—n *Daya Charan & Company ' | TestStartedon 10/06/2024 |
First bloor, RZ-79 80, Main Road, Pupm House, | Date of Reporting 29/06/2024 |

! Dabri Extension, New Delhi, South West Delhi, Issue of Test Report | 29/06/2024 |

Delhi - 110045,

OmRI by “Daya Charan & Company Rel. No. N.S.
First Floor, RZ-79-80, Main Road, Pupm House, Sample Qty. *1KG
Dabri Extension, New Delhi, South West Delhi, Batch No. NS

| Delni-110045, 2,

sample Name. L+ BIO .SOIL T "

Description: - One sample of "BIO SOIL” was collected by us on dated -09,‘05{20‘24._

SN Parameter - uUnit I Result « Limit - Test method
L o o N ST | 'll : = .
Chemical Parametc § o S—

i Colour Da(k Brown' '_ . 1 Dark Brown to Black DARL/SOP/SQIL/21
i | o 4 |
2 ' Odour o { Ab;em of foul - FCO 1985 |
b I odour l
CMkdey |I"l\.lu'____‘___u e i -5 -
1 Arsenc  as As) | mexe |0 299 10 Max. DARL/SOP/INST/26 |
el T H L | " s
2 Cadmium| a5 Cd) mg/hg BLQ(1.0) 5.00 Max. DARL/SOP/INST/26 ‘l
37 | Chromwm{asCr L d.v .'nET.}'""‘ 4913 50,00 Max. DARL/SOP/INST/26
a [ CopperiasCu) . % F & mevg \ 114,51 300.00 Max. DARL/SOP/INST/26 |
5 T hickel(as Ny oo 1 mglkg 58 04 50.00 Max. DARL/SOP/INST/26 i
|
& | leao|asFo) « me/kg | 10.54 | 100.00 Max. DARL/SOP/INST/26
Zecias2nl? % | 17433 f 0.1 Max. DARL/SOP/INST/26 1
& . Mercury  as Hgl I mglkg | 8LQ(0.1) 0.15 Max. DARL/SOP/INST/26
) ; s = L
J ;.1{C.f-05_:_0:;},;¥ ) e e e
! £ col. | 130gm Absent | : | 15:16556 L
REMARKS: Parw—asked for above test only,
liote: - 3 *Tetali g b b e 7 BLC:-Retow Limit of Quantification
3 Fige "t ret tcate wnt of guanthication.
---End of the Report---
|
\ o
\ ()l-yh
(Chegk@d hy) (ggg&iﬂﬁy ' (Authotized by)
- Pagelafl {4 Al
Note ;

1 The resclts are related to the test items only, 2. Sample will be destroyed after one month from the date of issue of test repont
3. This report 5s not be reproduced wholly or in part and cannot as an evidence in the court of law and should Not be used in any
Advertisement media without written consent. 4, Laboratory is not responsible for customer provided details. 5. When report
is without NABL Symbol & ULR, it implies that these products & tests are not covered under NABL accredited scope.
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3 ey
_ DELHI @NALYTICAL RESEARCH LABORATORY
- { Plot No. 2 (A-2) Timber Block , Jhilmil Industrial Arca, Dclhi- 110095
o E- mail: darltesting( mml.com www.darltesting.in
By
Ph.. 011-43545890 ,00717324010, 9971520108 5595221635
fo ( [1‘1.\ A T‘ Y8 "r“ "I:-MI fi -l’”"_- i ‘..,(:m, [T l':!gl"h“ 1! )
ARL L ES T'RE »-f‘j R ) Format No. DARL/QF/S0
st 1 §20240610M001___ — T Date of Receipt 10/06/2024 -
v e " *Daya Charan & Company ST [ Testsuntedon 10/06/2024 . .
First Hoor, RZ-79-80, Main Koad, Pupm House, | Date of Reporting %————!
Dabri Extension, New Delhl, South West Delhi, Issue of Test Report 29/06/2024 ‘ |
B .4 Delhi - 1100-1) = ] ___________.___——-——"'-’
gubmitted by. !Da‘.a Charan & Company [_REI. No. .N.S‘ l‘:l
| First Floor., RZ-79-80, Main Road, Pupm House, sample Qty. 16 %
Dabri Extension, New Dalhi, South West Delhi, patch No. NS |
- | Delhi=110045. B g ]
sunpe N‘T‘_’_ . BIO SO'L I ____'_______._______,__..___________.__——-_,_.—-—
Description: - One sample of “BIO - SOIL” was collected by us on dated -_09;‘06!_2024.
SN Parameter - Unit | Result . ., Limit Test method
1 Moture comtent ! % l 19.51 i) 25.0 max 15:6092 (P-6) l
| ] .. £l |
————— 4—-_——_.__’____—-1——'.—_._-_‘—..——.—._'__-.—_'_ .
{ T een Densty Gramicc | . 07274 Less than 1.0 DARL/SOP/SOIL/11
! | “ |
L _t__ CTahon T T e P _.1—{:.83 14.0 Min. 1§ 2720 (P-22)
. P < S _ |
3 ?c_ra- N T.TQS:H | as M) - i L) 0.81 0.8 Min. g 15:6092 (P-2]
! ol | J
5 ~otz) Phoyohate | as P.Os) L Fzeal { 053 0.4 Min. 15:6092 (P-3) ‘
SO 3 L T =
- Towrawh (0] % | 062 0.4 Min. £PA 846 ||
; | |
Avaue (33 i . - 739 65-17.5 1 IS 2720(P-26) |
\ | l - _:
§ femicalConduatvity | 38 4 Max. | 15 14767 _
5 K R;'; on a | = Tn- 19.59 Less than 20 By Caleulauen 4’
. I
F: Particle s $eve aNaIysis . T g2% Materal should | Min.90 % Material 15 2720 (P-4) ,_
&0 mm | pass through4.01S | should pass through !
. __ sieve 4.015 sieve i
FeliARKS: Party asked for above test Dnh,'.
Note:- 1.°0 ; gven: by Lint .t pLl: Below Lt of Quantification
. L ] ¢t guantihization
---End of the Report---
Authoriged Signgtory
| v
ll@éc foAby) Mr. ManiRahatizBEbyiey
‘Page 1afl :

Not 1
oie ; }{;rrc:::; are {:I;ud 10 Iﬂc lc:’l ll;:}: only. 2. Sample will be destroyed after one month from (he date of issue of test report
is not be reproduced wholly or in part and cannot as an evidence in the court of la
w and should Not
I.".d ; c:mm}:r: I;:;cd;a without written consent. 4, Laboratory is not responsible for customer provided details sb‘fv::?rln ot
ithout Symbol & ULR, it implies that these products & tests are not covered under NABL lttl‘t(illtd scope. e

L=




Annexure No. 7

il

ef
b

REGIONAL OFFIC)
MLP. Pollution Control Board
F35456, Viguy Nagar, Jabalpur (M.P.)

SO SAMPLE HEAVY METAL ANALYSIS REPORT

)23 Apalveis Noo 153312238
L le Fron W S i
Date ol A i a0l 2024 Jahalpur
: alvais Devie s t- Mis Amiva Ekka | Sample collected by :-

e Nivche!
Iy i) (NI
Inet and Sonl Sarnplk e A 130 B

WLAMARKS:- BDL - Below Dercctabie | imig

in‘ ', at

A 'l-'li-\ o

Srs Anuya Ella

Clrommm
(L}

(RIRH

3l No b

62% 3 Shankar Saha Nagor, W

P oo Rueliagmnr Dio-Remedunon Sin

Cupper | Zac | hon ' Masza

C(Cu) (ZIn) (e Mn
o

ien B sl BDL

-
N

M fptmtire:
S
TN ay Wl )

Laboratory Incharge
ROMPPCEH, Jabalpur

44



1
KeportNe. | 890240610M001 - Date of Receipt i;;zs;‘;g:
Issued “‘—_T_:avﬁ_cihnr:-ln-& Company Test Started o::ﬁ_____ St |
First Floor, RZ 79-80, Main Road, Pupm House, Date of Reporting e ;
| Dabri Extension, New Delhi, South West Delhi, lssue of Test Report .
| Delhi—110045, ——— 7
dubmitted by, “Daya Charan & Company sample Qty. *1KG
First Floor, RZ-79-80, Main Road, Pupm House, P -
Dabri Extension, New Delhi, South West Delhi, Batch No.
Delhi =1 10_0:-'._5 B
.Nmmc_l_Hamc. 1 & inerl

Description: - One sample of “Inert” was collected by us on dated - 09/05/2024': g

Test method
SN Parameter ' 1 Unit [ Result J
S S s 5 T
3 --Eu'l-.m:n's--l\ Gram/cc 0. 4
. 15:2720(P-22)
2 Organic Carbon | % : 20.43
e e e R ™) 0.13 DARL/SOP/SOIL/SW/10
3 Total Phosphate { as P,Us) ! % ‘
TN T e 26.14 DARL/SOP/SOIL/SW/15
4 C/N Ration 5
i 2y T 2 7.66 15:2720(P-26)
S pHvalue(l2) : < :
: v T dsm © DARL/SOP/SOIL/SW/03
- Electrical Conductivity ! dsm . 3.2
7 Partidle su ey % 32% Material Pass Through 15:2720(P-11
| e ' ' 4.0 MM IS Sleve

RELMARKS: Party asked for above test only.
NOLE: - 1 *Details greeh By LUSID et
< Bid-peluw Limut of Quantification

IoF gure N brocket indicate ot of guantilication.

---End of the Report---

\ 0
J

o

(Chpcked by)

45

4
(R y.a@_ﬁcjf)ﬁ‘i

l Page 1 oll

“’JI. 2Vl ™~
hrlamfafs nzed a?‘l:;" '4
Mote il The results are rclated to the test iems only.

2. Sample will be destroyed alter one month from the date of issue of test report

3. This report 1s not be reproduced wholly or in part and cannot as an evidence in the court of law and should Not be used in any
Advertisement media without written consent. 4. Laboratory is not responsible for customer provided details, S, When report

iv without NABL Symbol & ULR, it implies that these products & tests are not covered under NABL accredited s

cope.




| 883
'DELHI ANGLYTICAL RESEARCH LABORATORY

Plot No. 2 (A-2) Timber Block , Jhilmil Industrial Arca, Delhi- 110095

b 2

Ly | E : : : ww.darltesting.in

A - mail: darltesting@gmail.com , www.dar

y . Ph.: 01143545890 ,09717324010, 9971520106 , 852522‘?5?‘?,:1',,__%,‘_1 5
(,?QTI;"[T" RN "?{'.’.IE.".?""".:‘G"‘F: .'.i[.,;m‘,;rr.}’l‘!. T {;‘L.__.;ﬁhﬂ} PN natory)

o7 ) Format No. DARL/QF/50

[ S ESTREPC
ARL (@ STUR
: . ~ == —""TDate of Receipt 10/06/2024 I
) e
Report No. s ) 8_20240610M002A __-—-——-—-_-rm;‘_c—“:;—_- 10/06/2024
Issued to. *Daya Charan & Company Dat , of Rep:;r-lil';z__’q-ma
First Flaor, R2-79-80, Main Road. Pupm HouEd: — TestReport | 29/06/2024
Dabri Extension, New Delni, South Weslt Delhi, Issue 0 B
R
B __'_liclhr—ll_U_NS e s _'_'___--ﬁ_e-f_ﬁ_o____-—_' N.S.
suteniticd by. *Daya Charan & Company e *1KG : .
l First Floor, RZ-79-80, Main Read, Pupm Housg_e, Sam: ;Q Y =
Dabri Extension, New Delhi, South West Delhi, Batch No. 2
Delhi - 110045 p AR
sample Name. . Inert -
R : _ 4o B by
Description: - One sample of “Inert” was collected by uson dated —09/06/202 _. e
sN | Par;n;clw Unit Result Sp—
_nermical I_"ar:;n_elor S
e 3 T Brown USEPA
1 Odowr B S S | “Ansent of Foul Odour USEPA
b i ] L S
CTenlNuogeaiesh) | ® ! 073 ASTMD 3179.89
o TR S b 2147 IS :1350 (P-1)
¢ hcant _ |
—— = 110158
5 Total Potasn (K;0) : % ! 033 Ses |
S ——— — - . (P-02 B
£ Moisture content ! % | 226 15:2720(P-02) j
{ :
Heavy metal . —
T Acictes Ao T me/kg 5.23 DARL/SOP/CHEM/INST/26 |
T Gamwmisicdi 7 1 muke | BLQ{1.0) DARL/SOP/CHEM/INST/Z6
3 Caromwm(asCr | mg/xg ! 46.24 DARL/SOP/CHEM/INST/2G |
4 Cogpe [ Cul i mg/kg | 139.49 DARL/SOF/CHEM/INST/26
P T T T mask 2299 ! DARL/SOP/CHEM/INST/26
wil 4 E/%8
g Tead (a3 bt R 94.87 [ DARL/SOP/CHENY/INST/ 26
T Zmetasln) | me/ke 1283 DARL/SOP/CHEM/INST/ 26 |
-— — 4
i i Mg mp/eg | BLQ(0.1) DARL/SOP/CHEM/INST/26 !
ATIAARRS: Party asked for above test only, o
ot L *Latais paen by custlomer 2 ELQ Pelow Limit of Quantilication
. - il b ale 1 of guantiigal
\\ 0 ---End of the Report--- Authorised Sigdztory
[Chegkty by) (Refy i we .I&r) Authgrized b
L 4 L k T Nir. l.-!énr:::-.wr- ) v

Note ¢ 1. The res : relate |
( ; H“:;.c u;fr: :::1 ;:';.I. ;j to rgc Fclsll tems only. 2. Sample will be destroyed after one month from the date of issue of test report
; p € reproduced wholly or in part and cannot as an evidence in the court of law and should Not be used mn pi!?l)'

Adont Al : ;
A :ul,l-:;:nr?;.ll?lm*j;u-’nmlu'l“imtH‘!I{m‘n consent. 4. Laboratory is not responsible for customer provided details. 5. When r=
. Sy . wimplies that these products & tests are not covered under NABL nccrtd'ite;! sc: G
pe.
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888ure No. 10 i

Tel--05944-242400 e-mail:- nagarnigamrudrapur@gmail.com visit-www.nagamigamrudrapur.com

"He@Iel gl yE
wd wmary @ ﬁfﬂﬂ fasr sman ¢t T A WA 4 proposal for the

Establishment of a State-of-the-Art Municipal Solid Waste Processing Facility in Rudrapur in @c:crdancc
With SWM Ru'es 2016 V4 01 @ &g o4 A1) aeT 10 A1t arerw R W e i oH i fecit
IR TG Gl /ARt /gl /A b st @ R 24)02)2.224@ wra: 1100 7o @ feti
Wlezhieay. @ wiz os00 W ww TR AR worE @ hel @ Acha Pl 3 3=
ITH §-Bfra amifya @ o &, ot Retie esfod] 2004 Aur 1200 T Pfte w0 g
Sl SN PR @ w4 Rwge wEel /Td Sooeve wEA d) e
www.uktenders.gov.in T TR A, wRRR @ e www.nagarnigamrudrapur.com
srAcls @ W wah &) §-Aifter @ wew § AR A ol Raw w g 10:00 T3 9 W7 0500 T
T® WIRd JPIT TR Fw, SR A wod R s ww £ B @ R o s qan e
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NAGAR NIGAM RUDRAPUR
GOVERNMENT OF UTTARAKHAND
Tender Notice.. 2 | 51 . D::e..g.(’..,..‘).l]lﬁz Yy
Notice Inviting Tender

Sy T E—

received online on the website www.uktenders povin as per time schedule (key dates) In the notice
published on the above website.

[’sl.No. | Events Details and key dates

— e}

1. | Name of the work Request for Proposal for the Establishment of a State-of-
| the-Art Municipal Sohd  Waste Procsssing Factiity o
| Rudrapur in Accordance with SWM Rules 2016

2. | Mode of Bia Submission | Online Only

3. | Tender Fee and Bid Security Tender Fee: Rs 5,900.00( Rupees Five Thousand Nine
Hundred Only) in for DD in favor of Municipal
Commissioner, Nagar Nigam Rudrapur.

Bid Secunty: Rs 2,00,000.00(Rupees Two Lac Only) in for
DD /€DA in favor of Municipa! Cemmissioner, Nagar Nigam

e = Rudrapur. i
4. | Date / Tume cf Publication of Tender on | 26/02/2024 11.00am ,
Website e
5. | Last Date/Time of Bid Submission 03/03/2024 05:00 pm
l 6. | Last Date / Time of Submission of Tender | 05/03/2024 11:00 am
| |fee&EMD . i
[ 7. | Date of Bid Opening 05/03/2024 12:00 pm

1
|

[

g. | Bid Submission Addr(—.‘sﬁ_&_ | Nagzr Nigam Rudr.jp_Ur

Note:

1. The Bidder shall have to submit their bids online and upload the relevant documents from as
per key schedule (key dates)

2. The bidders intending to participate in this tender are required to get enrolled /registered on
the e — procurement webhsite www uktenders sovin. Enrolment fregistration on the abova
portal is mandatery,

3, Tender documents can be purchased only anline from Ftips//ubtenda prvi by makirg
online payments a5 specified sbove as per key dates The bidder shall have to scbmir thew
bids online and upload the relevant documaents irom as per time schedule (key dates)

4. Conditional tender will not be accepred and liable to be rejected, RNN resarves the right to
accept or reject any or all tender without assigning any reasons thereof,

Mnnicipal'ﬁ mmissioner
Nagar Nig¥m Rudrapur
Udham Singh Nagar
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Tel. 05944-242400 E-mail-nagarnigamrudrapur@gmall.com Visit-www.nagarnigamrudrapur.com

" W‘d_-@,l]_/_ﬁm a0/ 202324 [ R g . 2024

Work Order
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R fis T Bea,
Wed T, g
gRA™T—132103
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udrapur in

Establishment of a State-of-the-Art Municipal Solid Waste Processing Facility in R
@ v B 0

Accordance with SWM Rules 2016 2g a3 $-Afaar ¥ AR SR
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FRESH WASTE PROCESSING PLANT

»
L]
L

SRPAe T

o

54



TET 1 TT RS T Peew

LFAR] "

PIEF-)

DO LT AN PT NN OTD 1Y

Y ANDT AR N

B) T b

- T AT

Comﬂcale No.
Ceniticare Issucd Date
Accoyny Reference
Unique Doc. Reference
Purchascd by
Description of Document
Proueny Description

C°“5idelation Price (Rs.)
First Party

Secong Parny
Stamp Duty Paid By
Stamp Duty Amount(Rs.)

This Memorandum of Understanding (“MOU”
November 2023 between:

Annexure No. 11

ot noB@@en N N )

Government of Uttar Pradesh "V//7m sty

PR e ccsiiinsnn S
e-Stamp f,cc Mama 24+ Vynar &Q\J\
RORRLC R VR T
IN-UP78853680439887V ey '{',"_-"r-“'-"" S 1
b e sld b '\ql,t A 1 Ll "'., Ln it
22-Nov-2023 11:27 AM -G8 Nior 1)

NEWIMPACC (SV)/ up14014104/ GAUTAMBUDDIH NAGAR 1/ UP G
SUBIN-UPUP1401410453445420231770V

NTPC VIDYUT VYAPAR NIGAM LTD
Atticle 5 Agreement or Memorandum of an agreement

Not Applicable

NTPC VIDYUT VYAPAR NIGAM LTD
Not Applicable

NTPC VIDYUT VYAPAR NIGAM LTD

100
(One Hundred conly)

Memorandum of Understanding

) is made and entered into on 30* day of

NVVN (NTPC Vidyut Vyapar Nigam Ltd.); a wholly owned subsidiary of NTPC
Ltd; duly registered under the Companies Act, 1956 and having its Registered Office at

NTPC Bhawan,

Core 7, SCOPE Complex, 7 Institutional Area, Lodhi Road, New Delhi-

110003, INDIA, (herein after referred to as “NVVN", which expression shall mean and
include unless repugnant to the context, its successors, and permitted assigns), of the

FIRST PART.

NAGAR NIGAM HALDWANI KATHGODAM, is the ¢
city of Haldwani in Uttarakhand, India and having its offi
Road , Haldwani, Uttarakhand 263139 (hereinafter refe
expression shall, unless the context otherwise specifies, means
successors and permitted assigns on the SECOND PART.

Suatutory Alent
1 b .

AND

ivic body that governs the
ce at Nagar Nigam , Nainital
rred (o as "NNHK"), which
and include its

o VIJWUT AV LA ha AN

Sen PI0LARA L YN B LIS VY Lol YAk

o WAL AN T NTeY

VLA SYaPAR T
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shall mean NVVN or NNHK individually “Partics” shall mean NVVN and NNIK

collectively,

This MOU between Nagar Nigam Haldwani-Kathgodam (NNHK) and
NVVN is for setting up a Municipal Solid Waste (MSW) to Torrefied
Charcoal Plant Facility in Haldwani, Uttarakhand.

WHE

A.

IV.

REAS;

NNIIK expressed its interest in setting up a MSW to Torrefied Charcoal Plant
facility based on Torrefaction technology at Ilaldwani to dispose of the
carbonaccous component of MSW,

NVVN shall develop a MSW to Torrefied Charcoal plant on Build Own Operate
(BOO) basis at a land allocated by NNHK free of cost.

NVVN shall have the ownership and right to sell all the products gencrated from
the said plant.

NVVN shall have the right to use the Site for “Setting up a 500 TPD, MSW to
Torrefied Charcoal plant facility” and its ancillary facilitics including roofiop
solar plant to meet the power requirement of the plant.

The other agreements like MSW Supply Agreement and Land Use Agreement
between NVVN and NNHK shall be signed later on with major obligations
summarized as under:

Obligations of NNHK:

NNHK shall provide approx. 10 acre suitable land free of cost for the project
along with boundary wall. The land should be free from water logging, above
higth flood level, and fr2: from encumbrance.

NNHK shall ensure delivery of preferably pre-segregated Municipal Solid
Waste (MSW) at designated Waste Tipping Floor of plant premises free of cost.

NNHK shall ensure that at least 500 MT preferably segregated MSW is
delivered daily to the plant.

The delivered MSW shall not include inerts and prohibited items specifically
mentioned in Annexure-I so as 1o ensure a minimum GCV of 2000 keal/kg.
NNHK shall provide preferably segregated dry waste 1o the extent possible,

NNHK shall also provide other basic amenities at the project site like All-
weather approach road from existing road to plant boundary of minimum width
7.0 m, street lighting on approach road and outside plant premises, sewer line,
Right of Way, drainage outside plant premises, and other basic facilities, etc.

!
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NNHK shall provide water supply connection for drinking waler usage during

plant construction and operation period. Additionally, NNITK shall provide ~50
KLD of preferably treated STP water for construction activities and ~200 K_['“
of preferably treated STP water for process application during the 0&M period.
within the plant battery limit.

NNHK shall provide power conncction of -2 MVA (min. 11 kVA) and j|5“
kW for Construction Power within plant battery limit. The plant machinery
shall be powered by this connection on a pay-per-usc basis.
Development and maintaining of green belt (as applicable) other than 10 acre
for plant facility shall be in the scope of NNHK.

osed project site, cutling
and their disposal and
the site to NVVN shall

Diversion of any Electric Line passing through the prop:
down the trees existing on the proposed site (if any)
diversion of Forest Land (if any) before handing over

be done by NNHK.
NNHK shall obtain Environment Clearance (if applicable).

NNHK shall take back the unutilized contents of MSW (Inert and process
rejects) for safe disposal at its own cost.

Development and maintaining Scientific Land Fill facility (as applicable) shall
be in the scope of NNHK. The Scientific Land Fill should not be in an adjacent
area of the said MSW project.

The concession period of the project shall be 30 years initially. This may be
extended further on similar terms and conditions with mutual consent of both

the parties.

B. Obligations of NVVN:

I

IV,

NVVN shall set up a MSW to Torrefied Charcoal Plant on Build Own O
(BOO) basis at a land allocated by NNHK. WipeE

EPC c!f MS}V to Torrefied Charcoal Plant Facility including installation and
commissioning.

Smooth Operation & Maintenance of plant through depl i
O&M contractor for 25 years. S

Utilization of approx. 500 MT perd i i
o e i per day of MSW everyday while complying with

Generating High Calorific Value Fuel simi
ating similar to the nature of Mi !
Co-firing in thermal power plants or nearby process industries neral Coal for

57



—

J |

895

VI. NVVN sh: n _ _
o, shall have the m\'ncrs_hlp and right to sell all the products and by-
P s generated from the said plant including revenue from Carbon Credits.

if any.

T
VII.  The proposed plant shall comply with the latest environmental norms.

The abO\:e i.s a non-binding MOU. However, both NVVN and NNHK shall enter into a
legally binding agreement, subject to the approval of the respective management.

For and on behalf of :-
NVVN Limited, New Delhi

For and on behalf of :-
Nagar Nigam Haldwani-Kathgodam

Authorized Signatory W

Authorized Sigw.

Name: Ms. Renu Narang

Name: Sh. Pankaj Kumar Upadhaya

Designation: Chief Executive Officer

Designation: Municipal Commissioner

Pradesh 201307

Contact Address: 5th Floor, EOC Complex,
NTPC Ltid., A-8A, Sector 24, Noida, Uttar

Contact Address: Nagar Nigam . Nainital
Road , Haldwani, Uttarakhand 263139

-

Witnesses \

1. ,65_7'7
Mumind

f.J Stgh Kﬁlulla
eLiim, Hld-Kgn.

|1

2. .mamku Pflulo;ua

b=

Engnettt - NL(WTE)
NVVN L.
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Anncxure-l

List of Banned ltems in the Waste:-

Construction & Demolition Waste
Anatomical Hospital Waste
Asbestos

Bio Hazardous Wastc

Electronic Scrap / E Waste
Battery Waste

Explosives

Waste free from Trace Elements and Heavy Metals i.c. Cyanide, Arsenic €tc.

Mineral Acids
Radioactive Waste

59
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Annexure No. 12

hotographs of Compressed Bio gas Plant
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hotographs of work at Compressed Bio gas Plant
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NOTICE INVITING REQUEST FOR PROPOSAL
. ur
Office of Municipal Commissioner, Nagar Nigam Rudrap
12 10] 203
’ ‘331.!. pDated: -*-=
PR > 5 P '
ntioned below:
. - : ioi inc for the work me
online bids are hereby invited on behalf of Authority Details from eligible entities ey ==
— . —t 1 RFP
e — i : i project
5. I [ipllﬂ';a:d ts;r;a'::d M::Lril::]m pid i perlormance pocument capacity
roje Security i
No. Name of Work | capital Cost Cost for Geant lor EMD Security Fc_er_ | %
] _]‘IRL_In Lakh) 20 Years | Project il s T T |
— = epevelopment of Integrated v ion
Municipal  Solid  \aste 40,198.49 h'::::mel'lt at cgu::n
\ ]
Management including Door = Lakh 16.80 L p ot
to - Door Collection, Transfer 1680.0 : “ : i T"'?m
' and Transportation, Material Lakh (Rupees 840.0 Lakh pe P"‘"’ Rs. 25000 /- ation:
" Recovery Facility cum ROF Four Lakh (Rupees | Security shall b& | (Rupees 7D
' Facility, Wet Waste Processing | (Rupees Hundred | (Rupees Sixteen 10%ofthe | Twenty-Five 120
' faclty & Scientific Sanitary Sixteen  |One Crores ight Crores Lakh raaximum Grant : Thousand Vi caaiini
andfill for Disposal ol Crores Minety- | Forty Lakh Eighty e | Onlyl A "
Residual Inert in Municipal Eighty Lakh | Eight La.kh Only) Thousand INR 84.0 Lakh ! Disposal:
Area of Rudrapur Nagar Nigam Only) forty-Nine Only) )
s (Rupees Eighty- 190 TPD
on Long Term DBOT Basis on Thousand e ik Onlyl
public Private  Partnership Only) our Y
Mode” [ i
== |
2 Publictionof NIT 15.10.2024 (Tuesday)
Online uploading on e 18.10.2024 (Friday) by 11:00 AM
procurement portal
Last date for receiving 25.10.2024 (Friday) by 3:00 PM |
queries :
Pre bid meeting & Location 25.10.2024 (Friday) by 3:00 PM at |
Venue: Office of Municipal Commissioner, Nagar Nigam Rudrapur i
6 | Proposal due date | 04,11.2024 By 5:00 PM (Monday) |
7 | Opening of technical bid | 05.11.2024 By 12:00 PM (Tuesday)
g | Official Inviting Tenfier | B Municipal Commissioner, Rudrapur Nagar Nigam
5 tAobile Number | +91-8958933390 o
10 | E-mail |

| Helpline Number of E |

| Procurement Cell

nagarnigamrudrapur@gmail.com

+91-9389811822

For further details and e-*endering schedule, visit website hips //uktenders gov i or begs

AT 1% 1A LAL I 1% BRI 1]

-S4-

Municipal Commissioner
Nagar Nigam Rudrapur,
Udham Singh Nagar, Uttarakhand

(3 Scanned with OKEN Scanner
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Annexure No. 14

Regional Office

— Uttarakhand Pollution Control Board
TS, Chamunda Complex Ramnagar road
\ 44\ BT v : .

R Kashipur-Uttarakhand

UKrm

Analysis Report — Industrial Effluent

Report No. : ROK/ Lab-131/Eff-10/2024-25

Name of Industry : M/s Ramky Infrastructure Ltd.(CETP Pantnagar)
Sector-1IDC, IIE, SIDCUL Pantnagar (U.S.Nagar)

Saml;lc Collected by ¢ Mr. Neeraj Kathait (JRF) '& Mr. Dhani Ram (JLA)

Date of collection of sample : 17/05/2024
Date of completion of analysis: 20/05/2024

Sampling Point : CETP-Inlet
* Test Results |
Parameters Value Test Method
pH 6.68 APHA 4500-H'B
Total Suspended Solids __ (mg/L) - APHA 2540 D
Total Dissolved Sc)Iids‘t (mg/L) 910 APHA 2540 C
BOD . (mg/L) . P~ IS 3025 (Part 44)
COD T (mg/L) 10 IS 3025 (Part 58)
(Neeraj Kathait) (Sunil K Arya) (Napésh Gbswami)

Junior Research Fellow Asst. Environment Engineer ional Officer(1/c)
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Regional Office

Uttarakhand Pollution Control Board

i e e
\:ﬁ( g{? ashipur
Analysis Report — Industrial Effiuent

Report No. : ROK/ Lab-131/Eff- 11120'24-2025 '
Name of Industry : M/s Ramky Infrastructure Ltd.(CETP Pantnagar)

Sector-1IDC, IIE, SIDCUL Pantnagar (U.S.Nagar)
Sample Collected by : Mr. Neeraj Kathait JRF) & Mr. Dhani Ram (JLA)
Date of collection of sample 17/05/2024
Date of completion of analysis: 20/05/2024

: CETP-Outlet

Sampling Point

Test Results

Parameters Value - Test Method

pH 7.94 APHA 4500-H’B
Total Suspended Solids (mg/L) 52 APHA 2540 D
Total Dissoiv_ed SolidsA (mg/L) 1056 APHA 2540 C
BOD - T = IS 3025 (Part 44)
COD " e (mg/L) 84 IS 3025 (Part 58)

(Neeraj Kathait)
Junior Research Fellow

Asst. Environment Engineer

a5
(Ngresh Goswami)
}éonal Officer(I/c)

(Sunil lﬁ(!\rﬂ) |



s e CENTRAL RY
N Alb\l\llf\Nl) POLLUTION CONTROL BOARD
46 = B IT Park, Sahastradhars Road, Dehrndon
Emnil id = elubipetva pnenl.com
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Test Report

lest report oy C1 DS IRE YIW 001

Code allotted:

Name & address ol industny
Sampling point:

Type of sample:

Sample collected by

Quantiny & Packing:

(HOPL/LDPE PG/ANY Other)

Date of sample collection:

Date of sample receipt in thelaboratory
Duration of analysis:

Date of issue of report:

URPPCCI MSVROKAW 01

dham Smgh Noagar

MM CE T SIDCTHT L Pantiagar. l

CLP Inlet

Cirab

Mr Neeraj Kathait (Junior Rescarch

[-ellow)

Mr. Dhimniram (Junior Lab Assistant)

500 ml

1.0PE Jerrican

17.05.2024
18.05.2024

‘ S.No. | Parameters

—| Unit

1. " Total Chromlum
3 Copper
3. Lead
1. | Nickel
5. | Zinc
6.  Arsenic
77,  Mercury | mg!
=g TCadmium
% ‘__f;.IL;l'i;rﬁ_-_
o T Ir(m S
T \danEancsL —
e | 1 Tluoride e
13 Sulphate

- e

' 14 | Nitrate

|
- { S
| Phosphate my/l

s

S - Not Detected

Anlysed by:
(Neelam Badoni)

Nole:

18.05.2024 - 26.06.2024
08.07.2024
Rcsults_ Standards T " Test Method
T2 | APHA A 24" Edition 31 ITE“KT\S o
D | 3 |4 "1 APHAﬂ“"[dmunsm B.AAS
7 TAPHA 24" Edition 3111 B. AA_':':__-
—3~ ' APHA 24" Edition 3111 B. AAS
5 [ APIHA 24" Edition 3111 B.AAS___
02 | APHA 24" Edition 3114 B. AAS
~ 001 | APHA A" TEdition 3112 B, AAS
= - M’HA 24" nm.un,m B.AAS
T005 | APHA24 "4“ Edition 31 N3 B.AAS
— =T APIIA 24" Edition 3111 B. ARS
— 4 APAA 34" Edition 3111 B, AAS
75 | APHA 24" Fdmon J300FD -

\Pr\l)\l‘s \lcllmd

TAPHIA 247 Edition 4300 SOS
I) Iurhldlmuru M;llmd

“APHA 24" Edition 4500 NO™

0.29 -
W T i D.Screening Method
0.46 - i APLIA 24™ Edition 4300 P'D il

/{",K:'a\r\ﬂ

Checked by:

(Pradeep Chauhan)

()

1. Uhe resalis bo the Test Reporl pelate anly o llie itenis tested.
2. l|n Iest Report pertiins to the wrmple us received bn lah.

[ N N T

e e witliont approval ol laburators.

| Stannous Chloride Method

N

»

Counter’sign:
(5.S. Chauhan)



= - 90Qsarony
il UTTAR‘:\KHAND POLLUTION CONTROL. BOARD
-:.E-:-? BIT Park, Sahastradhara Rond, Dehradun

Test repont no:

Code alloted:

Name & address of mdustry:

Sampling point:
Type of sample:

Sample collected by:

Email id - clubpeh agmail com

Test Report

ClL/OS/ROK/W/002

VK PCI/CT Z052-1/RU AW 02

M/s CLTP. SIDCUL. Pantnagar. Udham Singh Nagar
CETP Qutlet

Grab

Mr. Neeraj Kathait (Junior Rescarch Fellow)

Mr. Dhaniram (Junior Lab Assistant)

Quanuty & Packing: 500 ml
(HDPE/LDPE/P/G/Any Other) LDPE Jerrican
Date of sample collection: 17.05.2024
Date of sample receipt in thelaboratory 18.05.2024
Duration of analysis: 18.05.2024 - 26.06.2024
Date of issue of report: 08.07.2024
e e iSRSt
"S.No. | Parameters Unit Results Sl;lmlnrd_51_ Test Method |
{ i
l._LToIaI Chromium mg/l ND = ' 4 APHA "4%[.(]1!::"\ 3111 B.AAS o
2. | Copper mg/| ND 3 APHA 24' l_dlM Qi‘i‘f
3. | Lead mgl | ND | 0.1 | APHA 24" Edition 3111 B. AAS |
4. | Nickel mgl | ND | 3 TAPHA 247 Edition 3111 BLAAS
5. | Zine mg/l ND s TAPHA 24" Edition 3111 B, AAS
6. | Arsenic mg/l | ND .| 02 Lamm 247 Edition 3114 B, AAS
7 | Mercury mg/l ND j 001 | APHA 24" Edition n 3112 B, AAS
EEIT R B ~ND | 005 'AI‘HA 24 T Cdition 3111 BAAS
—9o_ | Selenium “"mgl | ND 005 | APHA 24™ Edition 3114 B, AAS
10. | lron _;LJI_-| (F’-l_) _|'r—j T U APUA 237 Edition 3111 B, AAS
1. | Manganese T/l | 2 CAPHA 24" Edition 3111 B.AAS
12, | Fluoride T u;s ! 2 .Ammu"uhunn 4500 D
, . SPADNS Method
73, [Sulphate | mg/l | 14360 | 1000 | APHA 24™ Edition 4500 SO,
! | | D.Turbidimetric Method
14, | Nitrate Tmgt | 023 10 APHA 24" Edition 4500 NO™ -
| , { ’ D.Screening Method
15. | Phosphate [ myl t 033 | S APHA 24" Edition 4500 P"D Stannous |
| Chloride Method |

D= Not Detected

| y\%ﬂ&‘!
Analysed by:

(Neelam Badoni)

Noled

R

b
Checked by:
(Pradeep Chauhan)

Counter sign:
(S5.S. Chauhan)

The results in the Test Report relale unly 1o the lems tested,
‘The Test Report pertains to the sample as reccived in lab,
Report shall not be reproduced without approval of laboratory .
samole will be retained for only 10 days afler isuing the report.

68
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Monthly report of CETP Outlet at Pantnagar, U.S.Nagar(2023-2024)

BOD cop ™S 1SS
Sampling Location Month Color Odour pH (mg/L) (mg/L) (mg/L) (mg/L)
Common Effluent Apr-23 | Colourless | Odourless 7.50 22 120 374 52
Treatment Plant
(CETP) Final Outlet May 23 | Colourless | Odourless 7.30 27 150 352 55
at Pantnagar, U.S.
Nagar -
Jun-23 | Colourless | Odourless 7.20 25 136 394 46
Jul-23 | Colourless | Odourless 7.9 22 124 264 38
Aug-23 | Colourless | Odourless 6.9 24 136 230 44
Sep-23 | Colourless | Odourless 7.6 21 120 211 32
Oct-23 | Colourless Odourless 7.5 26 180 492 78
Nov-23 | Colourless Odourless 6.2 15 40 705 35
Dec-23 | Colourless Odourless 6.9 20 84 426 52
Jan-24 | Colourless Odourless 7.7 24 160 656 40
Feb-24 | Colourless Odourless 8.03 18 140 943 45
Prescribed standards - - 6.5-8.5 30 250 2100 100
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Monthly report of CETP Outlet at Pantnagar, U.S.Nagar(2024)

3 ; BOD COD TDS TSS
Sampling Location Month Color Odour pH (mg/L) (mg/L) (mg/L) (mg/L)
Common Effluent March-24| Colourless | Odourless 7.86 24 180 852 64

Treatment Plant
(CETP) Final Outlet 2 '
at Pantnagar, U.S. April-24 | Colourless Odourless 8.01 14 72 938 42
Nagar
' May-24 Colourless | Odourless 7.94 18 84 1056 52
June-24 | Colourless | Odourless 8.01 14 64 886 42
Prescribed standards = - 6.5-8.5 "30 250 2100 100

70
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- PR . S L m ' 1 B..t L’“-'
I2vanet Ts 1M (BT MR n Aahe ] ,.’ 7 'lr'l o
LIEVaNsH 18SLINT & wEAS rch Labora (ory Pl kit (G
w Ir,-.:' - '\.-;\.71
-'L‘r- - e ."' _L [ __‘.'. ]
1estl keport N | i
94, Shiv Ganga Industria! Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK) Z? ‘*;“-,
Contact No. : 01332-235415, 706013444 - dirlovttd@gmail.com, Website : wwiw.dtrlab.org o
Govt. Approved Test House 8,E-mail : dripviitd@g: TC-6467
Sample . ETP OUTLET WATER ULR No. : TCG46?24500004625F
Report No. + DTRLES-220624008
Customer Name . ROQUETTE (INDIA) PVT. LTD., RUDRAPUR (U.K) Your Ref. : 18/06/2024
Customer 2
* Plot No-12, Sec-9, IIE SIDCUL, Pantnagar, Rudrapur
—— Rudrapur Sample Qty. : 1 Ltre
Date of Recelpt : 22/06/2024
Date of Sampling - 21/06/2024
Date of Test Performance Initiated :  22/06/2024
RESULTS OF ANALYSIS
Reference : EPACT St
Description . One ETP OUTLET WATER sample was collected by us on 21-06-2024.
S.No.| Parameters Results Limits (Max) Test Method .-
(1) Chemical Testing (1) - Pollution and Environment
11 pH 7.48 55-9.0 1S 2025(P-11)
2 Total suspended Sclids mg/L ; 51 - 100 IS 3025(P-17)
3 Total Dissolved Solids mg/L : 1310 —_— 1S:3025(P-16)2023
4 Chemical Oxygen Demand mg/L 99.2 250 APHA 5220 B
5 Blochemical Oxygen Demand ma/L 25 30 1S 3025(P-44)
6 il and Grease mg/L <40 10 1S 3025(P-39)2021
Date of Completion 02!07!20_24
Note :- Party asked for tho above tests only.
02/07/2024 (_}},C-,,
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
IR . Page:10l1 Arvind Knarkwal
ampie(s) dreran by us uniess olhérwisd stated r S E
2-Tetal liability of our analyucal division Is imited to the invoiced amount. l;]"‘f-! ‘ﬁ' _JE! Authori S.ed Sl-_,ﬂle‘\"f .
3 Sample will be destroyed ater one month from the Cale of Issue of lest certficata unless ctherwise specified HEEE 2 anih Teing 2l kewurch ey B
4-Test centificate in hull or parts shall not be used for promoticnal or publicity purposes. 9??""#33-5
5 Resull given in repon are related to sampie tested cnly EI&B‘Q"
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. Il.Water Quality of Recipient River /Water Body- River Kalyan!:

Water Quality Sampling/Monitoring of River Kalyani is done on Monthly basis. Results of
April 20204- June 2024 as follows: Reports attached. (Annexure :V )

Month

Monitoring
Location

pH

D.O
(mgh)

BOD
(mgh)

coD
(mgh)

TDS
(ppm)

Total
Coliform
(MPN/100
ml)

Fecal
Coliform
(MPN/100
ml)

| April 2024

River Kalyani
u/s
Pantnagar
Industrial
Area,
U.S.Nagar

7.67

6.20

2.60

20

335

430

350

River Kalyani
D/s at
Rampura
Ground

7.19

NIL

45

320

645

1600

920

May 2024

River Kalyani
/s
Pantnagar
Industrial
Area,
U.S.Nagar

6.78

56

29

20

384

540

240

River Kalyani
D/s at
Rampura
Ground

7.24

NIL

48

256

645

1600

540

June 2024

River Kalyani
u/s
Pantnagar
Industrial
Area,
U.S.Nagar

River was DRY at upstream location.

River Kalyani
D/s at
Rampura
Ground

6.88

NIL

52

272

608

1600

920

*River Quality standards attached.

II. In addition Third Party Sampling/Analysis of River Kalyani was also conducted in June 2024.Test

Reports of Third Party Sampling/Analysis is attached herewith.(Annexure-VI)

River Kalyani Rejuvenation Programme:

River Kalyani is identified as Polluted River Stretch and covered under the River Rejuvenation
Programme by the State River Rejuvenation Committee constituted in compliance of Honourable

NGT orders in the matter of O.A.No. 673/2018.

Action plan for rejuvenation of river Kalyani has been prepared by State Pollution Control Board and
approved by CPCB/State Government.

Action Plan is under Implementation phase. Municipal drains have been identified and tapping of
Drains/Nalla & construction of Common Sewage Treatment Plant (CSTP) is under process.

Work is being executed by Uttrakahnd PeyJal Nigam as directed under the Approved Action Plan.
Concerned document attached herewith.

(Annexure-VII)
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F > ADIL
: “\A F’:‘: (vir ll\}' f!!\’!'i;-l I;gm0 fJ”Ur\A H)RV
- -) AN I1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 CERTIFIED LABORATORY
272, Phase-|V, Sec-57, HSIIDC, Kundli, Sonepat-131028 (Haryana)

PUT.

LTD. 73

2307 2024

Sample Collected By:

< - HI'
LE I~
" ‘;*"‘ Fa . . " 4
‘\w/ Ph. : 7082301442, 9250014551 Email : aalkundli@gmail.com
e N Website : www.aalkundli.com
( TESTREPORT | Page 1 of 1
. 'QT-20240724028
Issued To: MUs Pantangnr CETP Pyi. Ltd. Report No. AAL WQT 72
Plot No, CETP Sector HDC, HE SIDCUL. - .
te of Receiving: 24/0772024
Pamtnagar. Udham Singh Nagar (UK) Date of Slarﬁﬂg:lz 24/07/2024
Date of Completion: 29072024
< . Date of Reporting: 29/072024
ample Deseription:  CETP Outlet Water Sample Quantity: 2 Litre
Sample Packing Sealed Plastic Bottle
i un[llrl ullrﬂmn Date: AAL

S\, Test parameters
| Calour
2 Odowr
3 lemperature
| phl Valoe
h Total Dissalved Solids
b Lol Suspended Solids
7 il & Grease
S Biochemical Oxy gen Demand
D Ve 270
) Chemical Oxy een Demand(COD)
10 Percentage Sodium (a Na)
I Potal Kjeldahl Nitogen ( TRN)
BU Ammonical Nrogen (as N)
13 Cadnnom (as Cdy
1 Selenum (as S2)
13 Arsenic tas As)
n Cyamide tus CN)
17 Lead ( as Pb)
15 Jincias Zni
14 Chromium (as Ur)
20 Chloridestas O
hj | Nichel s Ni)
22 Copper tas U
hi) Sulphate (as SO;)
2 Fluonde tas 1
24 Phenolic Compound (asCulLOTT
o Mercury (as Hg) =
27 Ioron tas 3)
23 lotal Residual Chlorine

L Bl o Ohaineils s | 00, g o Ouigenslaiianit B Sy hmd

- Unit

Hazen

e
mg/l
mgu'l
mg/l
mgl
mg/l

%
meg'l
mg/'l
mg’l
mg/l
mg'l

. mg/l
me/l
mg/l
mg'l
mg'l
mg/l
me'l
me'l
mg'l
mg/l
mg'l
mg'l
mg'l

**End of Report**

Results Limits as per CPCB
Mate latand Surface W arer)
<5.0 NS
Agreeable NS

326 Shall pot ncesd °C shove the

receiving water Temperature

2.53 6.0-9.0

1080.0 NS

24.0 100 Max.

<2.0 10 Max.

21.0 30 Max.

109.0 250 Max,
0.048 NS

9.5 50 Max.

4.0 50 Max.
BLQuoo= 1 0.05 Max.
BLQuwogeen 0.05 Max.
BLQuwrowan 0.2 Max.
BLQuwog=snn 0.2 Max.
BLQuogos 0.1 Max.

0.60 5.0 Max.
BLQuog=an 2.0 Max.

312.0 1000 Max.
BLQuoges 1 3.0 Max.
BLQuoom1 3.0 Max.

148.0 1000 Max.

1.20 2.0 Max.
BLOuno-m 1.0 Max.
BLQuwonwmn 0.01 Max.
DBLQwoans, NS
BLQuoo~n 1.0 Max.

Testing Method

1S 3025(P-4)-2021
1S 3025(P-5)-2018
1S 3025(P-9)-2023
IS 3025(P-11)-2022
IS 3025(P-16)-2023
IS 3025(P-17)-2022
1S 3025(P-39)-2021
1S 3025(P-44)-2023

IS 3025(P-58)-2023
IS 3025(P-2)-2019
15 2025(P-34Sec-1 -202)
1S J025(P- M Sex-1)-2023
1S 3025(P-2)-2019
IS 3025(P-56)-2003
IS 3025(P-37)-2022
APHA 4500 CN E 24ih £d-2023
IS 3025(P-2)-2019
IS 3025(P-2)-2019
1S 3025(P-2)-2019
IS 3025(P-32)-1988
1S 3025(1"-2)-2019
IS 3025(P-2)-2019
IS J025(P-24/5-1)-2022
APHA 4500 F D 4™ £4-2023
IS 3025(P43/Sec-1)-2022
IS 3025(P-48)-1994
IS 3025(P-2)-2019
IS 3025(P-26)-2021

1

Authorised Signatory

rretl not uanphea

Note: 1 The Re
Total hahdity of our lboratory ©
Thes repont shal not be reg uoul'- 2 whil
encrt sh 13l ot be used n

T ¢

O L 0 B

The not-prnsialie

5t Indicated ahove refer 19 the 1este 3] 5.
= lrmited 1o tha nvisce amount

Iy or n part without wiitlen consent of the latoratory.
13 or a5 ewdence in tha coun of law without pricr

samphe recewed

gata of issug of 1aport unless spEnilie

any ad arisimng me
+al be destroged atier one month and penshat

ample and isted lest parameters only, encorsement of products 15 neither infe

wntten cansent of the laboratnry
Jo sampla shall be destroyed arter one weax from th
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MoLL
S oEF & CC (Ministry of Environment, Forest & Climate C hange), UPPCB Recognized Lahoratory

| oty

NOIDA TESTINY LABORATORIES

A Governmant of

india Approved Tasting l.aboratory)

(\ﬂ IS0 : 9001 : 2015, 1SO 45001 : 2018 (ON&S) Certified & NABL Accredited Laboratory)

@ +91- 9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369

'l'!’.S"l.'. CERTIFICATE

Board

Road, Kashipur, Uttarakhand

Address:  Chamunda Complex, Ramnagar

Issued To:  M/s Uttrakhand Pollution Control Report Code : W-220624-043

Test Report of : Water

Service Request No : NTL/SRF/06/24-03
Service Request Date  : 20/06/2024

Report Issue Date : 30/06/2024

SAMPLING & ANALYSIS DATA

Sample Drawn On 22/06/2024

Sample Drawn By :,. NTL Representative

Sample Received On 22/06/2024

Sample Quantity 2.0 Liter + 500 mL

Sample Packaging Details In a Sealed Plastic Bottle

Sample Description Surface Water (K-2)

Location River Kalyani U/S of Ligancy Waste ,

Rudrapur (U/S Of bridge Rudrapur-kichha highway )
RESULTS
S.No. | Parameter Units Test Method Results

" pH : 1S:3025(Part-11) - 762
2 Colour Hazen 1S:3025(Part-4) 60
3 Electric Conductivity @25'C us/cm 1S:3025(Part-14) 1284
4. Total Dissolved Solid mg/l 1S:3025(Part-16) 686.0
5. COD (as O2) - mg/l * 1S:3025(Part-58) 225
6 | BOD (3 daysat27°C) ) mg/l 1S:3025 (P-44) 45.0
7. Nitrate (NO3-N) mg/l 1S:3025(Part-34) 1.46
8 Nitrite (as NO;) mg/l 1S:3025(Part-34) 0.94
9 Phosphate (as P) mg/l 15:3025(Part-31) 0.84
10 | Total Suspended Solid mg/l 1S:3025(Part-17) 240.0
11 Turbidity NTU 1S:3025(Part-10) 14.0
12 Total Alkalinity (as CaCOy) mg/l 1S:3025(Part-23) 368.0
13. | Total Hardness (as CaCO3) my/ 1S:3025(Part-21) 300.0

Labomtory:GT ’U Sectora]17. NOIDA, Gautam Budh Nagar - 201301

Branch Office :

HARIDWAR | RUDRAPUR | CHANDIGARH | DEHRADUN | PUNE
E - nelda laboratary@@gmail.com, infol@noidalabs com W.: www. noidalabs.com
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TEST CERTIFICATE
LY |-
14. | Chloride (as Cl) mg/l 1S:3025(Part-32) 95.0
15 Total Coliform MPN/100ml 1S:1622-1998 1800
16, | Faecal Coliform MPN/100ml 1S:1622-1998 600
17 | Faecal Streptococci MPN/100ml 1S:1622-1998 180
18. | Iron (as Fe) mg/l 1S:3025(Part-53) 0.124
19. | Arsenic (as As) mg/l 1S:3025(Part-37) BDL(<0.01)
20. | Lead (asPb) mg/l 1S:3025(Part-47) BDL(<5.0)
21. | Zinc (as Zn) mg/l 1S5:3025(Part-49) BDL(<5.0)
< 22. | Manganese (as Mn) mg/l 1S:3025(Part-59) BDL(<0.01)
33. | Total Chromium (as Cr) mg/l 1S:3025(Part-52) BDL(<0.01)
24. Cadmium (as Cd) mg/l 1S-3025(Part-41) BDL(<0.01)
25. | Mercury (as Hg) . mg/l 1S-3025(Part-48) BDL(<0.01)
6. | Nickel (as Ni) . mg/l " 1S-3025(P-54) BDL(<0.01)
57 | Ammonical Nitrogen (as NH3-N) mg/l 15-3025(P-34) 824
1 Aldrin pg/l USEPA 8270-E BDL (<0.01)
2. Dieldrin pg/l USEPA 8270-E BDL (<0.01)
3. Alpha-BHC pg/l USEPA 8270-E BDL (<0.001)
4, Beta-BHC pe/l USEPA 8270-E BDL (<0.01)
5. Gamma-BHC (Lindane) pg/l USEPA 8270-E BDL (<0.1)
6. | Carbary (Carbamate) pg/l USEPA 8270-E BDL (<0.01)
% Anilophos pg/l USEPA 8270-E BDL (<0.01)
8, Chlorpyriphos ng/l USEPA 8270-E BDL (<0.50)
9. 2 4-Dichlorophenoxy Acetic Acid pgl USEPA 8270-E BDL (<0.50)
10. [ O,p-DDT pg/l USEPA 8270-E BDL (<0.01)
< 11. | p.p-DDT e USEPA 8270-E BDL (<0.01)
12 Alpha-Endosulfan pe/l USEPA 8270-E BDL (<0.10)
13. Beta-Endosulfan pg/l USEPA 8270-E BDL (<0.10)
14. | Malathion 5 pe/) USEPA 8270-E "BDL (<0.50) _
15. | Methyl Parathion g v opgh USEPA 8270-E BDL (<0.50)
W-220624-043
«*End of Report**
Notes:

|. The resuli given above are related 1o the tested sample, B3 received & mentioned paramelters. The customer asked for the above lesis only.

7 Respomsibility of the Laboratory is limited 1o the invoiced amount enly
3 This tot repon will pot be generurad ggam, cither wholly or in pant, without prior written permission of the laboratory.

4 Thew :}:{mp}n will be disposed off after two weeks from the date of 1ssue of test report, unless until specified by (he customer. k\ =
cfmd@%v AUTHORIZED S}GNATORY

Laboratory : GT-20, Sector-117, NCIDA, Gautam Budh Nagar - 201301
Branch Office : '
HARIDWAR | RUDRAPUR | CHANDIGARH | DEHRADUN | PUNE
E.: noida.laboratory@gmail.com, info@noidalabs.com W.: www.noidalabs.com
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TEST CERTIFICATE
Issued To: h'gs Uttrakhand Pollution Control Report Code : W-220624-042
oard Test Report of : Water
. Service RequestNo  : NTL/SRF/06/24-03
Addr?:o.ad :;;tinund:j :omplcx, Ramnagar Service Re:uest Date :20/06/2024
’ pur, Uttarakhand Report Issue Date : 30/06/2024

SAMPLING & ANALYSIS DATA

Sample Drawn On
Sample Drawn By
Sample Received On
Sample Quantity

Sample Packaging Details
Sample Description

" 22/06/2024

NTL Representative
22/06/2024

2.0 Liter + 500 mL

In a Sealed Plastic Bottle

Surface Water (K-1)
River Kalyani D/S of Ligancy Waste ,

Location
Rudrapur (Rampur a Ground ,Rudrapur)
RESULTS
S.No. | Parameter Units Test Method Results

l. pH - 1S:3025(Part-11) 8.07
2. Colour Hazen 1S:3025(Part-4) 90.0
T Electric Conductivity @25°C us/cm 15:3025(Part-14) 1450
4. Total Dissolved Solid mg/l 1S:3025(Part-16) 722.0
s COD (as 02) mg/l 1S:3025(Part-58) 275.0
6 | BOD (3 days at27°C) mg/| 1S:3025 (P-44) 48.0
7. | Nitrate (NO3-N) mg/l [S:3025(Part-34) 1.84
8 Nitrite (as NO») mg/l 1S:3025(Part-34) 1.24
9 Phosphate (as P) mg/| 1S:3025(Part-31) 2.84
10 | Total Suspended Solid mg/l 1S:3025(Part-17) 448
11 | Turbidity NTU 1S:3025(Part-10) 28
12 | Total Alkalinity (as CaCO;) mg/l 1S:3025(Par-23) 368.0
13. | Total Hardness (as CaCO3) mg/l 1S:3025(Part-21) 356.0
14. | Chloride (as Cl) mg/ 1S:3025(Pan-32) 103.0

Laboratory : GT-20, Sector-117, NCIDA, Gautam Budh Nagar - 201301
Branch Office :
HARIDV‘!AR | RUDRAPUR | CHANDIGARH | DEHRADUN | PUNE

= e eniida lmbmrmtan T amail com.

inforMnoidalabs cam W.: www.noidalabs.corn
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TEST CER l'lFICAI E
]
15 | Total Coliform MPN/100ml 15:1622 L____EEEE_______,
16. | Faecal Coliform MPN/100ml [S:1622-1998 640
17 | Faecal Streptococei MPN/100ml S:1622-1998 210
18. | lron (as Fe) mg/l 15-3025(Part-53) #___(1-3_4}______
i 15:3025(Part-37) BDL(<0.01)
19. | Arsenic (as As) mg/Il : =01
20. | Lead (as Pb) mg/l 15:3025(Part-47) BDL( 5 ‘ )
{ r
21, | Zinc (as Zn) mg/] 15:3025(Part-49) ggﬁ-({ - o:))
22. | Manganese (as Mn) mg/l 1S:3025(Part-59) BDLLO-OI)
23. | Total Chromium (as Cr) mg/l [S:3025(Part-52) — 40101)
24, | Cadmium (as Cd) - mg/l ' 1S-3025(Part-41) B %O_-O,I_,
1S-3025(Part-48) BDL(<0.01)
25. Mercury (as Hg) mg/l o DL(<0.01)
26. | Nickel (as Ni) mg/l [§‘§332§P:34; e —
27 Allzlmomcnl Nitrogen (as NH3 N) r:gﬂgl lf:S-]_':PA UE S5L 0D
1. Aldrin
3 BDL (<0.0!
2. Dieldrin ug/l USEPA 8270-E i om}
3 g/l USEPA 8270-E BDL (<0.001)
3 Alpha-BHC B e SEL 200
3. | Beta-BHC pe/l USEPA 8.2,_; E BDL (<0.1)
5. Gamma-BHC (Lindane) pg/l USEPA 8270- T _ |
6. Carbary (Carbamate) pg/l USEPA 8270-E oL ((0‘0])
[ 7. | Anilophos g/l USEPA 3_2)70'5 =L (40'50)
O Chlorpyriphos pe/l USE:PA 8270-E oor {‘0-50)
9. 3.a-Dichlorophenoxy Acetic Acid pg/l USEPA 8270-E = (<0'01)
10. | O,p-DDT ug/l USEPA SETO-E = (<ol01)
.| pp-DDT ug/l USEPA 8270-E 0L
[ 12, AIpha—Endosulfan pg/l USEPA 8270-E ((0- 0)
13. Beta-Endosulfan vopgl o, US‘E:PA §270-E BDL (<O.I 0}
14. Malathion pg/l USEPA 8270-E BDL (( -50)
15. Methy! Parathion ug/ USEPA 8270-E BDL (<0.50)
#*End of Report** W-220624-042
Noles:
| The ressks piven above as related 1o the tested smmple, 23 received & mentioned parameters. The eustomer asked for the above tesis ealy.

2 Responsibiliny of the Laboraiary 13 lamited 10 the imvonced amount only
1 T!;nrﬁn-m-u’!-mhtp:medlpu. either wholly of in part, w
4. The isst m-pks will bg disposed cff after fwo weeks from 1

it

he date of issue of test repor, unless

[thout prior wrilen permission of ths laboratory
until specified by the customer.
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Details of Industrial Units in nccm-dancgﬂ 6nourahlc NGT directions Dated 16.08.2024

79

Point No. a,b,c,d, of Para No. 06
Details of Units connected with CETP Pantnagar, 1IE SIDCUL, Pantnagar, U.S.Nagar
Avg. Daily Water Consumption Ave. O -
s (in KLD) , e vg. Quantity o
S.No. | Industry Name & Address Sector Compent tvahdny E[.):;a ﬂl,lr:f t':e:::::: . Effulent discharged | Mode of Effluent transfer
L to CETP (in KLD)
Industrial Domestic
1 2 3 4 5 6 7 8 9

Britannia Industries Ltd., Plot- . 150 KLD ETP cum STP Through Pipeline network

! 1, Sector-1 Food Based Unit |~ 31.3.2027 i u with PST Treatment 23 of IE, SIDCUL
Nestle India Ltd., Plot-1A, . 490 KLD ETP cum STP Through Pipeline network

2 Sector-1 Food Based Unit | - 31.3.2027 a1 T with PST Treatment w9 of IIE, SIDCUL
Lancer Food Products, Plot- : 5 KLD ETP with PST Through Pipeline network

3 2A, Sector-1 FoadBased.Udit |  30:92028 1= } Treatment 12 of ITE, SIDCUL
4 Haldiram Snacks Pvt. Ltd., Foud Bned tikt 31.03.2026 12 3 10 KLD ETP with PST 5 Through Pipeline network

Plot-2B, Sector-1 Treatment of IIE, SIDCUL
5 Parle Biscuits Pvt. Ltd.Plot-3, Food Based Unit 31.3.2025 45 25 120 KLD ETP with PST 17 Through Pipeline network

Sector-1 Treatment of IIE, SIDCUL

S P P Food Products (P) Ltd.(S . Only Domestic Effluent, s

6 P P Polymer Limited) Plot-4, Ot:::zk.apli?asm 31055000 s 10 which dispose through g Throuihuzlp;hlgz network

Sector-1 gmng CETP o 5 UL
Dukes Products India Ltd. Plot- ; 70 KLD ETP cum STP Through Pipeline network

Food B t 31.3.2026 20 ;
L 8, Sector-1 Gud Resed Ut 20 0 with PST Treatment 15 of IIE, SIDCUL
P a) o
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917 =
1 2 3 4 5 6 7 8 9
SPP galvanoplast, Plot-9, : . 140 KLD ETP upto with 9 Through Pipeline network
8 Bt Chemical Unit 31.3.2028 20 8 PST Treatment of IIE, SIDCUL
9 Ganesha Ecosphere Ltd.,Plot- (;:hers;Re;)tzcltid 31.3.2028 68 12 8 KLD ETP cum STP 6 Through Pipeline network
6.6A, Sector-2 "Ye;fb’m e o with PST Treatment of IIE, SIDCUL
Obeetee Textiles Pvt. Ltd. . : 50 KLD ETP with PST Through Pipeline network
10 Plot-1A, Sector-2 Textile Unit 31.3.2025 19.08 3.02 Treatment 7 of IIE, SIDCUL
Graffiti Exports, Plot-3, ; 100 KLD ETPwith PST Through Pipeline network
11 Sector-2 Food Based Unit 31.03.2028 17 2 Treatineit 17 of IIE. SIDCUL
Dabur India Limited , Plot-4, 300 KLD ETP with PST Through Pipeline network
12 Sasgerr Other-FMCG 31.3.2028 600 100 Treatiiest 80 of IE, SIDCUL
13 Kusalava International Eng. & 31.3.2026 30 20 1 KLD ETP with PST 1 Through Pipeline network
Limited, Plot-10, Sector-2 | Metallurgical Unit o Treatment of IIE, SIDCUL
Other-
14 Khattri Aromas LLP, Plot- | Manufacturing of 31.03.2029 6 2 25 KLD ETP with PST 7 Through Pipeline network
12,12A, Sector-2 perfumes & o Treatment of IIE, SIDCUL
Flavours
Other-Plastic Only Domestic Effluent
Radiant Polymers Pvt. g g > Through Pipeline network
15 Moulded 31.3.2027 0 60 which dispose through 7.38
Ltd.,Plot-13A, Sector-2 P — CRTH of IIE, SIDCUL
o Only Domestic Effluent, e
g | fevarch Building hroducts Eng.& | 3132026 0 62 wihich dispose through 8 Through Pipeline network
(P) Ltd. Plot-14,14A, Sector-2 | Metallurgical Unit CETP of lIE, SIDCUL
Neroflix Pvt. Ltd,,Plot-15 . . 2 KLD ETP with PST Through Pipeline network
¥ 2 .3, 2
17 Sector-2 Chemical Unit 31.3.2029 7 Treakitiant 0.3 of IIE, SIDCUL
(hf ;:\ 49, }\
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918 o
1 2 3 4 5 6 7 8 9
. Only Domestic Effluent, -
g |Dabur India Limited, Plot-16, | . o\~ 31.3.2006 0 8 which dispose through ) Through Pipeline network
CETP
Radhu Products Pvt. Ltd.,Plot- . . 50 KLD ETP with PST Through Pipeline network
19 19, Sector-2 Textile Unit 31.3.2026 35 1 I g of IIE, SIDCUL
20 Prabha Engineers, Plot- Eng. & 31.3.2025 2 3 5 KLD ETP with PST 1.2 Through Pipeline network
21,21A, Sector-2 Metallurgical Unit - Treatment ' of IIE, SIDCUL
Goodwear Fashion Pvt. . . 400 KLD ETP with PST Through Pipeline network
2l Ltd.,Plot-1.2,3 4, Sector3 el shatad 49 5 Treatment 2 of IE, SIDCUL
Fine biotics Pharma Ltd, Plot- _ 4 KLD ETP with PST - Through Pipeline network
22 5 Sector-3 Kemm 032022 4 3 Treatment ’ of IIE, SIDCUL
,; |Parksons Packaging Ltd, Plot- Eng. & A 2 3 10 KLD ETP with PST i Through Pipeline network
8,9,10, Sector-3 Metallurgical Unit o Treatment of IIE, SIDCUL
) Only Domestic Effluent, -
24 Daffy Cosmetics Pvt. Ltd.Plot-| Pharma - Talcum 31.03.2027 4 3 which dispose through 25 Through Pipeline network
11, Sector-3 Powder of IIE, SIDCUL
CETP ?
25 SFC Foods Pvt. Ltd,,Plot-12, Food Based Unit Applied 3 5 5 KLD ETPwith PST 2 Through Pipeline network
Sector-3 Treatment of IIE, SIDCUL
5% Deccan Healthcare Pvt. o Uil Not found in i 0.8 S KLD ETP with PST - Through Pipeline network
Ltd,Plot-13, Sector-3 occms Treatment of IIE, SIDCUL
o7 | Jovees Herbal Care, Plot-16, | o ) i 31.3.2028 6 3 5 KLD ETP with PST 5 Through Pipeline network
Sector-3 Treatment of IIE, SIDCUL
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1 9 82 |
1 2 3 4 5 6 7 8 9
28 Acacia Biotech Limited, Plot- Pharma Unit Unit is Closed 0 NA
20, Sector-3
JMC Works Pvt. Ltd., Plot-21, 5 KLD ETP with PST Through Pipeline network
2 Sector-3 Othes-Antopats | 31032023 2 I Treatment ! of IIE, SIDCUL
Max Chem Pharmaceuticals . . 2 KLD ETP with PST Through Pipeline network
30 Pvt. Ltd., Plot-22, Sector-3 Pharma Unit Applied 2 0.5 Treatment 1.3 of IIE, SIDCUL
Sushima Laboratories, Plot- . 10 KLD ETP with PST Through Pipeline network
3l 23, Sector-3 K hacma Unit 81092025 g 2 Treatment l of ITE, SIDCUL
J.R. Herbal Care, Plot-12, s 5 KLD ETP with PST Through Pipeline network
2 Sector-4 o Unk 31.3:2023 6 3 Treatment 2 of ITE, SIDCUL
Bal Pharma Limited, Plot- : 8 KLD ETP with PST Through Pipeline network
.3.2032
B 1,2,3.69, Sector-4 Fusoma Uit la2n 2 12 Treatment 1 of IE, SIDCUL
Pankaj Gas Cylinders Limited, Eng & .
a4 Plot-5,6,7, Sector-4 Metallurgical Unit Unitis Closed 0 NA
; Other-Plating Job ) o
35 R V Enterprises, Plot-9B, work/powder 31.3.2029 5 1 40 KLD ETP with PST 4.69 Through Pipeline network
Sector-4 . . Treatment of IIE, SIDCUL
coating s
Naari Pharma Pvt. Ltd.,Plot- ; 30 KLD ETP with PST Through Pipeline network
harma t 31.3.2027 4.07 1.
36 | 14,15.16.55,56,57, Sector-s | rarma Uni o Treatment a3 of IE, SIDCUL
VHB Medisciences Limited, : o
37 Plot-20,21,22,49,50,51, Pharma Unit 31.03.2025 85 8 30 KLD ETP cum STP 6 Through Pipeline network
S with PST Treatment of IIE, SIDCUL
ector-5 0
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1 2 3 4 5 0 i .
Aica Laminates India Pvt. Ltd, 25 KLD ETP with PST 592 Through Pipeline network
38 |Plot-23.24,25,26,45.46.47.48. | Chemical Unit 31.3.2026 66.16 23.38 Trestment : of IIE, SIDCUL
Sector-5
. Others-Ayurvedic 44 KLD ETP with PST Through Pipeline network
39 Eitiaiii L., Plot-40,41, & Cosmetic 31.3.2029 42 34 Tiatinent 31 of IIE, SIDCUL
Sector-5 ; ;
Manufacturing
Bright Wires. Plot-34. : ; 5 KLD ETP with PST Through Pipeline network
O R Chemical Unit |  31.3.2028 4 2 Treatinat z of IIE, SIDCUL
Wiretech Auto Industries, Plot- n 10 KLD ETP with PST Through Pipeline network
ol 7. Sector-6 Auky ncksstry 31.5:2028 3 1 Treatment 2 of I1IE, SIDCUL
Shri Krishna Industries . Plot- Eng. & 31.3.2029 13 15 10 KLD ETP with PST 10 Through Pipeline network
42 13. Sector-6 Metallurgical Unit o ’ Treatment of IIE, SIDCUL
Khandelwal Laboratories Pvt. ] . 4 KLD ETP with PST Through Pipeline network
4 Ltd., Plot-20, Sector-6 P Unit 31.3.2026 4 3 Treatment 1.5 of IIE, SIDCUL
44 Grandeur Agrotech Pvt.Ltd., Other - 31.03.2024 7 2 10 KLD ETPwith PST 4 Through Pipeline network
Plot-22, Sector-6 (Applied) Treatment of IIE, SIDCUL
Shivika Cosmetic India Pvt. . 4 5 KLD ETP with PST Through Pipelin rk
45 peline netwo
Ll Ploe26, Sictors | CoomealUnie | 3132026 4 2 Treatment ! of IIE, SIDCUL
Auroville Labs Pvt. Ltd., Plot- . . 2 KLD ETP with PST Through Pipeli twork
46 ’ Pharma Unit Applied 0.5 0.3 e e tetivor
27,28, Sector-6 PP Treatment 033 of IIE, SIDCUL
Jainsons Healthcare, Plot- i ineli
47 o , Plot-32, Pharma Unit 30.9.2025 4 2 3 KLD ETP with PST 2 Through Pipeline network
ector- Treatment of IIE, SIDCUL

(B
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1 2 3 4 5 6 i 8 9

Steel Engineers, Plot-33, Eng. & 11.3.2025 6 I 4 KLD ETP with PST 4 Through Pipeline network

L Sector-6 Metallurgical Unit o Treatment of IIE, SIDCUL
49 Pilot Industries Ltd, Plot- Other- Battery 31.3.2029 10 6 10 KLD ETP with PST 2 Through Pipeline network

39,45,46,47.48.49, Sector-6 Manufacturing - Treatment of IIE, SIDCUL
Goodwear Fashion Pvt. 5 3 20 KLD ETP with PST Through Pipeline network

.03. 9

0 | Lid Plot42,54,55, Sector-6 | Texuie Unit 3102027 & & Treatment of IIE, SIDCUL
51 Orbit Industries, Plot-2, Other-Non 31.3.2025 4 5 5 KLD ETP with PST 45 Through Pipeline network

Sector-7 Engineering oh Treatment : of IIE, SIDCUL
s; |MRTUBESPVTLTD, Plot- | other - Machine | Applied - White . 5 O‘:}Il)i’c]l?‘;?:’s‘; i‘?“"‘g’:’ 53 Through Pipeline network

13, Sector-7 Fabrication Category per e : of IIE, SIDCUL

CETP ?

53 Sonama Naturals Pvt. Ltd., Other-Cosmetic 31.3.2025 i 0.5 5 KLD ETP with PST 03 Through Pipeline network

Plot-21, Sector-7 ) Treatment : of IIE, SIDCUL
54 Shiva Enterprises, Plot-50, O%her -'Nun-' 31.03.2025 ' 0 18 5 KLD ETP with PST 144 Through Pipeline network

Sector-7 engineering unit Treatment ’ of IIE, SIDCUL

Others-Metal

55 Mangla Tubes Pvt. Ltd., Plot- Components & Aptiliad 3 3 3 KLD ETP with PST 3 Through Pipeline network

57,57A-1, Sector-7 Fabiicatiad Treatment of IIE, SIDCUL

Suryodaya Textiles Privated _ ' Only Domestic Effluent, -

56 | ot Plosocs Semod | TextileUnit | 31.3.2026 0 10 which dispose through 8 AHPOnES Ipe e Hefpensie

’ ’ of I1E, SIDCUL

CETP
; : Others-

57 }?Pn;kgd All.;tlc::tm;g]l%ln;u:ttne; Avtomabile-paits 30.9.2026 7 20 5 KLD ETP with PST 5 Through Pipeline network

- RESSIRy DECORT | anufacturing unit o Treatment of IIE, SIDCUL

e ™
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1 2 3 4 6 7 8 9
Shirdi Industris Ltd, Plot-1, Other-Wood 65 KLD ETP with PST Through Pipeline network
’ 50
38 Sector-9 Engineering 13.2025 5% 10 Treatment of IIE, SIDCUL
Greenply Industries Ltd.Unit- 40 KLD ETP with PST Through Pipeline network
2 1, Plot-2, Sector-9 Dibers-fibrwens | A1A2027 2 2 Treatment 30 of IIE, SIDCUL
Greenply Industries Ltd.Unit- 50 KLD ETP with PST Through Pipeline network
a4 2, Plot-2, Sector-9 Ofhers-Flywood | 3132027 233 3 Treatment 0 of I1E, SIDCUL
Other- 30 KLD ETP cum STP
61 Archidply Industries Limited, | Manufacturer of 31.3.2028 » 3 upto tertiary 12 Through Pipeline network
Plot-6A&7, Sector-9 Ply wood, o treatmentwith PST of 1IE, SIDCUL
Laminate & Block Treatment
Advik Hi-Tech Pvt. Ltd.,Plot- Eng. & 20 KLD ETP with PST Through Pipeline network
2 7A, Sector-9 Matalliegioal Utiit] =02 1 20 Treatmmient e of IIE. SIDCUL
= il
g3 | Eden Motors Pvi. Lid, Plot- "lf,l;:;ti‘:l‘f’emc‘:i}:; o — o ¢ 5 KLD ETP with PST 3 Through Pipeline network
7F, Sector-9 . - Treatment of IIE, SIDCUL
moulding
i . Only Domestic Effluent, -
Samaj Automotive, Plot-71, s y i Through Pipeline network
-Fabricat Applied 0 9 hich
64 Ppm— Other-Fabrication pplie which dispose through 3 of IIE, SIDCUL
CETP
Only Domestic Effl
65 Samaj Automotive, Plot-10, | Other-Assembly 31.3.2025 0 10 wh)i(ch d};r;es s:; mml;;;t’ 3 Through Pipeline network
Sector-10 unit = e of IIE, SIDCUL
CETP
Rama Ply & Laminates, Plot- 13 KLD ETP with PST Through Pipeline network
2 - 1.3.2025 10 5
i 8, Sector-9 OtusBymaed | 4 Treatment =l of ITE, SIDCUL
67 C&S Hu;’l;):s;:;\t:t;rlétd., Plot- Eng. & 31.3.2025 45 10 15 KLD ETP with PST 1 Through Pipeline network

Metallurgical Unit

Treatment

of IIE, SIDCUL

)

A




92 - 86
1 2 3 4 5 6 7 8 9
Perfetti Van Melle India Pvt. y 200 KLD ETP with Through Pipeline network
68 Ltd..,Plot-14B, Sector-9 Food Based Unit 31.03.2025 141 23 PST Treatment 18 of IIE, SIDCUL
Envalior India Pvt. Ltd Others- ; Lo
T Through Pipel
69 (Formerly DSM India Pvt. Engineering 31.3.2026 19 5 40 KL%E;::;:" B 10 °‘;§h[1]5”’§[“[;‘::’§[‘f" orK
Ltd..)Plot-14C, Sector-9 Plastics ’
0 Metalman Micro Turners, Plot- Eng. & 31.3.2024 60 33 60 KLD ETP with PST 35 Through Pipeline network
17, Sector-9 Metallurgical Unit (Applied) Treatment of [IE, SIDCUL
Sansera Engg. Pvi. Ltd.. Plot- Eng. & 15 KLD ETPwith PST Through Pipeline network
i 18, Sector-9 Metalimgical U] 2132023 M e Treatment = of IIE, SIDCUL
45 | Roop Polymers Lid.. Plot-19, 0‘1’“1;1':5“;’:‘” & i av o 55 20 KLD ETP with PST = Through Pipeline network
Sector-9 o Treatment of 1IE, SIDCUL
Components
43 | Varroc Engincering Pvt. Lid., Eng. & 31.3.2024 p i 36 KLD ETP with PST i Through Pipeline network
Plot-20, Sector-9 Metallurgical Unit (Applied) Treatment of IIE, SIDCUL
Lumax Auto Technologies Othiers 50 KLD ETP with PST Through Pipeline network
f ou; ipeline ne
| i, Plot11A12, Sector-1g |  Amomoiile 3132027 & U Treatment 92 of IIE, SIDCUL
Components ’
Bajaj Auto Ltd., Plot-2,10 o 300 KLD ETPwith PST Through Pipeline network
75 o Automobile 31.3.2028 59 111 i ilih 32 S liE ST,
Components
Endurance Technologies Pvt. 330 KLD ETPwith PST Through Pipeline network
76 Ltd, Plot-3,7, Sector-10 s SRS 261 oK Treatment il of 1IE, SIDCUL
& o Only Domestic Effluent N
Neel Metal Products Limited, Eng. & S ’ Through Pipeline network
v Plot-4, Sector-10 Melallmgical U] 12028 3 4 wasiiin dispose Hicongh 15 of IIE, SIDCUL
\ CETP
e~ A /2
) = A
S oEE
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1 2 3 4 6 7 8 9
o | UNO MindaIndustries Lid., | to‘h"‘;?l' » i - ; 75 KLD ETP with PST - Through Pipeline network
Plot-5, Sector-10 RS Helze Treatment of IIE, SIDCUL
Industrial Batteries
CIE Aluminium Casting Litd.
(Formerly Aurangabad o 100 KLD ETP with PST Through Pipeline network
thers-Autoparts 3 20 46
L \Electricals Ltd., Plot-6, Sector- e 3133026 i Treatment of IIE, SIDCUL
‘ 10)
\ Neel Metal Produts Ltd.,Plot- Eng. & 140 KLD ETP with PST Through Pipeline network
80 8, Sector-10 Metallurgical Unit 205 Ehas 203 Treatment 43 of IIE, SIDCUL
81 Minda Corporation Ltd. Others- 3132027 35 45 60 KLD ETP with PST 15 Through Pipeline network
(Spark), Plot-9, Sector-10 Automobile - Treatment of IIE, SIDCUL
: : Only Domestic Effluent, 5.
Minda Corporation Ltd. Others- g vy o Through Pipeline network
82 | (Spark),Plot-9A, Sector-10 | Automobile | \Hite category y 0 vhieh dlépgi‘;mough ? of IIE, SIDCUL
Harita Seating System Ltd./ . Only Domestic Effluent, e
83 | Uno Minda Industries, Plot- Aﬁzﬂe 31.03.2025 0 3 which dispose through 1.6 T"“’“gfh"[;‘pgll‘;ec‘am‘”k
11, Sector-10 CETP Gt
Micro Turners , Plot-13, Eng. & 30 KLD ETP with PST Through Pipeline network
" Sector-10 Metallurgical Unit| - =202 & B Treatment o of IIE, SIDCUL
i ; : g Only Domestic Effluent, N
Suprajit Engineering Limited, Eng. & 5 30 3 e Through Pipeline network
58 Plot-14, Sector-10 Metallurgical Unit| > 1-3-2028 ? Which d‘é‘g’;“’“’“gh 10 of IIE, SIDCUL
36 Belrise Engineering Ltd. Eng. & 31.3.2024 116 50 160 KLD ETPwith PST 516 Through Pipeline network
,Plot-15, Sector-10 Metallurgical Unit (Applied) Treatment : of IIE, SIDCUL
Devchhaya Industires 5 s au
Eng. & 5 KLD ETP with PST Through Pipeline network
ttarakhan . 1.3.2024
8 (o Sec:));_Il’llot-‘),Gl : Metallurgical Unit 3 4 Treatment 3 of I1E, SIDCUL

0L

-

A

Rl T
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1 2 3 4 X 6 7 8 9
Spicer India Ltd. (Dana . i
; Others-Auto 22 KLD ETP with PST Through Pipeline network
83 Ananad India Ltd.), Plot- . 31.3.2026 30 35 22
16,17, Sector-11 ancifary part Treatment of IIE, SIDCUL
Others- Plastic o
Mutual Industries Ltd. (Tata), 10 KLD ETP cum STP Through Pipeline network
9 Plot-18, Sector-11 mioalded parss, | 3142027 L W with PST Treatment 6 of IE, SIDCUL
’ Auto industry
90 M/s RSB Transmissions (I) Eng. & 31.3.2025 3 10 5 KLD ETP with PST 6.5 Through Pipeline network
Ltd., Plot-22,23, Sector-11 | Metallurgical Unit e Treatment ! of IIE, SIDCUL
tic E o
o1 M/s Acey Engineering Pvt. Eng. & 31.3.2025 0 5 O\:]Jl-])i/ci)(c)i?;esc’)sz thf-fl llllegl;lt’ 5 Through Pipeline network
Ltd., Plot-24B, Sector-11 | Metallurgical Unit - C‘ETP of IIE, SIDCUL
. : Only Domestic Effluent, o
M/s Jaihind Automotive Pvt. s Through Pipeline network
92 Ltd., Plot-24C, Sector-11 Other 31.3.2027 0 3 which dispose through 1.5 of I1E, SIDCUL
CETP
M/s Rane (Madras) Ltd.,Plot- Eng. & 5 KLD ETP with PST Through Pipeline network
= 27, Sector-11 Metallurgical Unit 3132026 1 158 Treatment e of IIE, SIDCUL
M/s Rane NSK Steering Only Domestic Effluent, -
Eng. & i Through Pipeline network
94 Systems Ltd.,Plot-28, Sector Metallurgical Unit 31.3.2027 02 4 which dispose through 1 of IIE. SIDCUL
11 CETP !
95 M/s. NRB Bearing Limited, Eng. & 31.3.2025 0 7 O‘::l}i,cﬂ?;esﬁ Eﬂz::’ 5 Through Pipeline network
Plot-33, Sector-11 Metallurgical Unit - CprTP of IIE, SIDCUL
96 Tycod Autotech Pvt Ltd., Plot- | Other-Automobile 31.3.2025 5 5 5 KLD ETP with PST 3 Through Pipeline network
34,35, Sector-11 sector - Treatment of IIE, SIDCUL
97 Mahabal Auto Ancillaries P. Eng. & 31.3.2029 2 28 01 KLD ETP with PST 13 Through Pipeline network
Ltd., Plot-47, Sector-11 Metallurgical Unit - Treatment of IIE, SIDCUL
— n

W

A

R R———
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89

Plot-6, Sector-1IDC

Treatment

of IIE, SIDCUL

1 2 3 4 6 7 8 9

98 M/s Imperial Auto Industries Eng. & 31.3.2025 53 45 5 KLD ETP with PST 15 Through Pipeline network
Ltd., Plot-48, Sector-11 Metallurgical Unit = Treatment of IIE, SIDCUL

99 M/s Jai Suspension Systems Eng. & 31.03.2025 3 4 15 KLD ETP cum STP 4 Through Pipeline network
Ltd., Plot-50A, Sector-11 | Metallurgical Unit e with PST Treatment of [IE, SIDCUL

100 Star Auto Industries Pvt. Ltd., |Other-Sheet Metal 11.3.2026 0 6 O\:rll?i,c]l??:llilslesot;: il:_ﬂo:ll::’ 2 Through Pipeline network
Plot-50 B, Sector-11 Components o CEETP of IIE, SIDCUL

M/s Lumax Industries Ltd., 20 KLD ETP with PST Through Pipeline network
101 Plot-51, Sector-11 Others 31.3.2025 17.81 14.37 sk 12.01 of IIE, SIDCUL

102 Badve Engineering Ltd., Plot- Eng. & 31.3.2025 9 17 Ownlll)ifcllil)t:lrir;est:; Efol;:;‘t’ 4 Through Pipeline network
52, Sector-11 Metallurgical Unit o Cp];TP of IIE, SIDCUL

M/s Lucas TVS Ltd., Plot-55, Eng. & 10 KLD ETP with PST Through Pipeline network
L Sector-11 Mitallirgical Uiit]  ° 22028 A5 2 Treatment 1884 of IIE, SIDCUL

104 M/s Sundram Fasteners Eng. & 31.3.2025 75 15 140 KLD ETP with PST 20 Through Pipeline network
Limited , Plot-60, Sector-11 | Metallurgical Unit g Treatment of IIE, SIDCUL

105 | M/s New Allenberry Works, Eng. & 31.3.2024 . 5 Oﬁcﬁ‘i‘;ﬂ; ﬁﬂ‘fg’:’ a6 Through Pipeline network
Plot-62, Sector-11 Metallurgical Unit (Applied) CPI;.)TP ’ of 1IE, SIDCUL

106 M/s Tata Auto Comp System | Other-SMC & 31.3.2025 13 15 20 KLD ETP with PST 3 Through Pipeline network
Ltd.,, Plot-66, Sector-11 Plastic Molding - Treatment of [IE, SIDCUL

107 Jainsons Herbo Labs Pvt. Ltd., PI Unit 30.9.2025 2 2 5 KLD ETP with PST 1 Through Pipeline network

A/w’/

04

A
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1 2 3 4 6 7 8 9
Makmaul Laboratories ; 1 KLD ETP with PST Through Pipeline network
108 | pit1sd, Plot-8, Sector-nipc |  Fharma Unit 8152029 15 43 Treatment l of IIE, SIDCUL
109 Polar Auto & Engg. Industries Eng. & 31.3.2025 5 i 8 KLD ETP with PST 59 Through Pipeline network
Pvt. Itd., Plot-33, Sector-IIDC | Metallurgical Unit e Treatment . of IIE, SIDCUL
Mac Personal Care Pvt. Ltd., ; 1 KLD ETP with PST Through Pipeline network
=5 Plot-37, Sector-IIDC Rbseeri e 3132024 . ! Treatment e of I1E, SIDCUL
Maxima Solutions, Plot-56, 2.5 KLD ETP with PST Through Pipeline network
111 Sector-IIDC Others-Cosmet 31.3.2027 10 24 Treatist 9.5 of IIE, SIDCUL
2 Hgdalag;l; _2;“2’1“ 6(;) 6';"‘ Others-Motor G . 2 10 KLD ETP with PST . Through Pipeline network
2 ey vehicle parts o Treatment of IIE, SIDCUL
Sector-1IDC
P.L.G. Pharmaceuticals Pvt. ; 2 KLD ETP with PST Through Pipeline network
t 3
13 | '[d, Plot-89, Sector-pC | Fharma Uni A ! # Treatment : of ITE, SIDCUL
Aries Drugs Pvt. Ltd., Plot-90 5 % 5 KLD ETP with PST Through Pipeline network
Unit N 2 1
Hi , Sector-IIDC Fhepuma U ot Applied Treatment 0.3 of IIE, SIDCUL
Tulbros Formulations,Plot-91 ; 1 KLD ETP with PST Through Pipeline network
Ph Unit 1.3.2028 2
L5 , Sector-IIDC arma Lt 3 ) Treatment ! of ITE, SIDCUL
M/s. Maxmed Lifesciences
; i 10 KLD ETP with PST Through Pipeline network
. Ltd.,Plot-54,55 , - t Applied 5 3
116 Pvt Sector: Pharma Uni pplie TR 4.4 of IIE, SIDCUL
IIDC
17 M.R. Tubes Pvt. Ltd., Plot-3 , Eng. & Applied 3 L5 5 KLD ETP with PST Through Pipeline network
Sector-1IDC Metallurgical Unit PP ' Treatment 3 of IIE, SIDCUL

Q‘j}i

Ag—
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1 2 3 4 2 6 7 8 9
_—
Komal Metal Finishers, Plot- Others- 10 KLLD ETP with PS sge
118 g ey Manufacturing of [ 31.3.2025 5 1.5 SHiTkRR 3 THEME PIpeline BEoHOR
’ Auto components Treatment of IIE, SIDCUL
Autocomp Corporation Panse Ene. & ) o
119 | Private Limited, Plot-43 , N8| 31.3.2025 3 2 8 KLD ETP with PST 2 Through Pipeline network
Sector-IIDC Metallurgical Unit Treatment of IIE, SIDCUL
120 Neel Metal Products Limited, Eng. & 31.3.2025 ; 18 32 KLD ETP with PST s Through Pipeline network
Plot-1A,22, Sector-ITBT | Metallurgical Unit o Treatment of IIE, SIDCUL
Ashok leyland Limited, Plot- Eng. & 310 KLD ETP with PST Through Pipeline network
121 1A, Sector-12 Metallurgical Unit 31.3.:2026 S H% Treatment Rl of IIE, SIDCUL
Sure For Cure Formulations ; .
122 (India) Pvt. Ltd., Plot-13, Pharma Unit 31.3.2029 2 1 IR EL Dol ESE 1.5 Through Pipeline network
Sector-IIDC Treatment of IIE, SIDCUL
123 Tirumala Fasteners Pvt. Ltd, | Others-Autoparts 31.3.2027 5 5 2 KLD ETP with PST 2 Through Pipeline network
Plot-17, Sector-12 Industry o Treatment of IIE, SIDCUL
Sushima Laboratories, Unit-2 10 KLD ETP with PST Through Pipeline network
; 31.03.2025 2 2
= Plot-23, Sector-3 Other Treatment : of IIE, SIDCUL
DwarFish Pharmaceuticals . 5 KLD ETP with PST Through Pipeline network
’ harma .3.2025 2
2 Plot-8, Sector-7 S R 2 Treatment . of IIE, SIDCUL
5 Only Domesti N
126 Hindustan Zinc Ltd., Plot-3, | Manufacturing of 3132025 103 2 \:rlhji’ch drir;es ;: iﬁ:ﬁl‘t‘ 2 Through Pipeline network
Sector-14 metal = CPE’TP B of IIE, SIDCUL
Feezo Chem Formulation Pvt. : 1 KLD ETP with PST Through Pipeline network
harma U 31.3.2029 1.5 2.5
127 |44 Plot-59,66, Sector-IIDC | T it Treatment } of IE, SIDCUL
/)
f

\.

)

.
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128 FAB Faur Technoplast, Plot- | Others-Plastic 11.3.2029 | 2 O:I:y E?f'es"c imuent, I Through Pipeline network
8, Sector-4 container - ichdisposc theough of I1IE, SIDCUL
CETP
: : Only Domestic Effluent i,
Bhavani Industries LLP, Plot- e 7 Through Pipeline network
129 44, Sector-S Other 31.3.2025 3 5 which dispose through 4 of IIE. SIDCUL
' CETP
TVS Srichakra Limited II : Only Domestic Effluent, oo
5 N Y. LA00 Through Pipel
130 Plot-17,18,19,52,53,54, Othees ﬁfg of | 31032029 90 40 which dispose through 16 °‘;gfhm£‘p§ I‘S‘Z’S{w‘m‘
Sector-5 or CETP !
. other - Only Domestic Effluent A
< ’ |
137 |Automotive axlesLtd, Plot3, | o oooomponent | 31.3.2025 0 2.51 which dispose through 11 Throigh Hpeline tctwork
Sector-12 of [IE, SIDCUL
assembly CETP
Shirdi Organics Pvt. Ltd., Plot- ; ; 5 KLD ETP with PST Through Pipeline network
132 47 , Sector-IIDC Eheonjcal Hnts 302 s s Treatment 2 of IIE, SIDCUL
. Others- Only Domestic Effluent, o
133 | Roots Corporation Plot-l, | 1en i cture 31.3.2030 0 16 which dispose through 12 Thropgh Fipeluss uetwork
Sector-Commercial of IIE, SIDCUL
Hotel CETP
. . Only Domestic Effluent, 4 o
Steel Bird International, Plot- S s Through Pipeline network
Oth 31.3.2026 1 5 thr :
134 62,69 , Sector-IIDC ors WG U0 posstieniih 34 of IIE, SIDCUL
CETP
Only D stic Effl
135 Chawla Auto Components, Eng. & 31.3.2025 0 0.45 v]:h}i'ch ?iﬁeo:; thm‘:l::’ 03 Through Pipeline network
Plot-39,41, Sector-IIDC | Metallurgical Unit e ‘ CPETP - of IIE, SIDCUL
s Other-Electric & Only Domestic Effluent, G
g || ;’;d'sa a3 M I;tld Plot- | Erectronic items Applied 0 20 which dispose through 15 m“ﬁf;“’g';g‘a‘f{w”k
» Sector Assembling CETP S
Only Domestic Effluent, .
ALF Engineering Pvt.Ltd., Eng. & 2026 0.5 15.27 hich di Through Pipeline network
ol Plot-74A, Sector-11 | Metallurgical Unit| 1" ' A ; e d'ngsr;‘hm“gh 1527 of IIE, SIDCUL

(Y3

A—
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138 Ashoka Metal Industries, Plot- | Others-Packaging 31.32027 0 i O“I:Jf !h)(::nesnc Effluent, Through Pipeline network
31, Sector-IIDC unit = which dispase thtouga oa of IIE, SIDCUL
CETP
M/s Automotive Stampings & Only Domestic Effluent N
; Eng. ’
139 Assemblies Itd., Plot-71, ne& | 313205 0 10 which dispose through 3 Wiane: Fipeline, netark
Metallurgical Unit of 1IE, SIDCUL
Sector-11 CETP
Only Domestic Effluent, -
140 | Ms Adient, Plot-68, Sector-11| OHET-ASSSmOIY | 3 3 5059 0 6 which dispose through 3 Txough Fpélinotichiore
unit of IIE, SIDCUL
CETP
y . Only Domestic Effluent g s
M/s Bhavani Industries, Plot- e E Through Pipeline network
141 65, Sector-11 Other-Autoparts 31.3.2029 4 5 which dispose through 3 of IIE, SIDCUL
CETP
y Only Domestic Effluent, i g
M/s Shriram Foundry Ltd., Eng. & i Through Pipeline network
== Plot-32, Sector-11 | Metallurgical Unit| =~ 202 8.33 el s e of IIE, SIDCUL
143 M/s Anusaya Auto Press Parts Eng. & 31.3.2027 0 4 0\:&53?22 fhﬂl:;;t’ 26 Through Pipeline network
Pvt Ltd, Plot-53,54, Sector-11 | Metallurgical Unit = CPETP ; of IIE, SIDCUL
. 3.5 Only Domestic Effluent N
M/s. Pricol Limited, Plot-45, | Others-Autopart . e ? Through Pipeline network
hi
144 —— asssenbly White category 0 15 which dispose through 6 of IIE, SIDCUL
CETP
M/s Pricol Engineering Only Domestic Effluent, -
- twork
145  |Industries Ltd, Plot-49, Sector-| Others-Alternators| ~ 31.3.2025 0 5 which dispose through 4 Through Pipelme ns
of [IE, SIDCUL
11 CETP
146 | M- Shivani Locks Pvt. Lid, Eng. & 31.3.2024 . A 0‘;‘;{02‘:;;;1‘;: ﬁﬁ‘f‘l‘:’ s Through Pipeline network
Plot-44, Sector-11 Metallurgical Unit (Applied) CETP g of IIE, SIDCUL
Only Domestic E T
47 | M/s Dali and Sammeer Eng. Eng. & . o 5 s d?;:o; ﬂgl:‘f‘:’ 6 Through Pipeline network
\ Pvt. Ltd., Plot-43, Sector-11 | Metallurgical Unit = s g . of IIE, SIDCUL
ViV

Aa—

— e
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Only Domestic Effluent, s
M/s DVS Industries Pvt. Ltd., Eng. & 30.9.2025 0 3 wh{ch dis;sose eough L6 Through Pipeline network
b1 Plot-42, Sector-11 Metallurgical Unit e CETP of IIE, SIDCUL
Only Domestic Effluent, -
9 M/s. Mantri Metallics Pvt. Eng. & 11.3.2027 25 10 wh)i,ch ieaes difough 7 Through Pipeline network
14 Lid, Plot-31, Sector-11 | Metallurgical Unit| > s of IIE, SIDCUL
e _ i Through Pipeline network
150 Bajaj Motors Ltd., Plot-36 A, Eng._& . 31.3.2026 1 4 7 KLD ETP with PST 7 rough Pip
Sector-11 Metallurgical Unit Treatment of IIE, SIDCUL
Autocomp Corporation Panse Only Domestic Effluent, Through Pipeline network
151 | Private Limited, Plot-37,38, |, mg‘“g'.&l e 3132025 1 2 which dispose through 1 ogfh“EPSIDCUL
Sector-11 EREERME CETP '
s g Only Domestic Effluent, -
M/s Bajaj Motors Limited Eng. & SRR Through Pipeline network
.3.202 45 hich d thr 35
15 lInd, Plot41, Sector-11 | Metallurgical Unit| > 12026 4 S e ough of IIE, SIDCUL
. Only Domestic Effluent, T
M/s Ultra-tech Suspensions A Through Pipeline network
- .3.202 hich d thro
155 | ok ad, plenoo; Secigpyy | OeeAmRDt | 313307 . ’ R 4 of IIE, SIDCUL
Supreme Non woven Only Domestic Effluent, _—
154 |Industries Pvt. Ltd, Plot-21 A, |  Textile Unit 31.3.2025 0 2 which dispose through 15 Th“’“gfkigp‘;"[;za‘w""‘
Sector-11 CETP =5
Only Domestic Effluent, c i
M/s Supreme - Treves Pvt. : ; % g e Through Pipeline network
3.2
155 Ltd., Plot-21, Sector-11 Textile Unit 31.3.2027 0 3 which dxgg;; through 1.5 of IIE, SIDCUL
156 | Shrinivas Engineering Works, Eng & 31.3.2024 o 3 0‘:}13{0?‘;?:’2‘: Eﬂfl“g‘:‘ s Through Pipeline network
Plot-14, Sector-11 Metallurgical Unit (Applied) CPE'I‘P : of 1IE, SIDCUL
157 India Forge & Drop Stamping Eng. & 30.9.2024 4 5 On]?' E(;l_nestlc iﬁ_ﬂoue[:‘ 4 Through Pipeline network
Ltd., Plot-15, Sector-11 | Metallurgical Unit|  (Applied) s ‘E"gff; ug of IIE, SIDCUL
i /
D/ o < :
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KLT Automotive and Tublar Only Domestic Effluent, -
Eng. & g ; Through Pipeline network
158 | Products Ltd., Plot-20, Sector- Mstallurgical Uik 31.3.2027 1 6 which dispose through 4 of ITE. SIDCUL
11 CETP
; Only Domestic Effluent T
Panorama Automotive Indl. . % Through Pipeline network
159 Put. Ltd., Plot-10, Sector-11 Others-Assembly 31.3.2027 0 2 which dispose through 1.5 of IIE, SIDCUL
CETP
Others- ;
. ] Only Domestic Effluent, -
Interface Microsystem, Plot- Automotive 2 r Through Pipeline network
3. hr 2
160 11, Sector-11 Electronic alazies 1 3 Which dispose througl of IIE, SIDCUL
CETP
Assembly
Only D tic Effluent, -
161 Mayur Industries Ltd., Plot-7, Eng. & 31.3.2027 5 3 \:rlh)i,ch E?CZSZ thm]::; 4 Through Pipeline network
Sector-11 Metallurgical Unit e ZPETP of IIE, SIDCUL
; ; Only Domestic Effluent, o s
Autoline Industries Ltd., Plot- | Other-Assembly . I Through Pipeline network
162 8, Sector-11 i White category 1 5 which dispose through 4 of IIE, SIDCUL
CETP
Only Domestic Effluent, i
M/s Cast Master, Plot-63, Eng. & : A Through Pipeline network
163 — Mesalkirgical Uit White category 0 2 which dispose through 1 of IIE, SIDCUL
CETP
164 Sankar Sealing Systems P. Eng. & Applied 0 3 o‘ilgcgglt.gei:: Eml&eg?’ L6 Through Pipeline network
Ltd., Plot-3, Sector-11 | Metallurgical Unit CI;E':TPthm : of IIE, SIDCUL
s ; ; Only Domestic Effl :
165 Miter & Miter Engineers Pvt. Eng. & 31.3.2026 0.75 4 wh)i,ch dis > SZ thml::?:’ 35 Through Pipeline network
Ltd,, Plot4, Sector-11 | Metallurgical Unit = ‘ Corn : of IIE, SIDCUL
) ) Only Domestic Effluent, :
Autoline Industries Ltd., Plot- | Other-Assembly : B o Through Pipeline network
: White catego. 0 3 thro
166 5,6 Sector-11 unit s Whicly chiricss thisugh 2 of IIE, SIDCUL
CETP
Only D i
\67 | Autolite Mfg. Limited, Plot- Eng. & Not Applied " (8 i e ‘::;e:s': Em“e‘:’ 2 Through Pipeline network
13, Sector-11 Metallurgical Unit ' pose throug of IIE, SIDCUL
e CETP

T ——

T | A L——
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Autocomp Corporation Panse Only Domestic Effluent, -
168 | Private Limited. Plot:39, | €& Umit| 3132025 0 7 which dispose through 4 “‘“’“fi“ I"E‘Pg““e ST
Sector-11 Sasurpeak it CETP of IIE, SIDCUL
Other-Sheet Metal ;
. . t
169 Mahindra CIE India Ltd, Plot-| Components for 31.3.2027 0 7 O\L]]E}i’cﬁ(:;ei:: Fhf_f(l) L;egl;l ? 3 Through Pipeline network
2, Sector-11 Automobile < CPETP of IIE, SIDCUL
Industry
170 Universal Comfort Products others-Air 31.3.2029 0 20 0‘;1303(;2622 iﬂi:l;t’ 5 Through Pipeline network
Pvt. Ltd. Plot-1, Sector-10 conditioner = e of IIE, SIDCUL
. Only Domestic Effluent, s e
Om Enterprises, Plot-21A, ; AN Through Pipeline network
171 Do) Others Applied 2 2 which dispose through 1.4 of ITE. SIDCUL
CETP
172 L.G. Balakrishnan & Bros Eng & 31.3.2029 5 30 5 KLD ETP with PST 1 Through Pipeline network
Limited, Plot-16, Sector-9 | Metallurgical Unit - Treatment of IIE, SIDCUL
Schneider Electric IT Only Domestic Effluent, s
173 | Business India Pvt Ltd, Plot- S‘z‘i’;c‘:gie Applied 0 6 which dispose through 4 “”"‘L?"Hf;pg'[‘g"'cﬁw otk
7B & 7C, Sector-9 CETP >
SBR Auto Components Pvt. y 5 KLD ETP with PST Through Pipeline network
174 Ltd., Plot-7D, Sector-9 Other-Automobile 31.3.2025 20 10 ——— 9 of IIE, SIDCUL
Mahalaxmi Polypack Pvt. Only Domestic Effluent, oo, 55
Eng. & S Through Pipeline network
175 Ltd.,Plot-3A,3B,3C,3D, Metallurgical Unit 30.9.2028 1 6 which dispose through 1 of IIE, SIDCUL
Sector-9 CETP
; —— Other - Only Domestic Effluent, -
Phonix Engineering, Plot- o = Through Pipeline network
176 51.52.53, Sector-7 Autooomporfent 31.3.2028 0 8 which dispose through 3 of IIE, SIDCUL
manufacturing CETP
Only Domestic Effluent, -
GPM Enterprises, Plot-54,55, Eng. & i i 0 Through Pipeline network
177 Sector-7 Metallurgical Unit 31.3.2033 0 0.5 which dispose ugh 2 of IIE, SIDCUL
N CETP
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178 Emsun Power Innovation Pvt. Eng. & Asoliad 3 [ 10 KLD ETP with PST 25 Through Pipeline network
Ltd., Plot-80,81, Sector-7 | Metallurgical Unit PP Treatment : of 1IE, SIDCUL
19 Voltas Limited (Unit-I), Plot- | Others-Consumer 31.3.2025 2 45 O“;Di’c?(;?;es:i ;ﬂuegl}]:’ 25 Through Pipeline network
. 15, Sector-8 durables = W DR of ITE, SIDCUL
CETP
180 BCH Electric Ltd..Plot-64-68, Others-Low 31.3.2028 2 25 O\:}:{c?;za?; Fhil) z::t’ 9 Through Pipeline network
Sector-7 Voltage Swichgear - P of IIE, SIDCUL
CETP
181 Harsuk Technoplogies Pvt. Eng. & 30.9.2024 05 0.8 O‘:::')ifh)zii:ezt; Slf:(l)]::;:’ 05 Through Pipeline network
Ltd.,Plot-3, Sector-7 Metallurgical Unit o ’ : CF:ETP ’ of IIE, SIDCUL
Only Domestic Effluent, o
NSR Lumen Tech Pvt Ltd, ; . e Through Pipeline network
182 Plot-52.53. Sector-6 Other-LED Light Applied 0 1 whlch dispose through 0.7 of IIE, SIDCUL
CETP
. . nly D i
183 Caparo Engineering, Plot-57, Eng. & 31.3.2028 0 3 Owh)i(ch 3?:31:2 Ef:g:’ 25 Through Pipeline network
Sector-6 Metallurgical Unit > s : of IIE, SIDCUL
1gq | Windals Precision Pvt. Ltd., Eng & N 5 4.5 O‘i{cg‘:i’:"“:; Eﬂ‘;;‘:’ 5 Through Pipeline network
Plot-62, Sector-6 Metallurgical Unit - : CPETP of IIE, SIDCUL
Shiva Universal Only Domestic Effluent, -
185 | Manufacturing & Services Oﬁ‘:fl’:z'ee‘ 31.3.2027 0 2 which dispose through 1 T ““gfh u‘;";‘f‘g‘éi”“*
Pvt. Ltd.,Plot-67, Sector-6 CETP Ll
. . Only Domestic Effluent
Unimax International, Plot-1, Eng. & - ? Through Pipeline network
: 10
186 Sector-7 Metallurgical Unit 07.06.2025 0 which dlng-]s-; through 7 of IIE, SIDCUL
g7 | Auto lgnition Limited, Plot- Eng. & 51 45150 . 5 O“l")i’:h)‘;lr.';es"c fhfl:‘f“" . Through Pipeline network
17,18, Sector-6 Metallurgical Unit 2 o0 e thiough of IIE, SIDCUL
A CETP
P NP
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: i Only Domestic Effluent -
Singla Forging, Plot-41, Eng. & A ’
188 g ging g ) 31.3.2029 9 3 which dispiose thrsugh 2 Through Pipeline network
Sector-6 Metallurgical Unit of IIE, SIDCUL
CETP
189 Amberpr technoplast india pvt | Other-Injection 31.3.2007 0 ) Onl]]}./ i)(;r'nesllc ﬁlfﬂ uent, 0.7 Through Pipeline network
Itd, Plot-43, Sector-6 moulding o Wiich dispose Huough : of l[IE, SIDCUL
CETP
. ti t, o
190 Abhipriya business (India) Eng. & 3132027 I 5 O‘:}i}i{cﬁ‘;?;eist :Eht:l l:;;‘ 5 Through Pipeline network
Pvt. Ltd., Plot-9, Sector-6 | Metallurgical Unit - CpETP of IIE, SIDCUL
Only Domestic Effluent, o
191 SINGLA FORGING -UNIT- Eng. & 3132026 5 2 wh?ch dispose thivugh 10 Through Pipeline network
1L, Plot-3,4, Sector-6 | Metallurgical Unit = CPETP of IIE, SIDCUL
Only Domestic Effluen ooty
192 Luman Industries Ltd., Plot- Eng. & 31.3.2026 0 2 whji,ch disnose throu ghtj i Through Pipeline network
26, Sector-3 Metallurgical Unit o P of 1IE, SIDCUL
CETP
Others- PLASTIC Only Domestic Effluent R
- ¢ ’ twork
193 C“’ag:e;;’;’ga;k e Bottle 31.3.2026 0 6 whicli dispose thiouigh 5 Th““ffhlgpg'l'gza ¢
792520, SECor Manufacturing CETP »
ZF Commercial Vehicle Only Domestic Effluent, 4 i3
; Eng. & AR Through Pipeline network
194 Control System India Ltd., Metallurgical Uit 31.03.2028 0 35 which dispose through 2.5 of I1E, SIDCUL
plot-11, Sector-4 CETP
Only Domestic Effluent, N
195 Kasa Light & Electronnics Others-Car 30.9.2026 0 12 wh}i{ch dispose through 08 Through Pipeline network
Pvt. Ltd., Plot-14, Sector-3 | Speakers remote o ' CETP : of IIE, SIDCUL
Only Domestic Effluent, o
Bansal Dia Casting, Plot-22A, Eng. & 2 Through Pipeline network
.3.2026 1 3 which dispose throu 2
s Sector-2 Metallgical Uie]  °1> po gh of IIE, SIDCUL
CETP
Only Domestic Effluent, s K
Manjushree Techno Pack ; hich di ihin 6 Through Pipeline networ
197 |1 44 Plot-228,23.23A, Sector-z| Food Based Unit | - 30.6.2025 78 s | EEne e of IIE, SIDCUL
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Only Domestic Effluent, Thr —
s ough Pipeline network
98 S:1. Auto Pack, Rlots20, Other-Seat cover 30.9.2024 0 1.8 which dispose through ] gh
! Sector-2 i of 1IE, SIDCUL
Only Domestic Effluent, Thr 355
T ; _ S ough Pipeline network
199 AVS Lighting Solutions,Plot Other-LED Light 31.3.2030 0 4 which dispose through 2.6 of IE, SIDCUL
l 15A, Sector-2 CETP
‘ Only Domestic Effluent, s
PP auto innovators, Plot-17, T Through Pipeline network
200 Seisoed Other-Seat cover 31.3.2025 0 3 which dlf:p};);; through 1.6 of IIE, SIDCUL
Only Domestic Effluent, oi iy
Interpump Hydrolics India G 31 i 15 which disoose fhiron 10 Through Pipeline network
=0 Pwt. Plot-3A, Sector2 | Oer-Eogineering| - 31.3.2029 e el of IIE, SIDCUL
10 KLD ETP with PST -
Titan Industries Ltd., Plot- | Others-Jwellery : Through Pipeline network
202 ? : 31.3.2026 23.659 42.325 treatment and Zero 0
10A, Sector-2 Manufacturing il diselinigs of IIE, SIDCUL
ly D ti
503 |Titan Industries Ltd. Plot-10B, | Others-watch, —— 5 20 Oﬁlgch ‘;rir;ei SZ Eg:eg‘l‘:’ 2 Through Pipeline network
10C, Sector-2 assembly division oA CI;ZTP of I1E, SIDCUL
; i Others- Only Domestic Effluent,
V. - —
204 TVS Srichakra Limited, Plot Manuf: of 313.2025 118 103 which dispose through 10 Through Pipeline network
7, Sector-1 tyres & tibes CETP of [IE, SIDCUL
. Only Domestic Effluent,
205 | Geetalndustries Pvi.Ltd, | OthersHDPE | 31.3.2024 " 15 wgch et ; ‘Twough Pipeline netwotk
Plot-2, Sector-2 laminated Bags (Applied) CPETP of IIE, SIDCUL
506 | Signode IndiaLtd,, Plot-13, | Other-Gravure Only Domestic Effluent, Through Pipeline network
S o 31.3.2027 3 7 which dispose through a
ector-2 painting of IIE, SIDCUL
CETP
5 ; ; Only Domestic Effluent
Sai Enterprises, Plot-23B Others-Palstic Y » Through Pipeli
207 > ? I tpeline network
Rkt Molding 31.3.2027 0 5 2 which dlépg’[s:; through 1.5 of IE, SIDCUL
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Only Domestic Effluent, T
Anusaya Auto Press Parts Pvt. Eng. & . Y : Through Pipeline network
g Ltd,, Plot-6, Sector-3 | Metallurgical Unit| 1t Category 4 Lo el et f:ad of IIE, SIDCUL
i . Only Domestic Effluent, -
Garg Industries, Plot-15, Others-Plastic : T Through Pipeline network
209 Sector-3 Glass Applied 0 0.8 which dlépg;; through 0.5 of IIE, SIDCUL
\ Well Pack Industries, Plot-18, . . Through Pipeline network
210 Sector-3 other-melting Unit is Closed 0 of IIE, SIDCUL
b1y | Cestite Industries, Plot4, | Other-Assembly | 30.9.2024 , 1 i e 52‘:;‘;1" | Through Pipeline network
Sector-4 unit (Applied) C‘;ETP of IIE, SIDCUL
Delta Power Solutions Pvt Others- Only Domestic Effluent, Thr. Piveli —
212 | (India) Ltd, Plot-11B, 12, Electronics 31.3.2025 0 20 which dispose through 5 O“gthE‘p;]‘S“(":“’fL or
13A, 37B, 38, 39A, Sector-5 Industry CETP s
213 V-Guard Consumer Produicts | Others-Specify 31.3.2025 0 53 0\:1?;(;]1?3?;65‘;2 fhf:]ol:eg[:, 35 Through Pipeline network
Ltid., Plot-1,2,27,28, Sector-5 electronics - Cp];TP of [IE, SIDCUL
514 | Maini Scaffod Systems, Plot- Eng. & . & e Oﬁéc?d?;m; ifl‘;:t’ . Through Pipeline network
1,1A.2, Sector-6 Metallurgical Unit - . : cpng of IIE, SIDCUL
215 Essar Packaging Pvt. Ltd.,Plot-|Others- Packaging Asticd 0 3 O‘SIIE.:CE‘:IET?;Z Ei’f(l:::;lt, 1 Through Pipeline network
5, Sector-6 unit PP C"ETP of IE, SIDCUL
Mohit Rubber Foam (India) Others-Foam - Through Pipeline network
Unit is Closed
216 | pyt. Ltd.Plot-6, Sector-6 | manufacture s tose 8 of IIE, SIDCUL
) . Only Domestic Effluent, ;s
217 Adinath Forging Pvt. Ltd., Eng._& . Applied 0 3 which dispose through 2.5 Through Pipeline network
Plot-8, Sector-6 Metallurgical Unit CETP of IIE, SIDCUL
LN
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2 Only Domestic Effluent, _—
Banco Products (India) Other-Radiator i Through Pipeline network
3. : hich d 0.07
s Limited ,Plot-11, Sector-6 Assembly Hioanet ¢ L _—— ’Epé’;;th“’“gh of IIE, SIDCUL
Only Domestic Effluent, T
9 Autotech Engineers & Eng. & Avdiled 0 03 wh)irch dri:esoslz throl;eg?l 0.2 Through Pipeline network
219 | guppliers, Plot-12, Sector-6 | Metallurgical Unit e ' o ' of IIE, SIDCUL
Only Domestic Effluent, —
Metaux accuratech, Plot-31 Eng. & . s Through Pipeline network
: 2 5 hich d 0.18
=0 Sector-6 ] B ‘ L e t(s:pé);;through of I1E, SIDCUL
Only D tic Effluen T
1y [Best Quality Fastners, Plot-36, Eng. & . ; ] whz’ch i gh” os Through Pipeline network
Sector-6 Metallurgical Unit o CPETP ' of IE, SIDCUL
ic Effl N
222 TKT Plasto Moulders & Others-Plastic 3132027 0 06 0\.‘?}1};0{1)3?:3?;2 thrc:lell? 0.35 Through Pipeline network
Engineers, Plot-50, Sector-6 Auto parts 7 : CPETP & : of IIE, SIDCUL
. . Only Domestic Effluent, e
Shakti Packaging, Plot-56, ; < S Through Pipeline network
- lied .0 5 hich 3
223 Sestint Other-Packaging Not Applie 0 whic dl(s:pE?;; through 03 of I1E. SIDCUL
opq | Unimax Intemational -IL Plot- | Eng. & o i 5 3 %"ﬁfcfﬂ?fli Em‘:fg‘;’ 5 Through Pipeline network
58,59, Sector-6 Metallurgical Unit PP C‘;Tpth"' of IIE, SIDCUL
) Only Domestic Effluent, N
225 | Craftsmen, Plot60, Sector-g | OBTFUmILIe | 5, 4 2026 0 2 which dispose through 1.5 Theorigh Ripciine bk
manufacturing CETP of IIE, SIDCUL
Somani Foods, Plot-63, . . 5 KLD ETP with PST Through Pipeline network
B Applied 1 0.5
220 Sector-6 Food Based Unit ppii Treatment . of IIE, SIDCUL
. Only Domestic Effluent
Bonsai Udyog, Plot-68, Eng. & G i ’ Through Pipeline network
2 Sector-6 Metallirgical Ungt| 213202 R & Whichdlsposs tough 0.4 of IIE, SIDCUL
faa £) CETR '
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1y | Ado Conmat India, Plot-68A, Eng. & 31.3.2024 - 0":13_’ E‘;‘.‘""S“C 'fﬂ“e“" 0 Through Pipeline network
Sector-6 Metallurgical Unit|  (Applied) : i 'ép};’;;‘ vl : of IIE, SIDCUL
3 Others-Fastners, Only Domestic Effluent T
tt Plot-69, ’
229 Hiee Fass.:lc:;:-% 2 Sheet metal part 31.3.2027 1.8 which dispose through 1.6 Throt:)gfhﬂl;p;lllgzat\.vork
manufacturer CETP ’
1z | Right Tight Fastmers Pvt. Eng. & — - 0££f033T°5‘;2 ﬁi‘fg‘}"" : Through Pipeline network
Ltd.Plot-70, Sector6 | Metallurgical Unit| ~ = : EP};’,[P of IIE, SIDCUL
s India Forge EV Private Eng. & 313202 5 Oﬁgci"(’i’i’:es"z 52‘;:;:’ ; Through Pipeline network
Limited,Plot-71,72, Sector-6 | Metallurgical Unit ad C"E",SFP of IIE, SIDCUL
132 Sudtrac Linkage Pvt Ltd., Plot-| Other-Tractor il 3 O‘ﬁfcﬁge?; iﬁt:;:’ 15 Through Pipeline network
73, Sector-6 Parts PP D : of I1E, SIDCUL
CETP
233 Shri Krishna engineering, Plot- Eng. & Apaiiad 5 Oﬁfcngzt;z gﬂteg;l’ 1 Through Pipeline network
38, Sector-6 Metallurgical Unit PP CPETP of I1E, SIDCUL
534 |Khandelwal Industries, Plot-9, Eng & <4 5 i th’j'c?’d'j’:ﬂg:; if:l‘:’g‘:’ - Through Pipeline network
Sector-7 Metallurgical Unit a2 : it ' of IIE, SIDCUL
235 Karuna Enterprises, Plot-11, Other-Plastic 31.3.2025 | Oﬁlji,cll::(:l?;e?;: glf:::lz%t’ 0.5 Through Pipeline network
Sector-7 Strech film 2 P & ' of IIE, SIDCUL
CETP
236 Hindustan Fasteners Pvt Itd. , Eng. & 31.3.2028 0.05 O‘Sgc;)(;jlzﬁt;: fhig::]:’ 0.02 Through Pipeline network
Plot-20, Sector-7 Metallurgical Unit o : Cpé’TP g : of IIE, SIDCUL
237 Citizen Exports, Plot-23, Eng. & 31.3.2026 15 0\:11,{;;]1?0‘1,'[2&52: ﬁgl:le?:’ | Through Pipeline network
Sector-7 Metallurgical Unit ol ' C"é’TP g of IIE, SIDCUL
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: Only Domestic Effluent o
Parvatesh Packaging, Plot-25, | Others-corragated : L ? Through Pipeline network
238 SectorT boxes Not Applied 0 0.3 which dls?ose through 0.1 of IIE, SIDCUL
CETP
Oxford Plast India Pvt. Ltd., Other- Plastic 31.3.2029 0 15 O"ll]:f ]}?l)c;r.nesulc ifﬂu:;:’ 0.5 Through Pipeline network
= Plot-31, Sector-7 moulding = : which dispose throu : of IIE, SIDCUL
CETP
sag | Anand Precision Works. Plot- | Other-Assembly hopiiid ) | 0\:1:).::]1:1)3?;65:;2 i‘;‘lﬁ;" - Through Pipeline network
33, Sector-7 unit PP P ' of IIE, SIDCUL
CETP
. 5 Only Domestic Effluent, N
Chirag Enterprises, Plot-34, . G oy Through Pipeline network
241 Secior-7 Other-Job work Not Applied 0 0.08 which dispose through 0.05 of I1E. SIDCUL
CETP
Savvak Engineering —
. Others-Assembly 5 Through Pipeline network
242 Innovation Pvt. Ltd., Plot-42, Unit Unit is Closed 0 of IIE. SIDCUL
Sector-7
s 3 ; Only Domestic Effluent, T
AVS Lighting Solutions, Plot- . . N Through Pipeline network
243 43,44, Sector-7 Others-Led lights 31.3.2030 0 0.25 which dispose through 0.1 of ITE, SIDCUL
CETP
. : Only Domestic Effluent, . 2
Indian Ink & Chemical . 31.3.2024 (not AT Through Pipeline network
244 | | dusiries, Plot-45, Sector-7 | Oers PrmtInK | = o lied) 9 : i d‘f:pg;.;ﬂ“"“gh } of IIE, SIDCUL
245 Om Industries, Plot-46, Sector- Eng. & 3132033 0 0.5 O“r:]h}i’cl;c‘;lil;estéz fhﬁuegit’ 02 Through Pipeline network
7 Metallurgical Unit = : i : of IE, SIDCUL
CETP ’
Only Domestic Effluent, ;
Surya Polypet Pvt. Ltd., Plot- e Through Pipeline network
? 1.3.2 0.3 0.
246 47, Sector-7 Others-Pet Bottles 31.3.2025 5 which dispose through 03 of IIE, SIDCUL
CETP
MYRA TECHNO PACKERS Only Domestic Effluent, sy
247 | PRIVATE LIMITED, Plot- | ORer-Comugated | not Applied 0 0.5 | which dispose through 03 Through Pipeline network
Box of IIE, SIDCUL
47A, Sector-7 7 CETP ’
~ A

-
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; Only Domestic Effluent N
Sudratack Linkage Pvt. Ltd., _ e oas ’ Through Pipeline network
248 Plot-48.49, Sector-7 Others-Tractor 31.3.2025 0 3 which dl::pg;t:,through 1.5 of IIE, SIDCUL
. - Only Domestic Effluent, o
Maple Packaging & Logistics, Eng. & . e Through Pipeline network
e Plot-56, Sector-7 Metallurgical Unit| T o Applied ¢ 0.3 PR e Remies 033 of IIE, SIDCUL
1so | Empathy Phammaceuicals Eng. & 139026 . , 0‘:;{0?3’;3“;2 iﬁt‘;‘: o Through Bipeline nefwork
Plot-77, Sector-7 Metallurgical Unit - CpgTP ’ of IIE, SIDCUL
. . Other-Sheet Only Domestic Effluent, L
Rajhans Pressing , Plot-78,79, ; y e Through Pipeline network
251 Sector-7 cu:)Tegs,S:;,:;et White Category 0 4 which dl(s:pg;:’ through 2 of IIE, SIDCUL
: Only Domestic Effluent, I
Eco Pet Industries LLP, Plot- : 31.3.2024 (not s 5 Through Pipeline network
252 85, Sector-7 Others-Pet Bottles spplicd) 0.5 0.5 which dlscpg;; through 0.1 of IIE, SIDCUL
R ; . Only Domestic Effluent, e
Tulip Diagnostic Systems Pvt. | Other-Medical : A Through Pipeline network
#3 Ltd. , Plot-86, Sector-7 Device i o > 2 R = of IIE, SIDCUL
; Only Domestic Effluent
TVL Engineers PVT LTD, Autoparts : ’ Through Pipeli
4 : ugh Pipeline network
25 Plot.5, Sector-9 MBI ctrer 31.3.2027 12 2 which dlz;p];;; through 1 ngh[m, SIDCUL
Only Domestic Effluent,
Aurangabad Auto Engg. Pvt. Eng. & ipeli
255 ; . 31.3.2028 3 6 ich di Through Pipeline network
Ltd.,)Plot-7H, Sector-9 Metallurgical Unit which dlng;;through 2.5 of IIE, SIDCUL
Only Domestic Effluen
SM Chemtech Pvt. Ltd., Plot- Eng. & 31.3.2024 Y L iveli
256 P . ) . 0 1 Toh di Through Pipeline network
21B, Sector-9 Metallurgical Unit|  (applied) which dl::l:g;; through 0.5 of IIE, SIDCUL
TM Automotive Seating Ot Only Domestic Effl
Automobile, 31.3.2024 y Domestic Effluent, s
257 System Pvt ltd., Plot-1C, Sarvlel (Applied) 5 7 which dispose through 5 Through Pipeline network
ervicing, ie
Sector-11 _ Repairin_gg& PP 5 CETP of HE, SIDCUL
- / - é:k// /'+L’
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. other -Engine Only Domestic Effluent
Tata T Radiator Ltd, Plot- i ) "
258 = 0);;] ;e::ozrl : .t cooling system White category 0 1.5 which dispose through 2 Throu,g?; II;I p;llu[;t::r:;:v ok
’ assembly CETP 25
259 Federal Modegal Goetz India Eng. & 31.3.2029 0 2 O‘:Il])i’ci)(;Tesol;c ifﬂu:;‘t, 6 Through Pipeline network
Limited . Plot-46, Sector-11 | Metallurgical Unit R Z”F T‘; et ‘ of ITE, SIDCUL
M/s Tata Steel Processing and Only Domestic Effluent, _
—_— > Eng. & S Through Pipeline network
260 Distribution Ltd., Plot-57, Metallurgical Unit 31.3.2026 3 4 which dispose through 3 of IIE, SIDCUL
Sector-11 CETP
261 M/s Natesan Synchrocones Eng. & 31.3.2027 0 5 O\illl)i(c{l)‘:i?;es:;: fl;ii:l]:, I Through Pipeline network
Pvt. Ltd., Plot-67. Sector-11 | Metallurgical Unit i C”ETP of IIE, SIDCUL
M/s Tata Ficosa Automotive Only Domestic Effluent, _—
Others- S o Through Pipeline network
262 | Systems Ltd.. Plot-69, Sector- Aiismobile 31.3.2027 0 2.99 which dispose through 1.2 of IIE. SIDCUL
11 CETP
Only Domestic Effluent, o
263 | Puritech, Plot-23, Sector-IIDC | Other Fabriction |  31.3.2026 0 2 which dispose through 1 Tlmsaigh Pipeiiog etk
of IIE, SIDCUL
CETP
. Only Domestic Effl .
264 Kamal Industries, Plot-1, Eng. & 31.03.2029 0 1 whj':ch dlilzeisz throlttegit’ 1 Through Pipeline network
Sector-IIDC Metallurgical Unit| = " C‘;TP of IIE, SIDCUL
. . " Only Domestic Effluent,
Viney Corporation Pvt. Ltd.,, | Other - Wiring ; i Through Pipeline network
te
265 Plot-7, Sector-IIDC hamesses | V' Pite Category 0 2 Which o L of IIE, SIDCUL
; Only Domestic Effluent,
Abfahrt Solutios, , Plot-11, Eng. & S Through Pipeline network
; ; .01. -
e Sector-IIDC Metallurgical Unit HO0L2037 9 04 Witigh dl(s:pg;;lhmugh T of IIE, SIDCUL
) Only Domestic Effluent,
Perfect Sales Corporation, , . Sl Through Pipeline network
267 Plot-12, Sector-IIDC Other Applied 0 which dl(s:pE();: through 0.5 of IIE, SIDCUL
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. Only Domestic Effluent, i o
P.G. Copy Box Industries, Plot . . S ¢ Through Pipeline network
268 29, Sector-1IDC Other Not Applied 0 0.2 which dis‘p.nse through )1 of 1IE. SIDCUL
CETP
269 Jupiter Gases Pvt. Ltd.. Plot- [ Others-Refftling 31.3.2025 0 3 (E}:yc;)i:)[?;eﬁz ::h?:)fg':‘ 16 Through Pipeline network
38, Sector-11DC of Industrial Gases e : ’ CF]’ET‘ . : of IIE, SIDCUL
70 Sikand Limited. Plot- Eng. & 1139031 0 s O‘:r’}'l?’c? ‘;’]‘;ei:z iﬂteg? 5 Through Pipeline network
44.44A 45, Sector-1IIDC | Metallureical Unit e : C‘;‘ETP . of ITE, SIDCUL
: Only Domestic Effluent I
Omega Icehill Pvt Ltd. Plot- s o ’ Through Pipeline network
271 49, Sector-IIDC Other 31.3.2025 0 2 which dispose through 0.5 of IIE. SIDCUL
CETP
b7y | Polvhose India Pt Ltd.. Plot- | Others-Rubber |  31.3.2024 is s O‘E)i'cg Z’T;e?c im”;" 1 Through Pipeline network
50,51, Sector-IIDC goods Industry (Applied) : : 'Cpmf; o of I[E, SIDCUL
Himalayan Autoera (I) Pvt. : L
273 | Led, Plot-60,61,67, Sector- | Oters-Motar 31.3.2029 5 5 10KLD ETP with PST 4 Through Pipeline network
DG Vehicle Parts Treatment of IIE, SIDCUL
) Only Domestic Effluent
Dev Bhoomi Polymers (P) ; e ’ Through Pipeli k
274 G ugh Pipeline networ
7 Ltd., Plot-86, Sector-IIDC Other-Packaging 31.3.2027 0 0.3 which dispose through 0.2 of IIE. SIDCUL
CETP i
. Only Domestic Effluent
Himalaya Polytech Pvt. Ltd., | Others-Pet Botal > Thro S
275 2 b di ugh Pipeline network
Plot-93,94, Sector-1IDC Jar 31.3.2025 0 : whic:depess Gemgh A5 of IIE, SIDCUL
CETP ?
) Only Domestic Effluent,
276 MSS filteration engg process Othfers- _ 30.9.202'4 (Not 0 1 il Wi i Through Pipeline network
Pvt Ltd, Plot-95, Sector-IIDC |Automobile Filters Applied) CETP of IIE, SIDCUL
77 Jai Durgsa Ptackltirg,c Plot-96, |Others- P:‘ickagmg Uit s Closed 0 Through Pipeline network
actor- unit of IIE, SIDCUL
/N ()
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M/s. Chhabra Gas Suppliers, | Other-Medical Only Domestic Effluent, oh Pipeli
278 Plot-48A. Sector-IIDC Oxygen Unit 31.3.2032 0 1 which dispose through 0.5 Through Pipeline network
e CETP of IIE, SIDCUL
Transcon Power Pvt. Ltd, Plot- Eng. & Gty Dnbatic Etflugay, ipeli
279 1 Secron T el (] TE32026 0 1.5 which dispose through 1 Aigongh  (peline dictwork
s g CETP of [IE, SIDCUL
Transcon Power Pvt. Ltd. II Eng. & Only Domestic Effluent, ipeli
180 s g T Through Pipeline network
Plot-2&10, Sector-IDC | Metallurgical Unit| - "0%-2026 9 e which d'::pg,lﬁ;‘}““gh 1 of IIE, SIDCUL
; ; . ” Only Domestic Effluent, T
281 Kapil Enterprises, Plot-24, Eng.l& 13 1.3 .202'4 (not 0 0.45 which dispose through 025 Through Pipeline network
Sector-1IDC Metallurgical Unit applied) CETP ' of IIE, SIDCUL
Source Automotive Parts, Plot-| Others-Horn Quly Domestic Bifinent, ipeli
282 . 31.3.2025 0 1 which dispose thro T Pigline aebivork
30, Sector-IIDC Manufacture 'EPETP ugh 0% of IIE, SIDCUL
283 Lal .glﬁo;);naém Ji Industries, (():thers- Auto Unit is Closed 0 Through Pipeline network
ot-34, Sector-IIDC omponents of IIE, SIDCUL
B Only Domestic Effluent,
Maa Padmawati Steels, Plot- .
284 g Others-Assembly White 0 1 which dispose throu Through Pipeline network
85, Sector-IIDC o gh O of IIE, SIDCUL
. . . Only Domestic Effluent
Balaji Plastic Industries, Plot- | Others-HDPE y K Thr ipeli k
285 ’ 31.3.2028 0.5 0.2 which dispose through 0.5 ough Pipeline networ
4E, Sector-ITBT Bottle Cp’gTP $ of IIE, SIDCUL
Jiwan Plasto Metals Other- Plastic . Only Domestic Effluent, .
286 | Corporation, Plot-4F, Sector- Injection Not found in 0 0.8 which dispose throu Through Pipeline network
; occms Po gh 03 fI IDCUL
ITBT Moulding Unit CETP of IIE, 3
Tl i . Only Domestic Effluent,
Shri Sai Industries, Plot-4B Other-Plastic y Through Pipeli
, ’ i 3 peline network
281 Sector-ITBT moulding 3132028 0 2 which d‘ng";;““"“gh 1.3 of IIE, SIDCUL
y/d
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1 2 3 4 5 6 7 8 9
2gg | Bihani International Pvt. Ltd., | Other-Assembly [ . ..o 5.8 [ O"}']’i’ 'l? ‘;'_“ci:: ﬁ::l‘:;t 08 Through Pipeline network
= Plot-16, Sector-ITBT unit = ' s - ‘ of IIE, SIDCUL
CETP
Others- Only Domestic Effluent BT
Supreme Rollforms Pvt. Ltd. : Hest ? Through Pipeline network
2 2
289 Plot-72, Sector 11 Manufacturing of 31.3.2029 0 6 which dispose through of IIE, SIDCUL
Auto components CETP
290 Alluce Pharmaceutical Pvt. Other-Ayurved 31.3.2029 0 0.2 0‘:}3{0];1)3::3?;2 5111_110];2:’ 0.1 Through Pipeline network
Ltd., Plot-18, Sector-IIDC Division o ' P © of IIE, SIDCUL
CETP
Only Domestic Effluent ..
AMPP Auto Inovators, plot-9, e ? Through Pipeline network
291 — Others-Car mat 31.3.2028 0 2 which dispose through 1 of 1IE, SIDCUL
CETP
Obeetee Textiles Pvt. Ltd., . _—
292 | Unit-2, Plot-1A, Sector-2 Textile Unit 31.3.2025 19.08 3.02 % KTLD il 7 Thm“%h Fipeline eownk
(repeated in S.n 10) reatment of IIE, SIDCUL
Other-Plastic Only Domestic Effluent, .
293 |Kalki Udyog, Plot-16, Sector-7|  Injection 31.3.2025 0 0.7 which dispose through 0.5 Through Pipeline network
Moulding CETP of IIE, SIDCUL
Autocomp Corporation Panse Ene. & Only Domestic Effluent, .
294 Private Limited, Plot-35, 1 B .| 31.03.2025 1 2 which dispose through 1 Through Pipeline network
Sector-11 Meta lurglcal Unit CETP of HE., SIDCUL

* Total Avg. Quantity of Effulent discharged by the units to CETP (in KLD) = 2130.9 KLD

Abbreviations- PST Treatment- Primary,Secondary and Tertiary Treatment




Point No. (¢) and {g) of Para 6

9

e No. 16

Details of the CETP and Consent Status

Details of Treatment Units of CETP

i .| Total No. of Disposal of Treated
Name & Address of | Design Capacity Connected Consent status Secondary Effluent
CETP of CETP Industries Primary Level |Level Tertiary Level
Treatment Treatment Treatment
i Finally treated Effluent
Cnl!ectlon tank, o Ina'h b ’
ik Grit chamber, Chamb discharged into River
M7&Rainky Consent Validity Oil and Grease A t.m te];j Filter Feed Tank, |Kalyani and Some of
e L 4000 KLD 294 " trap, Uctivane Pressurised Sand |the treated effluent
(CETP Pantnagar) (Consent copy L Sludge Process), ; R
Equalization Filter Utilize in-House
Sector-1IDC, IIE. attached) tank. Pri Secondary Application like
SIDCUL, Pantnagar 4 i . Clarifier ﬁpp : * ;
(U.S Nagar) Clariflocculator Gardening/Green Field.

*Final Discharge Point of CETP is connected with Online Continuous Effluent Monitoring System (OCEMS).

*Regular Monitoring /Sampling of CETPs- Inlet & Outlet Effluent is being done by State Pollution Control Board (SPCB),
Central Pollution Control Board (CPCB) on Quarterly basis.
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UkecB N/ Enonment e 46RB, IT Park, Sahastradhara Road, Dehra o
F-mnil : msukpeb@yahoo.com, Phone No.-0135-26070

2 o

Letter No : UKPCB/HO/Con/C-48/2023/

Date: 0f)%|.2023
REGD. POST
To,
M/s Ramkey Infrastructure Ltd.,
(Formerly M/s SIDCUL, CETP, Pantnagar),
Sector-11DC, 11E, SIDCUL, Panatnagar,
Distt- Udham Singh Nagar.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Wa.ter
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)" of the “Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016 notified under
“Environment (Protection) Act, 1986” as applicable (to be referred hereinafter as Water Act, Air
Act and HW Rules respectively). :

CAFID -795  Application no. 2127415
CCA (Renewal)
Date :- 03.03.2022

CCA is hereby granted to M/s Ramkey Infrastructure Ltd.(Formerly M/s SIDCUL, CETP,
Pantnagar) located at Seetor-1IDC, IIE, SIDCUL, Panatnagar, Distt- Udham Singh Nagar
subject to the provisions of the Water Act, Air Act and Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and the orders that may be made
further and subject to following terms and conditions :-

Iz This CCA is granted for the period upto 31,03.2027 and valid for manufacturing of
following products with Capital Investment/Net Assets Values Rs. 143.0 Lakh:-

S, No. _ Last CCA Present CCA (Renewal)
Product Quantity Product Quantity |
) _ (Per Day) . (Per Day)
. Treatment of 4000 KLD Treatment of ’ 4000 KLD
Industrial Effluent | Industrial Effluent

2. Specific Conditions under Water Act ;-
(i) The daily quantity of effluent discharge (KLD) :-

- L Last CCA | Present CCA (Renewal) _1
‘Trade Effluent | 4000 KLD 4000 KLD |
Sewapge | 4000 KLD 4000 KLD |

(i) Trade Effluent Treatment and Disposal:- The applicant shall operate Common Effluent

Treatment Plant (4000KLD) consisting of primary/secondary and tertiary treatment as is
required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and
this Bouard has 1o be intimaied by fax/iphone/email with a report in this regard to be
dispatched immediately.

(ili) The treated effluent shall be recycled to the maximum extent. Quality of the treated

effluent shall meet to the following general and specific standards as prescribed under
Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Clean Environment and Heultllyl'\lye
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I — R e 1 J—
BOD (3days27C) | NI T exoeed 40°C in any section
Qil & Grense Temperature Not Lo excee of the stream within l5rl'l(:{<3.r5.tI .
downstream from the cfflucnt outlet |
T gl
Suspended Solids Net o EXF’_CE;;}_ e e o ZM Sl g
4 | Dissolved Solids (Inorganic) Mot to exc8ee_ ——— 5 BRI s
5 | Total residual chlorine | Nottoexceed | ~somg) ]
6 | Ammonical Nitrogen (as N) _Nottoexceed | 50 mg/l -
7_| Total Kjeldahl Nitrogen (as N) | Nottoexcced | T 2somg/l ]
8 | Chemical Oxygen Demand Nottoexceed | O2med
| 9 [ Arsenic (as As) Not to exceed — 0.0l mgl
10 Mercury (as Hg) ‘Not to exceed — —(‘J—Th ” T
11 | Lead (as Pb) Nolt to exceed e O.Sm o
12 | Cadmium (asCd) | Nolto exceed i #I— -
13 | Total Chromium (as Cr) Not to exceed . mE»j |
14 | Copper (as Cu) | Not to exceed 3.0mg
15 | Zinc (as Zn) Not lo exceed SOmed ’
16 | Selenium Not (o exceed 0.05mg/1 |
17 | Nickel (as Ni) " Not to exceed 3.0mg/l |
18 | Boron (as B) Nol lo exceed . 2.0mg/l
19 | Percent Sodium Not to exceed | ¥ o e
20 | Cyanide (as CI) Not to exceed 0.2mg/l —
" 21 | Chloride (asCl) Not to exceed | 1000 mg/I |
l 22 | Fluoride (as F) Not to exceed 2.0mg/l |
23 | Sulphate (as 504 Not 1o exceed 1000mg/| »
| 24 | Pesticides Not to exceed Absent |
25 | Phenolic Compound Not Lo exceed 1.0 mg/l ‘
(as CeHSOH) _ . |
LAII efforts should be made to remove colour and unpleasant odour as far as possible. |

The applicant shall provide primary freatment system to the domestic waste water and
discharge through CETP as per prescribed limit.

(iv) Sewage Treatment and Disposal:-

The applicant shall provide comprehensive Soak

Pit/Septic Tank as is required with reference to influent quantity and quality

3. Conditions under Air Act :-
(i) The applicant shall use following fuel and install a com
of control equipment as is required with reference

and maintain the same continuously so as

prehensive control system consisting
lo generation of emissions and operate
to achieve the level of pollutants to the following

standards :-
S. | Stack attached | Stack Type of * Fuel Emission/ |Emission
No with height Fuel Quantity | Noise Control [standards
(M¢t) Equipment not to
] ] . exceed
1. [D.G set | 4 HSD 20ltr/hr Acoustic -
(250KVA) x Enclosure &
[nos. | Stack L

In case qf sloppage of functioning of air pollution control equipment, production has to [.)e"
stopped immediately and this Board has 1o be intimated by fax/phone/email with q report in
this regard 1o be dispatched immediately.

(ii)

Noise from the D.G. Set and other source(s) should be ¢
enclosure as is required for meeting the ambient noise s
prescribed for respective areas/zones (Industrial, Comm
are as follows :-

LStandards J;lid_u_st_ri_aim-_c_a Eo_m_g;_erciﬁl Area
L Doy [ Night | Day | Night -

ontrolled by providing an acoustic
tandards for night and day time ps
ercial, Residential, Silence) which

P@@fi@
_Day | Nignt

Clean Envlrnnme_r_n-t-aﬁ. mufhuy L
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for Noise _'_____94 B

'e‘rﬁl Nmf: ‘“7—";“—‘ e _ tig""i Time | time | tim_e__,_“—r'?;e _%“&L__
i -— i . | MR 5

LIb(A) Le 7 65 ‘ 55 55 45

: | o

ay time : i VR i o ] RIS 1Y o I
rom 6.00 a.m. 101000 p.m., Night time; from 10,00 p.m. o 6.00 2.1

4. Conditions und
er Hazardous i - sment an
Movement) Biilee 31c » and Other Wastes (Managemen

d Transboundary

o 1:hc Factory Manager of MJs Ramkey Infrastructure Ltd. (M/s Sideul, CETP,
Imlt‘ll:.lgal]'), IE, Tehsil- Kichha, Distt- Udham Singh Nagar is hereby granlcd an

g :"-}lthunzation to operate a facility for collection and storage of Hazardous wasles.

(Il) The tlLlﬂ']Cll'iZ,a[ign s gl‘ﬂnled o Opl:l'ﬂw a t"m_‘.ilily for gﬁnura[ioﬂ, C(J”UCtiUﬂ and storage of
hazardous wastes within factory premises for following category of wastes =

b | Mode of Disposal

S.No. Category | Quantity of Waste for which
L (Schedule-1 & authorization is being issued

il Schedule-11) (MTA) -

I, | Schedule1-5.1 70 |Recyclable
2. [Schedule-35.3 500 [ SecureLand Fill |

(iii) The authorization shall be in force for the period upto 31.03.2027.
(iv) The authorization is subject to the conditions stated below and such cor
specified in the rules for the time being in force under Environment (Prote

\ditions as may be
ction) Act, 1986.

szrms and conditions of authorization :-
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under. _
(ii) The authorization and its renewal shall be produced for inspection at the request of an officer

authorized by the SPCB/PCC,

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC.

(iv) Any unauthorized changes in personnel, equipment as warking conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) 1t is the duty of the authorized person to take prior permission of the SPCB/PCC to close

down the facility.
(vi) An application for the renewal of an authorization shall be made as laid down under these

rules.
(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MoEF&CC or CPCB/SPCB from time to time.
5. This CCA is valid for operation of CETP (4000 KLD capacity) only.
6. Compulsory documents to be submitted by the Industry/Unit :-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016 and

Third Party Audit Report. .
(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage

Area,
7. Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

8, Competent Authority reserves the right to change/modify/add any time any condition of this
CCA.
9. Unit has to comply with the other general conditions as follows:-

Specific Conditions:
{2 The applleant, 3hall suomis audited balance sheet of the unit al the end of each financial year so that fee
submitted by the applicant could be assessed.
2. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform ete. as per
ra.‘:quumcnl o' momm'xg lhai" emissions and the same shall be open for inspection and use at all times by

Clean Environment und ulllly .i tylr:
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acilitate identification.
devices and production processes,
ontamination of surface water

the Board's staff. The chimney/stack attach
such as S-1, $-2 ete. and these shall be painte

3. The industry shall ensure interlocking of air po :

4. Solid wastes generated {rom the industry has to be dis
.bm‘licslground water/soil ete. does not take PF“W‘ ol of noise from its own source 50 a3 10 comply with the

5. The industry shall take adequate mensures (o contro
standards as may be applicable.

6. The applicant shall develop three rows of green be
Central Pollution Control Board.

7. The industry shall strictly adhere with the specifi
violation of stipulated conditions may attract legal ot
“Environment (Protection) Act and Rules made thereunder.

8. The industry shall ensure nll safety measures and shall undertake per
authority,

9. Unit shall ensure manifest system in Form-10 of Hazardous g, ey
Transboundary Movement) Rules, 2016 while disposing hazardous waste.

10. Hazardous waste should not be stored beyond u period of 90 days.

I1. The industry situated nearby the River Ganga and its tributaries shall ¢ :
disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies,

12. The unit shall strictly comply with the provisions of Water, Air & E () Acts A Rules/Notifications mece
there under, :

13. The unit shall strictly comply with the conditions of the Consent to Establish issued by the Board vide Ref.na.
UEPPCB/HO/NOC-430/06/786, dated 03.08.2006 to the SIDCUL, and shall submit compliance of the same
the Board Offiecs.

14.The unit shall provide Real Time Effluent quality monitoring system at the outlet point as per CPCB guidelines
and shall ensure real time data transmission to the CPCB & UKPCB.

15. The unit shall strictly comply with the order of the Hon’ble NGT time to time, regarding operation &
maintenance of CETP,

o/ displayed to |
lution control :
posed in manner so that €

I on the premises with plant speeics a5 suggested by the
ns issued with CCA order. Any

. and general conditio |
; . jons of Water Act, Air Act and

jon under the provis

jodical assessment by the competent

Wastes (Management and

nsure the treatment facilities and

General Conditions _

1. The applicant shall get analyse the samples of effluent/emission/hazardous wastes at least ance in a three
month from the laboratory recognized by the MoEF&CC and shall report to the UKPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of eftluent or gases emission or sewage waste {from the unit.

3. Treated waste water and domestic wasle water shall be disposed jointly at one disposal point. The applicant
shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant. -

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains ete. must be leak-proof.

6. The industry shall provide uninterrupted entry to the STP's/ETP's inlet and outlet points, Air Pollution ¢
equipment and stack for smooth sampling/monitoring ol efficiency of pollution control measures.

7. The industry shall provide “Inspection Book™ at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended o
occur in excess of standards laid down, such information shall be reported 1o the Board™s offices and all other
concerned offices. In case of failure of pollution control equipment, the production process connected 1o it
shall be stopped with immediate elTect. ‘

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack

ontrol

only.
10. In case of any damage (o the agriculture productivity, human habitation ete. by the operation of ndustry, it
shall be imperative to stop production in the industry with immediate eflect and such information shall be

Clean Environment and Healthy Life Style
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15,
16,
17,

- The applicant shal| apply before the 60

- The Board reserves the right to re

e

reported 1o Board's off .
§ offices. The ; . decided b
5 industry shall he I . : .h cases as decided DY
the Competent Authority. dustry shall be fiable 10 puy compensation also in such cases as

days of expiry of CCA or uny change in production types/ production

capacity/manufactyr . . i ;
pacity anufacturing Process/eapacity enhancement ele. or any change in eflluent discharge point Of

emission point,

voke/add/maodity il «d ¢ ion issued along with CCA, as may be
necessary, y any slipulated condition iss g

. The person ; opad o i
person authorized shall not rent, lend. sell, wansfer or otherwise transport the hazardous waste withoul

obtaining prior permission of the Board,

Any unauthorized change in personnel, equipment as working condition s mentioned in the application by the
patsony authorized shall constitute a breach of his authorization,

Itis the duty of the authorized person Lo take prior permission of the Board to close down the facility.

'l:!\r: authorization is valid for temporary storage of Hazardous Waste within premises only.

Th.c authorized agency shall ensure that on-line duta with regard to quantity and nature of hazardous chemicals
being used in the plant as well us air emission und waste generated within premises is displayed on Display
Board of size 6x4 feet outside the main fuctory gate within premises.

1is duty of the authorized person to ke prior permission of this Board to close and cleanup the facility for

treatment, storage and disposal of hazardous waste,

- The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in Form-4 on

: I . 5 ; i § i {
or before the 30" day ol June following to the linancial year to which that return relates.

20.1n no casc any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All spilizge

must also be safely collected and stored.

- Before the hazardous waste is stored or dumped in the facilily, applicant must conduct a detailed physical and

chemical analysis of hazardous waste sample and report 1o the Board,

- Dried hazardous sludge from the proeess in the plant shall be stored in double lined HDPE pit constructed

with R.C.C, or such material which does not react with the waste contained in it.

- The storage area should be fenced properly and Sign/Notice Board indicating *Danger” and *Hazardous® shall

be displayed at appropriate position both in Hindi and English,

- The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious

Moor under covered shed, Hazardous waste if required shall be sold only to Registered Recyclers/Re-
processors.

. In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous and Other Wastes

(Management and Transboundary Movement) Rules, 2016 shall be submitied to the Board.

(S.K. Pattnaik)
Member Secretary

Copy to: Regional Officer, Uttarakhand Pollution Control Board, Kashipur, Distt- Udham
Singh Nagar for information and compliance of the same,

MembewySecretary

ol
—T
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Annexur%ﬂL___ )

Point No. (f) of Para 6

1.Details of Units in IIE.Pantnagar which are not connected with CETP Pantnagar, 11E SIDCUL, Pantnagar, U.S.Nagar

Avg. Daily Water
Consumption (in KLD)

Detail of in-house ETP/Pre-

Avg. Quantity of
generated/Effluent

Mode of Disposal for Treated

15

Consent validity
§.No Industry Name & Address upto treatment Received at InHouse Effluent
Industrial Domestic ETP (in KLD)
1 2 3 4 5 6 7) 8
Digvijay Plastics And Allied Products ; 0 Reuse in process and Green
1 Pvi Ltd. Plot-73A. Sector-3 31.3.2025 8 3 15 KLD ETP with PST treatment 1 belt/Gardening purpose
Pilco Healthcare Pvt. Ltd Plot-28. Sector- " . Reuse in process and Green
2 | Applied 1.8 0.7 3 KLD ETP with PST treatment 0.5 it G RN
: 3 . Reuse in process and Green
3 |IVM Industries. Plot 31. Sector 3 Applied 4 1.5 10 KLD ETP with PST treatment 4 belt/Gardening purpose
Penam Pharmaceuticals Private Ltd. Plot-
4 40, Sector-3 Unit is closed 0 NA
Sun India Pharmacy Pvt. Ltd. Plot-44, R . 4G
5 |Sector-3 Not Applied 0.2 0.3 2 KLD ETP with PST treatment 0.15 euse In process and Lireen
belt/Gardening purpose
Tosc International (P) Ltd. Plot-47, R .
6 [Sector3 31.3.2028 1 2 2 KLD ETP with PST treatment 0.5 Znc inprovess i Geoen
belt/Gardening purpose
GS Pharmbutor Pvt. Lid. Plot-58, 59, 66, .
7 |67, Sector-3 31.3.2029 35 5 10 KLD ETP with PST treatment 7 Reuse npevecsend, Grecs
belt/Gardening purpose
Karolia Lighting Pvt. Ltd. Plot-69A,70, .
8 [Sector-3 31.3.2026 20 3 34 KLD ETP CUM STP with 15 Reuse in process and Green
PST treatment belt/Gardening purpose
Henkel CAC Pvt Ltd Plot-71,72, Sector- ;
9 3 31.3.2026 38 3.9 3 KLD ETP with PST treatment 3 Reuse i proctes andl Groen
belt/Gardening purpose
Ramijeet & Sons Plot-40C, Sector-3 .
10 31.3.2029 4 I 5 KLD ETP cum STP with PST i Reuse in process and Green
treatment belt/Gardening purpose
Gold Bakers And Confectioners Plot-68 -
11 [A3, Sector-4 Applied 5 1 5 KLD ETP with PST treatment 3 Reuse in process and Green
- _ belt/Gardening purpose
ﬁ&; /?«g,.-
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i ) 3 4 5 6 7 8
Vega Auto Asseseries Plot-22, Sector-4 R i s and Green
m | 30.9.2025 9.5 3 5 KLD ETP with PST treatment 35 ‘:‘;:,g‘afszz‘:; o
Sam Foods Pvt Ltd Plot-20. 21, 30, 31,
13 |Sector-4 Unit is closed 0 NA
Parksons Packaging Ltd Plot-23, ] Reuse in process and Green
14 |24.25.26.Sector-4 31.3.2025 7 40 10 KLD ETP with PST treatment 5 belt/Gardeniing purpose
Vega auto Accessories Pvr. Ltd. Plot-38, ) Reuse in process and Green
15  |Sector-4 30.9.2025 9.5 3 5 KLD ETP with PST treatment 3.5 belt/Gardening purpose
Narayan Industries Plot-45.52 Sector-4 Reise i 4G
. process and Green
16 31.3.2027 3 2 5 KLD ETP with PST treatment 5 belt/Gardening purpose
Eurasia Doordevices Plot-41, Sector-4 ;
» d
17 31.3.2028 4 1 10 KLD ETP with PST treatment 4 REWE v process and G
belt/Gardening purpose
Fincure Pharmaceuticals Ltd Plot-42, s -
18 |Sector-4 31.3.2025 3.5 2 4 KLD ETP with PST treatment 1.9 Keuce n provosy and Cimen
belt/Gardening purpose
Rane TRW Steering Systems Ltd. Plot- B TR Sl (G
19 46,47, 48, 49, 50. 51. Sector-4 31.3.2025 5 18 10 KLD ETP with PST treatment 2 Foe 1 PROUER SRR LR
belt/Gardening purpose
Bisleri International Pvt. Ltd. Plot-55,65, = }
20  |Sector-4 30.9.2027 222 7 120 KLD ETP with PST 60 Reuse in process and Green
treatment belt/Gardening purpose
CG Foods Enterprices (P) Itd. Plot- 77, .
21 |Sector-4 31.3.2026 120 15 15 KLD ETP with PST treatment 15 Reuse in process and Green
belt/Gardening purpose
Huhtamaki PPL Ltd. Plot-70, 71, 72, 73, 5
22 [Sector-4 31.3.2025 45 25 5 KLD ETP with PST treatment 48 Reuse in process and Green
belt/Gardening purpose
Sarita Handa Exports Pvt Ltd. Plot- 78, -
23 |Sector4 31.3.2028 5 5 60 KLD ETP with PST treatment 10 Reuse in process and Green
belt/Gardening purpose
Sapna Engineering Solutions Pvt Ltd ; .
24 |(Unit No. 2) Plot- 57 B, Sector-7 Applied 5 0.2 Only domestic waste, treated with 02 Reuse in process and Green
septic tank and soak pit : belt/Gardening purpose
IVAX Paper Chemicals Ltd, Plot- 7G ,
25  |Sector-9 31.3.2029 26.96 0.5 5 KLD ETP with PST treatment L1 Reuse in process and Green
belt/Gardening purpose

i
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1 2 3 1 S ¢ ’
: i s and Green
S Pharmaceuticals Plot-5A-4. Sector . . Reuse in process an
Tl i 31.3.2027 3 I | KLD ETP with PST treatment I Helt/Cardening plipese
Tata Motors Plot-1, Sector-11 2640 KLD ETP with PST 150 Reuse in process and Green
27 31.3.2027 400 350 - - belt/Gardening purpose
Vega Auto Asseseries Pvt. Ltd.. Plot- 10 KLD ETP CUM STP with 5 Reuse in process and Green
28 |20.21. Sector-4 30.9.2025 6 3 PST treatment belt/Gardening purpose
Sheetal Enterprises. Plot no.-CP-26. CTE A o i
. = Approved in Unit is under construction 0 NA
29  |Sector-City Park 16.5.2024
Madhubala Verma. Plot- 27A. 27B.
30 [Sector-2 Unit is closed 0 NA
s M/s Techno Industries. Plot-28A. Sector- . . 05 Only domestic effluent, dispose g NA
? SR ’ through septic tank & soak pit
P.B & Company. Plot-28A. Sector-2
32 Unit is Closed 0 NA
M/s EMDET Jameshedpur Pvt Ltd, Plot- 7 ;
: Only domestic effluent, dispose
33 |26. Sector-2 White Catego 0 0.2 ] » dIsp
SOF . i through septic tank & soak pit 9 Na
A. V. R Enterprises, Plot-21C, Sector-2
34 Unit is Closed 0 NA
V.M.F. Engineers, Plot-24D, Sector-2
35 iti
Unit is Closed 0 NA
Drink Tek LLP, Plot-25A. Sector-2
36 i
Unit is Closed 0 NA
Shubham Engineering Works Plot-40A,
37 |Sector-3 Applied 0 05 Only domestic effluent, dispose
through septic tank & soak pit 0 NA
Prosys Engineers Pvt Ltd Plot-68B,
38  |Sector-3 Unit is Closed
0 NA
Pearl Polymers Ltd. new unit
39 |manjushree 2 Plot-45,45A, Sector-3 31.3.2025 0 20 Only domestic effluent, dispose
through septic tank & soak pit 0 NA

L
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VMP Auto Fastners Pvt. Ltd. Plot-63B Unit is Closed 0
40 |1, Sector-3
Supertech Engineers Plot-27, Sector-3 , Only domestic effluent, dispose 0 NA
41 31.3.2025 0 through septic tank & soak pit
-29. Sector-3 NA
Heger Mowsomm Plob2%, Secor Unitis Closed 0
42
Kalakriti Infotech Pvt. Ltd. Plot-30. 3 Only domestic effluent, dispose 0 NA
43 |Sector-3 31.3.2027 0 through septic tank & soak pit
Sumedh Tools Pvt. Ltd Plot-32. Sector-3 Only domestic effluent, dispose NA
31.3.2024 0 8 : ; 0
44 -32Ms through septic tank & soak pit
Tulip Diagnostic Systems Pvt. Ltd. Plot- Only domestic effluent, dispose NA
5 White Catego 1 0.7 : : 0 e
45 |33. Sector-3 it through septic tank & soak pit
U. P. Telelinks Ltd. Plot-37.38.39. Only domestic effluent, dispose " -
46 |Sector-3 3132025 0 7 through septic tank & soak pit '
Ambashakti Glass India Pvt. Ltd. Plot- i di
47 |41, Sector-3 31.3.2028 0.5 1.5 Sty < serislic et diFpome 0 NA
- through septic tank & soak pit
Siddharth Alloys Plot-43. Sector-3
48 Unit is Closed 0 NA
Trend Setter Plot-46, Sector-3
49 Unit is Closed 0 NA
Bhushan Power Steel Ltd. Plot-48, 49,
50 150,51, 52, 53, 54. 55, 56, 57 Sector-3 Unit is Closed 0 NA
Special Cables Pvt. Ltd. Plot-60, 61, 62, ; .
S1 |63, 64. 65 Sector-3 31.3.2026 I 3s Only domestllc effluent, dlspn?e 0 K
through septic tank & soak pit
Roca Bathroom Products(Pvt)Ltd. Plot- Only domestic effluent, treated
52 168,69-B, Sector-3 31.3.2029 1.3 1.95 through 25 KLD STP & used in 0 NA
_ ‘ in -house application
Dipin Chemical Pvt. Ltd. Plot-17, Sector]
53 |4 Unitis Closed 0 NA
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Gluegum Colour Process Pvt. Ltd. Plot-
54 |18, Sector-4 Unit is Closed NA
Rudrapur Precision Industries Plot-33,
55 |Sector-4 Unit is Closed NA
i Systetic Metaling Plot-62 D, Sector-4 . 03 Only domestic effluent, dispose -
pP ’ through septic tank & soak pit
Model Industries Plot-62 E2, Sector-4
57 Unit is Closed NA
Semwal Engineering Co. Plot-62 E3, ; .
TY g 2 Not Applied 0.05 Only domestic effluent, dispose NA
. through septic tank & soak pit
Indaqua Engineers And Consultants Pvt. . .
Only domestic effluent, dispose
59 : % o 1.3.2025 . ’ .
Ltd. Plot-62 B, Sector-4 Il 5 through septic tank & soak pit A
R. K. Auto Component Industries Plot- ; :
Only domestic effluent, dispose
60 2 31.3.2027 0.5 ’ -
G211, Sectord through septic tank & soak pit al
S. M. Technosales(Pvt.)Ltd. Plot-62 . .
61 Sector-4c HossleREve )t o A Not Applied 0.04 Only domestic effluent, dispose N
’ through septic tank & soak pit A
RNA Auto Industries Pvt. Ltd. Plot-68
62 |Al, Sector-4 Unit is Closed NA
Pragati Udyog Plot-62 Al, Sector-4
63 Unit is Closed NA
Chitra Handicraft Plot-68 A-4, Sector-4
64 Unit is Closed NA
Triveni Towers Pvt. Ltd. Plot-10, Sector- ¢ 3
65 |4 Not Applied 01 Only domestic effluent, dispose
’ through septic tank & soak pit R
General Medical Equipments Plot-14,
66 |Sector-4 Unit is Closed NA
Eminent Power Friends Equipment Ol & . :
67  |Compamny Pvt Ltd Plot-14A.15, Sector- 31.3.2026 1 'y domestic effluent, dispose A
4 through septic tank & soak pit N

b
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Gimar Industries Plot-16, Sector-4
68 Unit is Closed 0 NA
Vivoxo Technologies Pvt. Ltd. Plot-19.
69 |Sector-4 Unit is Closed 0 NA
o Meera Industries Plot-27. Sector-4 — 1 Only domestic effluent, dispose o ik
T through septic tank & soak pit
The Vending Company Prop (Sahoul Onl : :
. y domestic effluent, dispose 0 NA
71 |Khurana) Plot-28, Sector-4 31.3.2027 1.2 through septic tank & soak pit
Priyadarshi Print-o- Pack Plot-29. Sector- Reuse in Green belt/Gardening
7 la 31.3.2025 4 3 KLD ETP with PST treatment 0.5 purpose
s Innovative Tech Pack Ltd. Plot-32. —— ; Only domestic effluent, dispose 5 -
Sector-4 = through septic tank & soak pit '
AP] Techno Cast Pvt Ltd. Plot-35. :
: Reuse in dG
74 |Sector-4 Applied 5 20 KLD ETP with PST treatment 3 cbtﬁ’é}a?éii?iz T:trp:;cn
e Quede Exports Plot-34, Sector-4 Aostied | Only domestic effluent, dispose o &
PP through septic tank & soak pit
» gam K:.:ma.r Industries Pvt. Itd. Plot-36, i - Only domestic effluent, dispose ¢ -
ector- PP “ through septic tank & soak pit
- Z)mcga Ice Hills Pvt Ltd Plot-37, Sector- 1132005 , Only domestic effluent, dispose 0 A
- through septic tank & soak pit
Metal Craft Engineerings (Formerly o . .
) ; nly domestic effluent, dispose
78 i i = : Applied 0.2 ?
:‘remler Pin Industries) Plot-38 A, Sector pplie through septic tank & soak pit 0 NA
29 ghytam :{a' Ecopack Inc (umr) Plot-39, Kot Rpiied 02 Only domestic effluent, dispose 0
RERE PP ’ through septic tank & soak pit L
80 g [:G‘?:g San& Company Plot-40, 31.3.2026 2 Only domestic effluent, dispose
eorac o through septic tank & soak pit o Wa
Pioneer polyleathers Pvi. Ltd. Plot- . .
Only domestic effluent, dispose
81 X 1.3.2025 19 .
43.44 & 53,54, Sector-4 31.3 iigheptio vkt & sl pi 0 NA
/ ///
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Time Technoplast Ltd.. Unit-2 Plot- P
( " v . -
82 |s6.64, Sector-4 31.3.2029 3 mly tinmtsll'(. effuent, dmpnf;(, 0 NA
through septic tank & soak pit
Time Technoplast Ltd. Plot-57.63. ; ;
Only domestic effluent, dispose
83 = 31.3.2028 4 4 0 NA
Hestop-3 through septic tank & soak pit
APPL Industries Limited Plot-58, Scctor-
84 |4 Unit is Closed 0 NA
AAAS Enterprises Plot-59 A-5. Sector-4 Only domestic effluent, dispose
85 31.03.2026 0.5 ; ; 0 NA
through septic tank & soak pit
Vijay Engineering Industries Plot-59A6. o ; 3
e nly domestic effluent, dispose
30.9.2 : P ; 0 NA
86 [59A7, Sector-4 3092023 3 through septic tank & soak pit
- Nikhil R Auto Plot-59 A-1, Sector-4 Applied 0.4 Only domestic effluent, dispose 0 NA
oe ' through septic tank & soak pit
i AP Aui_(; Innovators Plot-39A-2 & 59A- s | Only domestic effluent, dispose 5 NA
3..Sec08 o through septic tank & soak pit
89 gobc mefim Tndustries Pyt. Lad Flos- Applied 4 Only domestic effluent, dispose 0 NA
i Secaon PP through septic tank & soak pit
o0 P. P. Auto Innovators Plot-61., Sector-4 1103202 , Only domestic effluent, dispose . A
ekt through septic tank & soak pit
91 AP} ’}4"“0 Innovators Pvt. Lid. Plot-62, 31.03.2029 15 Only domestic effluent, dispose 0 NA
Sector - ’ through septic tank & soak pit
Hightech Engineering Plot-62 E-1.
92 |Sector-4 Unit is Closed 0 NA
Radha Madhav Corporation Ltd. Plot-66,
93  |Sector-4 Unit is Closed 0 NA
Narayan Creation Plot-68, Sector-4
94 Unit is Closed 0 NA
Technometals Plot- 68 A-2, Sector-4
95 Unit is Closed 0 NA
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Shanti Coils & Refregeration Equipment . NA
96  |Pvi. Ltd. Plot- 57 A, Sector-7 Unit is Closed 0
Ambica Industrial Gases Plot- 5 A-1, Not Anmficd o Only domestic ffluent, dispose " NA
97  |Sector-9 alTRpe * through septic tank & soak pit
Devbhumi Polymers Plot- 5 B-2. Sector-
98 |9 Unit is Closed 0 b
Malcoti & Associates Catering Services
99  |Pvt. Ltd. Plot- 5B-7 & 5B-8. Sector-9 Unit is Closed 0 NA
- gcikakl.; Engineers Pvt. Ltd.. Plot-6 B, 1B . Only domestic effluent, dispose 0 NA
ector- . through septic tank & soak pit
Narendra Precision Fastners Plot- 7E .
101 |Sector-9 Unit is Closed
0 NA
BST Textiles Mills Pvt. Ltd. Plot- 9, Only domestic effluent, dispose
102 |Sector-10 31.03.2027 14 through 15 KLD STP & used in 0 NA
in-house applications
SAG Rubber Industries Plot- 32. [IDC 5 =
- Applied 03 Only domestic effluent, dispose 0 NA
through septic tank & soak pit
Prazise Technologies Pvt. Ltd. Plot- 7A . ; s
i [caons &l - Applied i Only domestic effluent, dispose 5
’ through septic tank & soak pit Na
Remal Dass Ram Lal Plot- 5 B-3 . Sector- :
105 |9 31.3.2025 ) Only domestic effluent, dispose
through septic tank & soak pit 0 L
Vijay Engineering Industries Plot- 59 B- s
106 |1, Sector.4 30.09.2025 15 Only domestic effluent, dispose 0 .
through septic tank & soak pit L
Dighvijay Plastics and Allied Products
107 [Pvi. Ltd. Plot- 59 B, Sector-4 Applied | Only domestic effluent, dispose
through septic tank & soak pit i Na
Radheshyam tool and desi gn Plot- 5B-1,
108 [Sector-9 31.3.2025 0.5 Only domestic effluent, dispose
| through septic tank & soak pit 0 NA
Vinita Metal Pvt. Ltd. Plot-5B-4.5B-5,
109 [Sector-9 31.3.2025 I Only domestic effluent, dispose
through septic tank & soak pit 0 NA
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. AVS Auto Tech Plot-5B-6, Sector-9 g i ; 55 Only domestic effluent, dispose NA
1 PRie ) through septic tank & soak pit
. Manuraj Tooling Technologies Pvt. Ltd. 1132029 o | Only domestic effluent, dispose NA
T through septic tank & soak pit
i3 Jai Myt Plot2l B, Sectoe2 313.2025 0 0.5 Only domestic effluent, dispose NA
o ’ through septic tank & soak pit
3 Luman Marketing Plot- 25, Sector-2 o . 5 Only domestic effluent, dispose NA
o through septic tank & soak pit
Adyani Manufacturing LLP Plot- 24, 25. . Only domestic effluent, dispose NA
wh Sector-6 Applicd g 2 through septic tank & soak pit
Adarsh Polypack Hob-31.. Sostond Only domestic effluent, dispose
115 31.3.228 1 2 . 3 NA
through septic tank & soak pit
(16 ETEEL?R'E IRFERNATIONAL Biok 31.3.2027 I 55 Only domestic effluent, dispose NA
s SRR = : through septic tank & soak pit
Pritpal Singh & Co. Plot- 64. Sector-6
117 Unit is Closed NA
Hardev Batteries Plot- 65. Sector-6
118 Unit is Closed NA
Unique Techno Solutions Pvt Ltd. Plot- : .
119 [14,15,16 Sector-6 30.9.2024 0 2 Only domestic effluent, dispose
through septic tank & soak pit L
Jiwan Plasto Moulds Corporation Plot- ; .
120 |26, Sector-7 Not Applied 0 08 Only domestic effluent, dispose
through septic tank & soak pit NA
M/s Ganpati Gases Plot- 82, Sector-7
121 Not Applied 0 | Only domestic effluent, dispose
through septic tank & soak pit NA
chitra Handicraft Plot-68 A-4, Sector-4
122 i
Unit is Closed
ose NA
Gadget Box Retail. Plot- 14, Sector-7
123 Unit is Closed
NA

i
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Hemant Industries Plot- 29, Sector-7
124 Unit is Closed 0 NA
Roshan Industries Plot- 37. Sector-7
125 White Category | Only domestic effluent, dispose 0 NA
. through septic tank & soak pit
Shri Ganesh Glass Industries Plot- 72.
126 |Sector-7 Unit is Closed 0 NA
Shakti Polymers Plot- 13A. Sector-10
127 Unit is Closed 0 s
128 Shanu Enterprises Plot- 16, 1IDC White ' " Only domestic effluent, dispose 0 NA
ite Category through septic tank & soak pit
Puri Electronics Pvt Ltd. Plot- 53. 1IDC - ;
129 Applied 2 Only domestl.c efiyent dISPDFE 0 N
through septic tank & soak pit
Om Sai Motor Industries Plot- 64, IIDC Only domestic effluent, dispose 0 NA
130 White Category 2 through septic tank & soak pit
Apex Industries Plot- 15, IIDC Applied for white i's Only domestic effluent, dispose 0 NA
15 Category ’ through septic tank & soak pit
Rudrapur Tubes India Pvt Ltd. Plot- 57,
132 |uDC Unit is Closed ] NA
Savvy Engineering Plot- 4C, ITBT — 02 Only domestic effluent, dispose 0 NA
133 ot-AppU ' through septic tank & soak pit
Nuziveedu Seeds Pvt. Ltd. Plot- 1,2, ) Only domestic effluent, dispose
134 [ITBT Applied - through septic tank & soak pit " hA
s Salasar Synthetics Plot- 9A, Sector-4 Kot Aipptied ) Only domestic effluent, dispose 0 N
through septic tank & soak pit A
Biolasti r : 26, . ) )
52 iolastic India Pvt. Ltd, Plot-46, sector-3 _ i Only domestic effluent, dispose "
= ) through septic tank & soak pit N
Luman Inovations Pvt. Ltd., Plot-58, Only domestic effluent, dispos
, dispose
137 |Sector-4 31.3.2025 2 through septic tank & soakppit 0 NA
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Luminious power Technologies Pvt. Ltd, Only domestic effluent. dispose
138 |Plot-CP-17, Sector -city park 31.3.2029 2 18 n yth[)m ] ;;Klu; S:TP pos 0 NA
rough D!
SV Plastic and Metals Pvt. Ltd.. Plot-7E. ;
: Only domestic effluent, dispose 0 NA
139" [Sectord 4132023 v B3 through septic tank & soak pit
40 Mahalakshmi Polypacs, Unit-2, Plot-62 Only domestic effluent, dispose 0 NA
Al Sector-4 31 ,3.202§ 0 2 thirough septic tank & soak pit
KPI Assembling, Plot-6B. Sector-1 ) Only domestic effluent, dispose P NA
14 White Category 9 03 through 15 KLD STP
Deep Steels, Plot-6C. Sector-1 ) Only domestic effluent, dispose 0 NA
142 Not Applied 0 0.2 through 20 KLD STP
Shree Krishna Vanaspati Industries, Plot-
143 |6A. Sector-1 Unit is Closed 0 NA
Roquette India Pvt. Ltd.. Plot-12. Sector- 4000 KLD ETP with PST Treated Effluent discharged to
144 9 31.3.2028 4472 75 Treatioent ) 3638 River Begul/Kalyani.
* Total Avg. Quantity of Effluent generated by the unit except M/s Roquette India Pvt. Ltd., Plot-12, Sector-9, IIE- -Pantnagar = 519.66 KLD
Abbreviations- PST Treatment- Primary, Secondary and Tertiary Treatment
NA-Not Applicable
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2 Details of Units outside the IIE, Pantnagar (Within the Catchment area of River K319|63|I]
Avg. Daily Water Avg. Quantity of )
lidi Consumption (in KLD) Effluent Mode of Disposal
S.No Industry Name & Address Consent Validity Details of In-House ETP Generation/Effluent for Treated
e Received at In-House Effluent
Process | Domestic ETP (in KLD)
1 2 3 4 5 6 7 8
Bharat Heavy Electricals Limited, Component Recycled into
1 Fabrication Plant, Kichcha Bypass Road, 31.3.2025 2 12 5 KLD ETP with PST Treatment 2 process application
Rudrapur, Distt. U.S. Nagar
Singh Traders, Vill-Lohari, Gangapur, . Recycled into
3 ; 3 N
2 Rudrapur, Distt. U.S. Nagar 31.3.2026 3 0.7 20 KLD ETP with PST Treatment process application
Agrawal Highway Motors, Kids Planet School 31.3.2024 ; ; .
3 Road, Behind Gola Ganpati, Rudrapur, Distt. | (Renewal not 05 o5  |0-SKLDETP/Setteling Tank with ACF 03 Recycledinto
U.S. Nagar applied) &PCF process application
Allied Waste Service, Village - Fulsunga P.0. - .
: Transit Camp, Rudrapur, Distt-U.S. Nagar Unitis Closed 0 NA
ALP Aeroflex India Private Limited, Khasra
5 No-89/2, 83/9, Village-Fazalpur Mahraula, 31.3.2026 6 7 10 KLD ETP with PST Treatment 3 Recycieduto
Bilaspur Road, Rudrapur, Distt-U.S. Nagar process application
Amit Autocars Pvt Ltd,, Plot no.-43, Ward no.- 5 KLD ETP i i i
6 L /Setteling Tank with ACF
12, Rudrapur, Distt-U.S. Nagar 313.2028 2 1 ApeE 2 Recycledinto
process application
Amit Autowheels Pvt. Ltd.,Fazalpur Mahrola,
7 Opposite AN JHA College Rampur road, City- 31.3.2027 2 1 5 KLD ETP/Setteling Tank with ACF 9 Recycled into
Rudrapur, Distt.-U.S. Nagar &PCF process application
st
Hee




Ansh Modling, Teen Pani, Kichha Road, i Only domestic effluent, dispose
31.3.2027 0 0. + CA8P03
8 Rudrapur, Distt.-U.S. Nagar ! through Septic tank & Soak Pit g o
Asa Automotive, Fulsunga, P.O-Transit Camp, . Only domestic effluent, dispose
9 Z White Cat !
Rudrapur, Distt.-U.S. Nagar nelategory 9 1 through Septic tank & Soak Pit 9 NA
10 Balaji Auto Links, B 8, Kichha Bypass Road, 31.3.2027 05 1 1 KLD ETP/setteling tank with ASF & 05 Recycled into
Rudrapur, Distt.-U.S. Nagar = ) PCF : process application
Chauhan Polymers, khasra no . 104 min-vill- only domestic effluent, dispose
i Phulsunga, Rudrapur, Distt.-U.S. Nagar 3142028 0 02 through Septic tank & Soak Pit b NA
12 Dashmesh Polymers, Khasra no.-252, (lfelriﬁ:l? :ot 0 1 only domestic effluent, dispose 0 NA
Phulsungi road, Rudrapur, Distt-U.S. Nagar applied) through Septic tank & Soak Pit
13 Eltek Industries, Teen Pani, Shukla Farm, (P?ein;zﬁglz :ot 1 1 only domestic effluent, dispose 0 NA
Rudrapur, Distt.-U.S. Nagar applied] through Septic tank & Soak Pit
Essem Auto Electricals Pvt Ltd.,B 12, ot descsiaatt di
14  |Industrail Estate, Kiccha Bypass Road, 31.3.2027 0 1 i e S:p;ceta:l?gsézgz’i: 0 NA
Rudrapur,Distt-U.S. Nagar
Geet Polymers, 3, Industrial Area, Kichha -
2 tis C
5 Road, Rudrapur,Distt.-U.S. Nagar UitieClodgl 9 NA
Goodluck India Ltd., Shri Shyam Baba Rice
16 Mill Compound, Kichha bye pass road, Unit is Closed 0 NA
Industrial Area, Rudrapur, Distt.-U.S. Nagar
Gupta Steel Works, B-13, Industrial Area,
; . 31.3.2024 only domestic effluent, dispose
-U.S. 0.
17 gl::ahra bye pass road, Rudrapur, Distt-US (Applied) 9 1 through Septic tank & Soak Pit g A
Hindustan Traders, Kh.no.-619/1, Teen T T |
18 Paani, Kartarpur road, Rudrapur, Distt-U.S. 31.3.2027 1 2 g Fe e’ CIaposs 0 NA
Nagar through Septic tank & Soak Pit
— P
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1 2 3 g
Jai Gurudev Industries, C-19/20, Industrial only domestic effluent, dispose NA
19 Estate, Kichha Bypass Road, Rudrapur, Distt.- 31.3.2026 0 2.5 through Septic tank & Soak Pit
U.S. Nagar
20 Jai Isht Dev Industries, Village-Bagwara, Unit is Closed NA
Kichha road, Rudrapur, Distt.-U.S. Nagar
Iail‘aai Global, Plot no. B*ZZ, IndusFria] Estate. 5 ﬂnly do mestic efﬂue“t' dispose NA
21 Kichha Bypass Road, Rudrapur, Distt.-U.S. 31.3.2026 0 through Septic tank & Soak Pit
Nagar
22 Janitor Therapeutics, kh‘e‘t no-56-vill- Unit is Closed NA
Phulsunga, Rudrapur, Distt-U.S. Nagar
Kamdhenu Rice Mill, Kh. No.-339/1/3,Kichha only domestic effluent, dispose
3. 2 2 ; NA
e bye pass road, Rudrapur, Distt-U.S. Nagar 132028 9 ¢ through Septic tank & Soak Pit
. - only domestic effluent, treated
g |SumErAuiwtisds RavaeLIn LI/, 313.2026 35 15  |through 60 KLD STP and used in in- NA
Kichha Bypass Road, Distt-U.S. Nagar A
house applications
Leftover Industries,279, Near Shiv Shakti
25 Dharma Kanta, Village- Fulsunga, Rudrapur, Unit is Closed NA
Distt.-U.S. Nagar
Lumax Ancillary Limited, Kichha Road, ) only domestic effluent, dispos
26 : : White Catego 0 2 pose
Teenpani, Rudrapur, Distt-U.S. Nagar eory through Septic tank & Soak Pit NA
M/s Paxton Industries, Khasra No. 56, ) )
27 Fulsunga, Near Shiv City Colony, Teen Pani White Category 0 0.2 only domestu': effluent, dispose NA
Road, Rudrapur, Distt-U.S. Nagar through Septic tank & Soak Pit
M/s Ramdas Enterprises, Kh. No.-443/1,2,3,4,
28 Near Mandi, Kichha Road, Rudrapur, Distt.- Unit is Closed
U.S. Nagar NA
M/s Sukhmani Plastics, Ground Floor, A-160,
29 |near Gurudwara, Kichha bye pass road, 30.9.2024 0 01 only domestic effluent, dispose
Rudrapur, Distt.-U.S, Nagar through Septic tank & Soak Pit NA
Mahi Enterprises, Khasara No. - 86, Shukla
30 Farm, Kartarpur Road, Rudrapur,Distt.-U.S. itia
—— Unit is Closed NA




1 2 3 4 966_ _ 6 ls/'j
Manav Plastic, Plot no. 20/1, lndusftrial Area, ;1.3.20122 ’ o1 only domestic effluent, dispose NA
31 Kichha bye pass road, Rudrapur, Distt.-U.S. ( enewa not . through Septic tank & Soak Pit
Nagar applied)
32 Mars lnt.:lustries. Khasra No-193-Village- Unit is Closed NA
Fulsungi, Rudrapur, Distt-U.S. Nagar
M/s Emonte Enterprises, Plot no.-1 2, Khet no- .
33 212/1,vill.- Fulsungi, Ganga pur road,- Applied 0 1 only domesti? effluent, d1sp<;§e NA
Gangapur Road, Fulsungi, Rudrapur, Distt.- through Septic tank & Soak Pit
[LS Naear
Nainital Traders, khasra number -310 s
; ' Unitis Cl NA
34 Fulsunga, Rudrapur, Distt.-US. Nagar nitis Glosgd
Nishant Packaging, khata-405-vill-phulsungi, -
NA
3 Rudrapur, Distt-U.S. Nagar Unitis Closed
Nuskill Coaters LLP, plotno .1 and 2 vd vic effuent:di
36 | Industrial area kichha road, Rudrapur, Distt{  31.3.2028 0 1 b At EpEIL brmce NA
US. Nagar rough Septic tank & Soak Pit
Om Bapu Agro Industries, Khasra No. - 133 ; :
37 |industrial Estate, Kichha Bypass Road, 31.3.2027 0 2 oy dameitic effineds; dixpore NA
Rudrapur, Distt-US. N through Septic tank & Soak Pit
38 Pashu Ahar Nirman Shala, .Ne.ar BHEL, Kichha 30.9.2028 0 2 only domestic effluent, dispose
Bypass Road, Rudrapur, Distt-U.S. Nagar through Septic tank & Soak Pit NA
39 iashi.llapa;a Nath Bl}ola Prasad, 8/2, Industrial 31.3.2026 0 1 only domestic effluent, dispose
rea,Rudrapur, Distt-U.S. Nagar through Septic tank & Soak Pit NA
R and N Techauto Industries Pvt Ltd, Plot No. -
40 |84, Fulsungi, Gangapur Road, Rudrapur, Distt{  31.3.2028 0 3 only domestic effluent, dispose
U.S. Nagar through Septic tank & Soak Pit NA
Sai Industries, Plot no.-9/2, Rud istt.-
41 US. Nagar /2, Rudrapur, Distt. 31.3.2028 0 2 only domestic effluent, dispose
through Septic tank & Soak Pit NA
Vs 7
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Sal Automotive Ltd.,11 A, Tehsil: Rudrapur, only domestic effluent, dispose
42 : ' 31.3.2 wHee CUBHERE NA
Distt.-U.S. Nagar Ll 0 b through Septic tank & Soak Pit
43 Satyadev Industries, 06, Phulshunga 31.3.2026 0 1 only domestic effluent, dispose NA
Tehsil: Rudrapur, Distt.-U.S. Nagar SR through Septic tank & Soak Pit
44 Shree ln‘dustries, l{has..ra No.101-Village- Unit is Closed NA
Fulsungi, Rudrapur, Distt.-U.S. Nagar
45 Shree Subh Poly Plast(Unit-I1), khasra no- Unit is Closed NA
15/1-vill-fusungi,Rudrapur, Distt-U.S. Nagar
Shree Trupati Enterprises, Kh. No.-619/1, . NA
46 Teenpani, Kartarpur road, Rudrapur, Distt.- Unit is Closed
U.S. Nagar
Siddique Traders, Kh No- 619/1, 628/1, _ Recycled into
47 Kartarpur Road, Teenpani, Rudrapur, Distt.- 31.3.2025 7 1 10 KLD ETP with PST Treatment process application
U.S. Nagar
Sidi India Pack Pvt. Ltd., Ram Garden, Shimla only domestic effluent, dispose i
48 :lahadur, Transit Camp, Rudrapur, Distt.-U.S. 31.3.2026 0 1 through Septic tank & Soak Pit
agar
Singh Plastotech Industries, Vill-Bhagwanpur, 182026 0.2 1 only domestic effluent, dispose NA
H Kashipur road, Rudrapur, Distt-U.S. Nagar o ’ through Septic tank & Soak Pit
Soltex Petro Products Limited, Plot No.C 10 . o
: . only domestic effluent, dispose
50 ;r:; ; i;:z‘izpmur Listt;tg,;{x;i:; II'3y Pass 31.3.2027 0.5 0.5 through Septic tank & Soak Pit NA
Unitversal Plasncs., Flot No. 611/ 4/3nxin, Nexy 31.3.2024 only domestic effluent, dispose
51 Nexa Shoroom, Kichha By Pass Road, (Applied) 0.5 1 through Septic tank & Soak Pit NA
Rudrapur, Distt.-U.S. Nagar
V Stich, Khasara No. - 287 Min., Village - only domestic effiuent, dispase
52 Ful , PO - i , , Distt.- i
ngs;l;;: rPO Transit Camp, Rudrapur, Distt. Not Applied 3 3 through Septic tank & Soak Pit NA
Abbreviations- PST Treatment- Primary,Secondary and Tertiary Treatment

ACF- Activated Carbon Filter, PCF- Pressure Sand Filter

NA-Not Applicable I~
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Annexure No. 18

Vil gmail com

™| erafay s s 2
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Prtbor e, oy Ysrer R, sonis o v
TATWT YRR (v Prdeiern o ) GuyR, e smilic srr, Ae- 203153

v ;}3‘(9 ‘7;7:,565? ‘.‘f;‘ﬂ/xky /,‘"é/»‘&‘ :92/4/].,:;02’/

aror
Aan ) it g [ 7]
TR IR, |6 g |
TR e Ry,
FUIRIE SR
frr— Mo_owNodlo f{IRI_O.A. No. 446/2023-Rambabu_Vs Nagar Nigam

Rudrapur & Anr. @ g ) qiRT ey 1% 16.08.2024 9 ar-[ara=
ST YU RN D W+ 3 |

SRIF fAwas amud srfem g=id 2141 / Tosiodl0 / 2024—25 f2iw
05.11.2024 Td #10 T0SM0L0, =15 R gRT MR MY [T 446/2023-Rambabu Vs
Nagar Nigam Rudrapur & Anr. f3i 16.08.2024 & &9 W HEX @Td HE1 & [
TAE # AP TR A Frpe A T 2660 MLD WA T SwaRa gU @
SN T A7 yaifed = e § | " woshodio @ PN W 9FUE SEERiETR §
TR T FEE ¥ gRIAT FEgR TR ¥ gk @ W@ sl T8/ wemh T8 i
iR %@ e & WeE ¥ adorvedlo vwodlodto Fmfor sanfe & ol @1 wrewaH
faz=a @R National Mission for Clean Ganga (NMCG), ¢ el &Y %o ma 2
adhed @& ARrid dearet T F AR W@ 22 92 Arel @1 T amawn, o1 T
vHodtodio @1 fAmfor (39 ano:»ﬁo) 01 7 & uftq R & fAmion, weiin 3=
T4 03 T gvewHIfeve uffgT wym wﬁﬁwmm%lmaﬁwﬁa
GIRGEET) 3soe4aﬁﬁzi’lwm¢ﬁhmﬁr$mwoaoﬁowmﬁ

HraR a1 @ B ARWT B qr S| \k
é_%/

S e
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F. No. pr-12011/2/2024-0/0 ED(PROJECT)NMCG
AR IRTR
oy wifaw ATy
orer <imere, =T QR wad T /AT R
g e T v
gl Tl SR e e e R T,
Prae g, ¢ R&f - 110001,

Rrriar: 16 MR, 2024

Ja i,
‘The Program Director
SMCG. 105, Rajpur Road. Near RTO Ofice,

Dchradun, Uttarakhand-248001

fus discharging scwapc into ri
& pumping stations in ¢

Subject: DPR for I&D ofdra ver ICalyani at Rudrapur along
with provision of STP listrict Udham Singh Nagan,

Uttarakhand.

Decar Sir,
mi Gange /1&D & STP dated

MCG/Nama
390.64 crore

at an cstimated cost of Rs.
i Gange Programme.

This is with reference to your letler no 269/S

27.06.2024 vide which NMCG has received the DP'R
for the mentioned subject for considerations under Namam
2. NMCG has examined this DPR and madc some observations. The obscrvations arc

annexed as Annexurc-1.
g this DPR, with request lo incorporate observalions as per

~3.7 7 NMCG is relumin
he carliesl.

Annexure-I and resubmit the revised DPR att

proval of Competent Authority.
HagIy,

@1 vl THR)
PRz @ @), TreEdi

Building. 4" Floor, Uttarakhand

4. This issues with the ap|

W

Encl: Annexure-l

Copy to: :
1. Secretary, Drinking Watcr, Govl of Uttarakhand, New
Secretariat, 4, Subhash Rd, Dehradun-248001
2. Managing Dircctor, Uttarakhand  PeyJal  Nigam,
Uttarakhand-248001
Copy for Internal information:
PS to DG/ ED (Project), NMCG.

11-Mohini Road, Dechradun,

Page 10f5
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® 05944-250747, Mo 9-11|1rm°3
E-malnamamigangeusn@gmail

i o, SaRrave Yawe A, SuEiie TN
mﬁaﬁzwﬁm%ﬁhm%mﬁ)wﬁmﬂmw fori— 263153

wAiw / T T EweE o/ @~ £ 012024
TR AT, SO
TR A e, 99 BN |
SEARTR | IE g

ﬁ;w— HFA_TA0WI0EI0 EIRT_0.A. No. 446/ 2023- Rambabu Vs Nagar Nigam Rudrapur
& Anr. @ T ® QTR amewr fRA1E 22.12.2023 & 30T 3T ST
B D T A |

HEICY,

Swad Rvgs s wafera u=is 1094 / T10SH0E10 / 2023—24 fRAATH 29.12.2023
T4 1095 / TA0GN0EI0 / 2023—24 f&=id 30.12.2023 & BA H faTid 02.01.2024 & g 43®
# urd (e & BW A AR @ wE & F ad E F vegR weR A faen are e
40 MLD ¥Iaw fas1 Su=iRa gU & weurfl 5€) % yarfed 81 X1 & | A gHoshodio &
e R SAuT FEARiETR ® TR T ardwn § gedfdd SRR TR 9 Farfed @1 el
Fea TE) /dearh) T8 § iR @ T A ardorvedlo wodlotio R swnfe wr
T GIHE GAR fHY 9 BT ST AgET HE 19/SE-CD US NAGAR/2021-22 f&HTE 15.9.
2021 & =TT M/S NIS Engineers India PvT. Ltd., New Delhi RT a1 ST &1 8 | M/S. NIS
Engineers India Pvt. Ltd., New Delhi @ BRI GVl T4l & unvcnaleﬂﬂ# %@ 02 Rwe A
T J—
RrFe 01— TeX 9§ e areh T 184 BIA-aS) ferdl el 78 A Rl 1 37
ATl / mﬁﬁaqmﬁﬁmﬁq@?;ﬁwmBankScwcercm?f'
mmmw?ImﬁﬁmmWMﬁmﬁRehabmmm
Bank Sewer Line 8T8 WM [d sMaeasmarqaR daw ufeT ®Req &1 Fmfor #vd g9
w1 ¥ a9 e waF B e @ R | g6 el o g st T8 7 A
AR vd @t 8 @ uguT W ¥ ol gl | e fAdew & sria S AT
¥ - Rs 222685.63 Lakh (Centre Share - Rs 99671.33 Lakh, Rchabitation cost- Rs 122949.67

Lakh, State Share- Rs 64.63Lakh)
frFeq 02— BTl 41 B WER B aE% IR @ AHIY Tap TR TH UG AW FAA @

Wﬁmmwmﬁﬁqﬁﬁmﬁmmwmm@w

3 yarfed by SO, TH Tl L) TER @ 4e] W98 § Sl U T A W
aaaﬁqﬁmsﬁmmwﬁmﬁmﬁmmﬁaﬁ%mwﬁaﬂéwaﬁ
2| e & aieifire & W I ael gfYd Ia @ STP @1 Brd wierar W fauwdd wra
Q3T | S99 RAdeq @ I AT ST & —Rs 91941.43 Lakh (Centre Share - Rs 91876.80

Lakh, State Share- Rs 64.63Lakh)
Rid 10.06.2022 H1 FTER! HEly HEAfie TR &1 Jemeran A g% Rren 7m |l

SftiE TR # 9% (o @ BrigT Werd) ¥ SWIEd aMl fAeed] W Tl H T
Ry Rrefrerd Terea gR1 o'l 1 6 SR ved fee d Feamfl 76 @ S
et U @9 ST BT Rehabitate fFgT ST 81 Wi @aeiR® gfe © Sfaa =8 € @

202 "EY TR TA W A AT R, @ P GUEA G R
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AT B Rehabitate & 3 a,
e ahl‘tale H yufs T T e T x5 ¥ G
feem B W@ e o o o FRAT Envi .
S IDr g % ‘E?[ E’T?T | Environmental Compensation q
¢ 9 mimzmﬁmmjuvcnalcm%ﬁmﬁmwﬁ
o I TR T o B 32w o qof
lmmﬁﬁRejuvmaleWﬁ%@W fFeed W & @rdare=1
TR X 30 Ffed & U6 3376/ M T BeAh /a7 RAE 02112022
BN IR TR & I SRRA T W R | @ @ e ek
mngwmmmmlelTRomkccﬁww
T W A D A FEw R W sw B wE A g et @ 99 338/
?ﬂﬁ T T / 07 A 27.01.202309 U=id 518/ WA 1 ST / 09
=@ 14.02.2023 (BT iy ) ERINT Roorkee A T #nf 2w i &
%?_T, Mr. Arun Kumar. F. ASCE, F. THA, FIE Professor, Hydro and Rencwable Encrgy Department
(Formely AHEC), Indian Institute of Technology, Roorkee-247667 & 3 ufta femr T
R w7 § 10" a9 FAR BT RAMG 02,04.2023 @7 w781 &1 Wieiid [em
T TaT & U wafag UHiG HRED/C-56/ Dated April 21,2023 T 30+ RUE g
Tt & -9 g O @ A, R 9@ gRT MICRO TUNNEL @ fAsior &
W B TE ¥ | AH A 36 LAY D UG 1484 / T T wearfl /12 faTwiw
26.04.2023 TR M/s. NJS Engineers India Pvt. Ltd., New Delhi @] MICRO TUNNEL W T4
Ao TR B ¥ U3 W 5 wan) 9@ @ $9 H M/S. NIS Engineers India Pyt
Lud., New Delhi ER1 Y ST G1d NISEVRudrapur/2023/3728 f&® 23-05-2023 T
Preliminary Report ST @1 TS B
MICRO TUNNEL 3 Sewer Pipe 4-5 W0 181 ol & <1 fIomd o @
e fn T &) $ER A @ W YW & B HRT T MICRO TUNNEL % T
JFAF B B PR Sewer Line DT Td SHST AR FRAT A e €M
MICRO TUNNEL ¥ ) fra—drg & ¥ eid a4 W frgd dearll 78 &1 Jare
HISE B @ JATEAT & | Heardil T4 ¥ o AfEHT & FRO Branch Sewer 1
foTm & TRIE T8 B |
Rl @ Afdd TUR @ W | SeeiRal B ey g o wid fear T
3| weEHd 3 9aa Rea w afkm fiofa ol s g R 21122023 7 Wl
Yrorel Ud @egdl R, IERIvS TR, RENE B sl § 49d a3
¢ o | Sad dow ¥ Afa, Yaoe (4 Wewd AT, SERETS AN, eI gR
%ﬂﬁﬁ@%ﬂﬂﬁwﬁ?ﬁnpmmaﬂﬁmaﬁmﬁmmm
ERT Rehabitaion Cost W U &wi @ 73 wd fdw 3 73 f& A arm A
afrewor frm 2, 9= frdl Al WOR & @ A R W) dad $4 | e, R
ufairer @ FRior ¥q Rehabilitat 4T ST R, Rehabilitaion Cost @7 3ffwer faar
ST | e @) fifed oA &g R R wd ek R &1 weam

R o | T fFR gY@ B gert gy wuW ey W @ @ de dar
@ WY |

$hHEM 3
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Annexure No. 19

FSTP Plant (125 KLD)
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Himanshu Pal Singh
Annexure No. 19


TR i SRR # deiie fa%? % Aeu Frerer @1 faavor
RS ddl fou B | AW Prarur | Oedl gleie @i @I T |
LT [T CARCIE|
/ JFTEAR 2021 98 392 KL CLTP Pantnagar (Ramky)
JarR 2021 80 320 KL CETP Pantnagar (Ramky)
2021 190 760 KL CETP Pantnagar (Ramky)
S 2022 277 1108 KL CETP Pantnagar (Ramky)
m 2022 272 1088 KL CETP Pantnagar (Ramky)
HTY 2022 | 214 856 KL CETP Pantnagar (Ramky)
aniel 2022 ] 164 656 KL CETP Pantnagar (Ramky)
1‘1’% ZOZL 120 480 KL CETP Pantnagar (Ramky)
[ 2022 "\"'"*1'2'3 a2 KL | CETP Pantnagar (Ramky)
ol 2022 [ 161 644 KL CETP Pantnagar (Ramky)
IR 2022 1 139 556 KL CETP Pantnagar (Ramky)
Ryawar 2022 193 772 KL CETP Pantnagar (Ramky)
Jdgar 2022 126 504 KL CETP Pantnagar (Ramky)
TR 2022 143 572 KL CETP Pantnagar (Ramky)
faamaR 2022 310 1240 KL CETP Pantnagar (Ramky)
AN 2023 270 1080 KL CETP Pantnagar (Ramky)
rrb“m'ﬁ 2023 343 1372 KL CETP Pantnagar (Ramky)
| #Tdl 2023 332 1328 KL CETP Pantnagar (Ramky) _
I 2023 l 262 1048 KL CETP Pantnagar (Ramky)
Hg 2023 \ 214 856 KL CETP Pantnagar (Ramky)
S 2023 ( 217 868 KL CETP Pantnagar (Ramky)
| Jere 2023 l 256 1024 KL CETP Pantnagar (Ramky)
| 3T 2023 244 976 KL CETP Pantnagar (Ramky)
| Ryara 2023 195 780 KL CETP Pantnagar (Ramky)
raca 2023 175 700 KL FSTP & CETP Pantnagar (Ramky)
Hq+R 2023 155 604 KL FSTP & CETP Pantnagar (Ramky)
fe¥ar 2023 270 1080 KL FSTP & CETP Pantnagar (Ramky)
rﬁlﬁ'ﬂﬂ 2024 185 632 KL FSTP & CETP Pantnagar (Ramky)
| Beax] 2024 193 T3 KL FSTP & CETP Pantnagar (Ramky)
T 2024 153 612 KL FSTP & CETP Pantnagar (Ramky)
%ﬁ'ﬂ 2024 85 340 KL FSTP & CETP Pantnagar (Ramky)
[72 2024 129 516 KL FSTP & CETP Pantnagar (Ramky)
E’_"‘i 2024 205 820 KL FSTP & CETP Pantnagar (Ramky)
| JeTE 2024 321 1284 KL FSTP & CETP Pantnagar (Ramky)
| 3T 2024 274 1096 KL FSTP & CETP Pantnagar (Ramky)
| faasar 2024 267 1068 KL FSTP & CETP Pantnagar (Ramky)
Eceol 273 1092 KL FSTP & CETP Pantnagar (Ramky)
- I - T I

€17 (8 dekiny duts DEIARAT RISHIT a.r\\.--r doox,

el wrerd ) gm e @A) gl 0 gder A A T
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AnaZQNo. 20 iy
. B TR T BRR (SUERE TR) o

5;-&14 -mail:- nagarnigamrudrapur@gmail.com visit www.nagarnigamrudrapur.com g
i e~ 05944-242400
NM‘
ww- 2|7 /W0Roso/3-Pogo/ 2024-25 f?ﬁmil-( oF/ 112y

=Rl g
TR A v A R R orl 3 Tl A ol sww Al @ deR/ T § TR
frm @ gm1 wham 15 o fw /I R @ arRE o @ el Construction of Kalyani River Front
Development, (Children Park) At Old Trenching Ground Rudrapur, Udham Singh Nagar fifara
B-3ca B IER I-PRE i @ T ¥ -PRa A Tafa T T TS IRA @ e
www.uktender.gov.in @ TR fImi TR @ W@WES www.nagarnigamrudrapur.com T Jaafed @ o
o & SRS IA P ATEEE www.uktender.gov.in @ SRAAE 3 W & fAfdwT HTASH! ol

o & aun o ST TR frmm P s @ e < 27 ¥ Rl o wrte Rew § e 1000 T A
W 500 T 0@ WG B W GHA & o) P-Iew FEigER 8-

S.No. Schedule/Information Date Time
1- Date of online Publication 41,-44 -2024 AALDD BMm
2- Documents Download Start Date 46 -44A -2024 A4.0D A.™M
3- Bid Submission Start Date Af-A4 -2024 1200 S0
a. Bid Submission End Date R -44 -2024 OS5 0n €M
5- Offline Submission of Hard/Original Copy of | @7-49. -2024 °2100 PM
Documents: End Date

6- Bid Opening Date 02~ A2-2024 03 oo PM

(R ) (E‘:ér‘ﬁ()

frenferen / wemes
TR P e TR T SR
FEHE TR | FRiE TR

wate - PregeR A a8 w T R on &)

6 TUEA faemuen], W g TR
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8. FUiay R AR, e FEi e, weR, Sl TR

o A T frad, S T SR, TR frm wmR @ W A @ Wy 5 swm AR g @
TRIFER FTET ‘!’F\?E\ﬁ YR WER &R GAREa |

10, FEE 4FT TR T & 0L, R IVTRA ] @ gw o & 3Ra 5 I $-Ple wo @
¥ s & A A 0 owd g 3 g R 0 RAie 8Ll L 2024 @ s §
TgATE T A FEIRG FXd g WHER 93 B 02 Wfedi 36 Fried ¥ weqa e gRfed o)

%)

%o Jforemd
TR A wRR
FEMRE TR

smeds s g | Lamter sued wyew 13 bm'd 1
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Annexure No. 21

- G (S 142
e River Kalyani Waterd /o) (April 2023- June 2024) %
' Total
Dissolved Total Electrical Coliform Fecal Water Qual
Oxygen Dissolved Conductivity BOD cob (MPN/100 Coliform | as per D.B

Month Location pH (mah) Solids (mg/l) (uS/cm) (mgll) (mgh) ml) (MPN/100 ml) class

River Kalyani U/S Pantnagar Industrial Area 7.5 6.2 315 469 29 15 920 540 C
Apr-23

River Kalyani D/S Rampura Ground, Rudrapur 74 11 468 71 40 248 >1600 >1600

River Kalyani U/S Pantnagar Industrial Area 73 6.4 296 428 26 16 540 430 c
May-23

River Kalyani D/S Rampura Ground, Rudrapur 7.5 09 452 688 44 236 >1600 >1600 E

River Kalyani U/S Pantnagar Industrial Area 7.7 52 306 451 3 20 430 430 B
Jun-23

River Kalyani D/S Rampura Ground, Rudrapur 7.3 14 365 562 36 224 >1600 >1600 E

River Kalyani U/S Pantnagar Industrial Area 74 54 211 322 28 16 540 350 C
Jul-23 i

River Kalyani D/S Rampura Ground, Rudrapur 7.5 41 278 . 422 14 112 >1600 >1600 = H

River Kalyani U/S Pantnagar Industrial Area 7.1 5 215 412 3 20 430 350 B
Aug-23

River Kalyani D/S Rampura Ground, Rudrapur 7 3 310 495 20 | 1600 920 E

River Kalyani U/S Pantnagar Industrial Area 74 5.2 213 339 28 20 350 240 B
Sep-23

River Kalyani D/S Rampura Ground, Rudrapur 7 29 386 569 18 120 1600 920

River Kalyani U/S Pantnagar Industrial Area 7.3 51 247 364 29 20 430 220 B
Oct-23

River Kalyani D/S Rampura Ground, Rudrapur 12 2 395 588 24 160 >1600 1600

River Kalyanl U/S Pantnagar Industrial Area 78 54 276 404 27 16 540 350
Nov-23

River Kalyan! D/S Rampura Ground, Rudrapur 76 1 410 612 38 288 1400 Q20 E

River Kalyanl U/S Pantnagar Industrial Area 7.3 6.2 253 395 2.4 12 430 350 8
Dec-23

River Kalyani D/S Rampura Ground, Rudrapur 71 1.2 424 668 34 256 1600 020 E

(} Scanned with OKEN Scanner
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\ Dissolved Total Electrical Coliform Fecal Water Qu;
' Oxygen Dissolved Conductivity BOD coD (MPN/100 | Coliform | as perD.
Month Location pH (mgh) Sollds (mg/l) (uS/cm) (mgll) (mg/) ml) (MPN/100 ml) class
River Kalyani U/S Pantnagar Industrial Area 74 6.9 203 312 2.1 10 540 430 c
Jan-24
River Kalyani D/S Rampura Ground, Rudrapur 7.2 Nil 374 594 40 304 1600 920 E
River Kalyani U/S Pantnagar Industrial Area 7.96 6.5 294 442 24 16 920 350
Feb-24
River Kalyani D/S Rampura Ground, Rudrapur 7.18 Nil 532 824 44 320 1700 1400
River Kalyani U/S Pantnagar Industrial Area 7.84 7.1 353 551 22 14 540 430 C
Mar-24
River Kalyani D/S Rampura Ground, Rudrapur 7.1 Nil 605 917 48 352 1700 1100 E
River Kalyani U/S Pantnagar Industrial Area 7.67 6.2 335 573 2.6 20 430 350 B
Apr-24
River Kalyani D/S Rampura Ground, Rudrapur 7.19 Nil 645 998 45 320 1600 520 E
River Kalyani U/S Pantnagar Industrial Area 6.78 5.6 384 575 29 20 540 240 c
May-24 . _
River Kalyanl D/S Rampura Ground, Rudrapur 7.24 ~Nil 645 1024 48 256 1600 540 E
River Kalyani U/S Pantnagar Industrial Area River was found Dry
Jun-24
River Kalyani D/S Rampura Ground, Rudrapur 6.88 il 608 1014 52 272 1600 920 E
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Annexure No. 22

BEFORE Tales From 75 Cities AFTER

Mudiapur's Dumpsite Tiansfuimsd
wie Giwen Dasis

- —n
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Rudrapur’'s Dumpsite Transformed
into Green Oasis

in Rudrapur, Uttarakhand, a legacy dumpsite that had stood as a symbol of environmental
degradation near the National Highway was transformed into a green 0asis through a
4_..:.538»!.._@ wasre remediation project. Faced with this daunting challenge, the Nagar

igam Rudrapur took decisive action, launching an ambitious ‘Dumpsite Remediation’ project
8&2 the Swachh Bharat Mission 2 0. This initiative was not merely about cleaning up; it was
955 reclaiming and transformingthe land into a green, usable space that would breathe new
Uifeinto the community

The Nagar Nigam Rudrapur, faced with 211,000 metric tonnes of waste accumulated over
decades, took action by employing biomining and bloremediation technigues to rehabilitate the
site. The project involved separating and processing waste o recover recyclables, while
contaminated soil was treated, and residual waste was contained in an engineered landfill with

L=

advanced liners. This ensured long-term environmental protection while enabling the land to
beredevelopedsafely

Despite initial scepticism from the local community, consistent engagement and transparent
communication helped build trust Over three phases,‘between December 2020 and May 2024,
the dumpsite was completely remediated, turning it into a vibrant green space for residents to
enjou. The transformation not only reduced soil and water contamination but also alleviated
traffic congestion by creating additional public spaces near the highway.

Rudrapur's dumpsite remediation project stands as a powerful example of how public-private

partnerships, innovation, and community involvement can turn environmental hazards into
valuable public spaces, improving the quality of life for residents

B o e ——— Rl e oY TITT Ww T 1 TR T Erem mrermy

Pithampur’'s Manure Granules from
Organic Waste

Pithampur, a town in Madhya Pradesh’s Dhar district, Faced a growing problem of managing
organic waste, which accounted for a significant portion of the city’s refuse Open dumping of
organic waste caused foul odours and environmental degradation. To address this, the
Pithampur Municipal Council launched an innovative project to turn orgamic waste nto
marketable manure granules

The councll set up a systematic wastecollection systam, transporting organic waste to a central
processing facility. Here, the waste was segregated and composted before Deing granulated
into manure. Using specialised trommels and granulators, the facility efficiently processed the
organic material, producing nutrient-rich granules that were sold to local farmers and
nurseries

This initiative not only reduced the waste sent o landfills but also provided eCONOMeC
opportunities for women and marginalised groups The revenue generated from manure
granule sales helped offset waste management costs, while farmers benefited from hegh-
ncmEcoﬁm:_nqm:_:mmr_anassmmm_..nc;c..wE_mEm

Pithampur's approach has successfully turned waste inlo a resource, creating both
enviranmental and economic benefits. The project serves asa replicable madel for other Obes
\ooking to manage organic waste sustainably while supporting local agriculture and fostenng
community involvement
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